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T
he settlement of claims in the Indian insurance

industry has been an enigma – over the last

several years. On one hand, it is our

experience to note that the insurers progressively

report improvement on a year-on-year basis as regards

the number and amount of claims, as also the time

within which the claims have been settled. The

outstanding or the pending claims ratios also indicate

a relative improvement; and all this should be reason

enough for all the industry stakeholders – including

the policyholders – to be pretty happy. However, on the other hand, the large number of complaints

and in several cases, the resultant legal battles, has a different tale to tell.

As has often been debated, the prime reason for such an unsavoury situation could be the industry’s

failure to properly explain the coverage and exclusions in an insurance contract. Despite all the growth

in the area of the training related institutes; if we are yet to overcome this fundamentally significant

problem, it is unfortunate that something is grossly wrong with our priorities and needs a lot of

introspection. One area that is certainly a major contributory factor for the malady is our age-old

obsession with the growth in business figures. Rather than looking for opportunities to latch on to any

semblance of business growth, proceeding with avowed corporate goals would certainly bring in a

great deal of sensibility. Also, progressive improvement in all aspects of claims management should be

a matter of fact; and not be limited to mere reporting.

One more area that would automatically bring about an improvement in the claims ratios is the presence

of a vibrant management imperative to keep a check on frauds. However much the intermediaries

struggle to bring additional business, a porous and lax claims management is bound to have its

complications in keeping a check on the adverse ratios. Although the fact that a lack of deterrent

punishment acts as an incentive for the large number of fraudulent attempts, a cautious and clinical

approach in claims management is bound to bring down the number of frauds and the resultant adverse

claims ratios.

‘Claims Management’ is the focus of this issue of the Journal.

Mr. U. Jawaharlal has been working as the Editor of the IRDA Journal since January, 2006; and this

issue, incidentally, is the 100th issue that he is editing. I take this opportunity, on my own behalf and

also on behalf of IRDA, to congratulate him heartily on this stellar achievement.

T.S. Vijayan

From the Publisher

I 
ca:::::a;i 

.ta 



Conviction and Commitment
- Claims Management in Insurance

T
he management of the claims

portfolio has always been a

tricky affair for the insurers – Life as well as Non-

life. Even when the conditions under which the policy

would pay for an event are very clearly spelt out in the

policy document, it is not easy to convince the

policyholder either for an exclusion or for such things

as restricted payments, deductibles etc. Much of this

can be attributed to the low literacy levels generally

in the country though, what defeats one’s imagination

is the lack of application on the part of the literate

population. One can say with an absolute certainty that

at least half the problems would be non-existent if

only……………..

At the same time, a little more involvement and

foresightedness of the players in prognosticating the

possible problems and taking steps to nip them in the

bud would also go a long way in keeping a check on the

number of claim-related controversies. It is an accepted

fact that the general opinion in the minds of several

policyholders is not a very favourable one as regards

claim settlement in various classes of insurance; and

this leads to low levels of the industry reputation. There

is need for reversing such trends so that the long-

awaited target of ‘insurance being bought on one’s own

volition’ is accomplished.

‘Claims Management in Insurance’ is the focus of this

issue of the Journal. Prof. P.C. James opens the account

with a write-up on the possible areas of delay or denial

of a claim; and on what can and should be done to

improve our methods so that the entire experience of

buying an insurance policy turns out to be a pleasant

one for the policyholders. In the next article, Dr. Karanam

Nagaraja Rao and Prof. Neha Chabraa discuss the effect

of fraudulent claims on the Life insurance industry. They

observe that frauds negate all the good work done by

the insurers and unless they are treated with an iron-

handed discipline, they will continue to adversely affect

the profitability of insurers. In the next article, Dr. Som

Majumdar writes that the handling of claims in

reinsurance calls for a great deal of dexterity and unless

the managements ensure that timely payment of

deserving claims is achieved, it could have a long-

standing effect on the relationship between the insurers

and reinsurers.

The conditions of the policy and their interpretation in

the true sense lays the foundation for the easy

settlement of a claim and as such, insurers should be

proactive in making the policy wording very explicit.

Taking this point as the essence, Mr. Avinash Singaraju

exhorts the importance of the organizational culture in

ensuring that claims management is devoid of major

controversies. If one were to take a voting on which is

the most important class of insurance, perhaps Health

insurance would win hands down. All the same, the class

is replete with innumerable complaints, the reasons for

which are brought out in detail by Ms. Jamuna Choudhary

in the next article. In the ‘humour’ section of the Journal,

we have an article by Mr. Pawan Kumar Verma that

explains dramatically the idiosyncrasies of the actuarial

tribe.

FROM THE  EDITOR



U. Jawaharlal

Dear Readers, I fondly recall my association with the

IRDA Journal over the last eight and a half years. During

this period, I have had the pleasure to be in contact

with you all – some directly and others through the

Journal. I admit in all humility that although it is a job

replete with several hurdles, my association with you

has made it reasonably simple. As a result, I have always

been successful in bringing out the Journal in all its

completeness and well within the time schedules, at

that. It has always been my earnest endeavour to

position the Journal in such a manner that it would be

of use to the several stakeholders in the industry. The

feedback that I receive from time to time gives me

the impression that I have been successful at least to a

great extent in achieving this desired milestone.

It may be a pleasant surprise to you to know that the

issue you are currently reading is the 100th one with

me as the Editor; and I have absolutely no hesitation

in mentioning that it is you who have made it possible.

I salute you for the excellent support and co-operation

that you have rendered all these years. As a very strange

co-incidence, this edition is also my last issue of the IRDA

Journal, or my swan song, if I may say so.

During this long and arduous journey, I was actively

associated with people from different walks of life whom I

could not have known but for this hugely important

assignment of being the Editor of the esteemed IRDA Journal.

I thank IRDA from the depth of my heart for providing me

this great opportunity. I have had the privilege of working

under three different Chairmen of IRDA during this stint of

mine and I had the pleasure of learning a great deal from

each of them. I thank them sincerely for all the guidance

and hand-holding. I have always had the best camaraderie

and support from each of the Members of the authority and

staff of IRDA; and I have reason to be grateful to them for

this.

While saying ‘good-bye’, I am reminded of a few couplets of

my dear friend Harshavardhan (well-known in the General

insurance domain) in Urdu, which I quote.

Yun tho nahin ke kal ufaq pe aaftaab na hogi

Hum ho na sahin noor-e-adab to har sabab hogi

Hayat-e-kaarvaan aage bhi tho hogi

Peshani-e-hayaat mein kuch iztiraab hogi

Why do you mourn, as if there is no morn?

You may not be around but literary brilliance shall abound

Life of caravan shall still be ahead

In professional life, tumults shall still abound

In the end, I wish you all the best in all your endeavours and

look forward to being in touch. Should you be interested,

you may write to me at ujala54@gmail.com in future.
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FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER MARCH 2014

PREMIUM

Mar, 2013
PARTICULARS

(` in Crores)INDIVIDUAL SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.

** for policies Grand Total is C.

 # All riders related to critical illness benefit, hospitalisation benefit and medical treatment.

## Disability related riders.

The premium  is actual amount received and not annualised premium.

Non linked*
1  Life

with profit 9977.20 13707.51 1539825 1789015 24833.49 20392.32
without profit 3060.92 168.69 668746 279378 12213.31 2382.07

2 General Annuity
with profit 0.00 0.00 0 0 0.00 0.00
without profit 1445.44 1718.96 37350 42486 70.39 56.17

3 Pension
with profit 11.60 27.40 927 634 44.19 51.41
without profit 122.17 72.29 199 242 0.45 0.44

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.15 2.25 27 760 1.09 41.10

A. Sub total 14617.48 15697.10 2247074 2112515 37162.93 22923.51

 Linked*
1  Life

with profit 0.00 0.00 0 0 0.00 0.00
without profit 2030.96 1140.45 168029 65069 3767.25 1764.00

2 General Annuity
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0.00 0.00
without profit 39.95 43.28 176 185 -0.05 0.89

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.21 0.02 30 5 0.63 0.08

B. Sub total 2071.11 1183.75 168235 65259 3767.83 1764.97

C. Total (A+B) 16688.59 16880.85 2415309 2177774 40930.76 24688.48

Riders:

Non linked

1 Health# 0.00 0.01 0 9 0.14 0.19

2 Accident## 0.27 0.31 6 978 60.20 63.38

3 Term 0.001858 0.01 0 37 0.09 0.49

4 Others 5.12 5.22 0 0 8.87 8.04

D. Sub total 5.39 5.56 6 1024 69.30 72.09

 Linked

1 Health# 0.01 0.01 0 6 1.18 0.26

2 Accident## 0.19 0.17 192 7701 362.94 182.84

3 Term 0.00 0.00 0 0 0.48 0.10

4 Others 0.01 0.01 0 6 1.37 0.28

E. Sub total 0.21 0.19 193 7713 365.97 183.48

F. Total (D+E) 5.60 5.75 199 8737 435.27 255.57

G. **Grand Total (C+F) 16694.20 16886.60 2415309 2177774 41366.03 24944.04

POLICIES SUM ASSURED

Mar, 2014 Mar, 2013 Mar, 2014 Mar, 2013 Mar, 2014

Sl.
No.

4
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FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED MARCH 2014

PREMIUM

Mar, 2013
PARTICULARS

(` in Crores)INDIVIDUAL NON - SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.

** for policies Grand Total is C.

 # All riders related to critical illness benefit, hospitalisation benefit and medical treatment.

## Disability related riders.

The premium  is actual amount received and not annualised premium.

Non linked*
1  Life

with profit 33666.19 33155.11 33266723 33486886 501767.41 582088.27
without profit 4676.36 4069.23 6833469 3901423 229300.66 238234.68

2 General Annuity
with profit 0.85 0.00 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

3 Pension
with profit 49.07 132.60 18713 29474 507.29 2048.42
without profit 34.25 102.72 -120 14573 -0.05 364.20

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 127.02 116.89 431503 298287 3318.21 2945.07

A. Sub total 38553.74 37576.53 40550288 37730643 734893.53 825680.65

 Linked*
1  Life

with profit 0.04 -0.36 0 0 0.00 0.00
without profit 6395.44 5707.54 1132423 882757 68191.31 62600.30

2 General Annuity
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0.00 0.00
without profit 265.10 371.62 23997 33029 -11.93 52.39

4 Health
with profit 0.00 0.00 16 0 0.00 0.00
without profit 60.82 24.59 33265 12077 1179.90 515.73

B. Sub total 6721.40 6103.39 1189701 927863 69359.28 63168.42

C. Total (A+B) 45275.14 43679.92 41739989 38658506 804252.81 888849.06

Riders:

Non linked

1 Health# 14.70 11.40 1555 97651 2449.76 1675.44

2 Accident## 27.70 20.94 10720 841128 40174.06 42592.33

3 Term 16.38 16.63 727 55436 3366.83 3233.26

4 Others 13.41 8.74 211 16003 5027.29 2496.24

D. Sub total 72.19 57.71 13213 1010218 51017.94 49997.27

 Linked

1 Health# 0.87 0.35 44 1022 120.88 31.62

2 Accident## 1.11 1.15 576 73439 2688.07 3950.57

3 Term 0.04 0.03 1 25 84.93 62.06

4 Others 0.65 0.43 112 8841 124.62 91.28

E. Sub total 2.68 1.96 733 83327 3018.50 4135.52

F. Total (D+E) 74.86 59.67 13945 1093545 54036.44 54132.80

G. **Grand Total (C+F) 45350.00 43739.59 41739989 38658506 858289.25 942981.86

POLICIES SUM ASSURED

Mar, 2014 Mar, 2013 Mar, 2014 Mar, 2013 Mar, 2014

Sl.
No.

5
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FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED MARCH 2014

Premium

Mar, 2013
PARTICULARS

(` in Crores)GROUP SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.

** for no.of schemes & lives covered Grand Total is C.

# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.

## Disability related riders.

The premium is actual amount received and not annualised premium.

Non linked*
1  Life
a) Group Gratuity Schemes

with profit 0.00 61.47 0 35 0 0 0.00 0.00
without profit 12492.54 13439.22 157 147 479847 498303 409.41 721.57

b) Group Savings Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.01
without profit 293.03 178.60 61 15 12357 5445 102.17 38.42

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 2.56 2.31 74 76 214430 202217 2846.80 2684.71

d) Others
with profit 1.43 22.67 0 5 85 0 0.01 0.00
without profit 4487.60 6736.85 1390 1432 20902711 22844135 232408.77 275831.69

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 4837.13 5344.06 48 26 140880 238520 0.02 0.00

3 Pension
with profit 379.23 582.12 7 21 0 10912 0.00 0.00
without profit 15377.70 23575.49 0 27 494506 113030 224.46 222.99

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

A. Sub total 37871.23 49942.80 1737 1784 22244816 23912562 235991.64 279499.39

 Linked*
1  Life
a) Group Gratuity Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 319.01 273.01 21 22 45668 38009 4.37 3.68

b) Group Savings Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 55.35 82.87 2 0 2378 1100 85.32 103.60

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

d) Others
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 30.40 77.41 0 50 28 662 0.00 63.09

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 73.95 64.18 0 22 444 1928 0.00 0.00

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

B. Sub total 478.70 497.47 23 94 48518 41699 89.70 170.37

C. Total (A+B) 38349.93 50440.27 1760 1878 22293334 23954261 236081.34 279669.77

Riders:

Non linked

1 Health# 0.83 1.02 39 55 8214 7311 611.19 704.28

2 Accident## 5.09 6.27 128 91 291729 22848 6967.15 4035.91

3 Term 0.00 0.00 0 0 0 0 0.00 0.00

4 Others 0.00 0.00 0 0 0 0 0.00 0.00

D. Sub total 5.93 7.30 167 146 299943 30159 7578.34 4740.19

 Linked

1 Health# 0.00 0.00 0 0 0 0 0.00 0.00

2 Accident## 0.04 0.03 0 0 0 0 0.00 0.00

3 Term 0.00 0.00 0 0 0 0 0.00 0.00

4 Others 0.00 0.00 0 0 0 0 0.00 0.00

E. Sub total 0.04 0.03 0 0 0 0 0.00 0.00

F. Total (D+E) 5.96 7.33 167 146 299943 30159 7578.34 4740.19

G. **Grand Total (C+F) 38355.89 50447.60 1760 1878 22293334 23954261 243659.68 284409.96

Sum AssuredSl.
No.

Mar, 2014 Mar, 2013 Mar, 2014 Mar, 2013 Mar, 2014 Mar, 2013 Mar, 2014

Lives CoveredNo. of Schemes

6
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FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED MARCH 2014

Premium

Mar, 2013
PARTICULARS

(` in Crores)GROUP NEW BUSINESS-NON-SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.

** for no.of schemes & lives covered Grand Total is C.

# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.

## Disability related riders.

The premium is actual amount received and not annualised premium.

Non linked*
1  Life
a) Group Gratuity Schemes

with profit 17.01 1.12 4 0 1271 -3 0.13 0.00
without profit 1170.44 1515.96 3013 4753 3590412 3258202 14434.27 23497.76

b) Group Savings Linked Schemes
with profit 4.57 14.34 0 0 4263 22863 30.95 168.90
without profit 558.70 381.37 684 337 2221618 624265 13140.62 6988.54

c) EDLI
with profit 0.00 0.00 3 0 20574 0 278.47 0.00
without profit 20.58 24.07 788 475 3316154 2931464 25510.30 27991.61

d) Others
with profit 17.37 2.48 3 1 19172 22 1.92 0.00
without profit 995.15 1335.80 24581 28678 46237685 62443414 353975.76 514648.28

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

3 Pension
with profit 92.03 0.00 0 0 711 0 0.00 0.00
without profit 2178.05 4447.50 52 519 51425 315303 56.82 29.23

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit -0.01 0.02 0 0 -44 155 -23.21 5.25

A. Sub total 5053.89 7722.66 29128 34763 55463241 69595685 407406.03 573329.58

 Linked*
1  Life
a) Group Gratuity Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 1406.50 705.73 376 289 575567 400672 3410.95 229.80

b) Group Savings Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 14.40 28.47 47 50 23119 55956 661.34 253.76

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

d) Others
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 102.56 78.47 18 40 898 1801 80.93 29.02

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 21.39 19.82 20 17 1726 1745 0.00 0.00

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

B. Sub total 1544.85 832.49 461 396 601310 460174 4153.22 512.58

C. Total (A+B) 6598.73 8555.15 29589 35159 56064551 70055859 411559.26 573842.15

Riders:

Non linked

1 Health# 6.51 6.48 138 177 394266 325548 32554.09 34964.88

2 Accident## 5.19 5.56 68 124 78844 70087 5773.57 5329.45

3 Term 0.09 0.14 1 0 7250 6141 740.17 454.39

4 Others 0.04 0.02 9 9 2547 949 830.16 408.86

D. Sub total 11.83 12.19 216 310 482907 402725 39897.98 41157.58

 Linked

1 Health# 0.00 0.00 0 0 0 0 0.00 0.00

2 Accident## 0.00 0.00 0 0 0 0 0.00 0.00

3 Term 0.00 0.00 0 0 0 0 0.00 0.00

4 Others 0.00 0.00 0 0 0 0 0.00 0.00

E. Sub total 0.00 0.00 0 0 0 0 0.00 0.00

F. Total (D+E) 11.83 12.19 216 310 482907 402725 39897.98 41157.58

G. **Grand Total (C+F) 6610.56 8567.34 29589 35159 56064551 70055859 451457.24 614999.74

Sum AssuredSl.
No.

Mar, 2014 Mar, 2013 Mar, 2014 Mar, 2013 Mar, 2014 Mar, 2013 Mar, 2014

Lives CoveredNo. of Schemes

7

i 
CC!ZiE ... 



ird
a 

jo
ur

na
l J

u
n

e 
20

14

IN THE AIR

Guidelines on Pilot launch of the Insurance Repository System.

Ref:IRDA/NL/GDL/MISC/137/06/2014 10-06-2014

1. Background: The Authority had issued

guidelines on Insurance repositories and

electronic issuance of electronic policies

in April, 2011. Under these guidelines, five

entities have been granted certificates of

registration to act as ‘Insurance

Repositories’ in July, 2013. After the IRs

have become operational, several

teething issues with respect to the

function of the IR system, processes,

security and price related concerns have

come to the notice of the Authority. In

addition to these concerns, it was

observed that one of the critical reasons

affecting a smooth take off of the IR

system is failure on the part of the Insurers

and IRs in arriving at a price structure

commensurate with the scope of services

being offered and volumes involved.

With a view to resolve the concerns, the

Authority constituted two sub committees

to examine and devise simplified

processes and a secured Insurance

Repository System. The reports submitted

by these committees to the Authority

include several recommendations on the

processes and the security framework of

the IR system.

The Authority would review these

recommendations and issue revised

guidelines on “Insurance Repositories and

electronic issuance of insurance policies”

dated 29th April, 2011 (also herein

referred to as “IR guidelines”). In the

meantime, the Authority has proposed to

launch a mandatory pilot of the IR system.

The following advantages are perceived
through this pilot launch:

1. Establish and test processes, IT and

security framework of the complete

IR system encompassing Insurers, IRs

and Approved persons and gain

confidence over the smooth running

of the IR system.

2. Help the industry in better

understanding the changed business

environment and better plan sales,

services and their delivery.

3. Uncover issues pertaining to

hardships, if any, on the part of the

policyholders.

4. Identify any issue with regard to

security.

5. Help the industry in transformation

from the existing to the proposed

mandatory IR regime.

6. Help the industry in discovering the

true price for various activities in the

IR system.

2. Participation in Pilot launch:

2.1 It shall be mandatory for all the Life

Insurers and the IRs to participate in

the Pilot launch.

2.2 During the Pilot launch, each Life

insurer shall convert a minimum of

1000 or 5% of the existing individual

policies (issued in hard form and

currently in force) whichever is less

for each of the IRs into electronic

form. This shall be however subject

to a minimum of 250 policies per IR.

2.3 Each Life insurer shall also issue a

minimum of 1000 or 5% of the total

individual policies issued during the

launch period whichever is lower in

electronic form for each of the IRs.

This too shall be however subject to

a minimum of 250 policies per IR.

2.4 The pilot launch will be for duration

of 2 months with effect from

01.07.2014.

2.5 During the pilot launch, an insurer

shall not deny any request for

electronic policy – both for

conversion of existing policies and for

issuance of new policies from any of

the policyholders.

2.6 For the policies converted/issued in

electronic form, within an e-

Insurance Account, the IR shall be

responsible for providing the

following mandatory information

with facility to print/download

wherever necessary:

a. Policy Status (including premium

status, NAV status, Bonus status, Loan

status, Claims status, Nominee/

Assignment Status, etc)

b. Premium due calendar and Online

premium payment facilitation

c. Premium History

d. Printing copy of the policy (including

the proposal, terms and conditions ,

policy schedule, benefit illustration

etc)

e. Policy level - Transaction History

f. Policy level – Claims History

g. Acceptance of service requests for

onward transmission to Insurers.

h. Tracking system for service requests/

grievances.

i. Annual statements

j. SMS/email notification of Survival

benefit/Maturity claim

k. SMS/email notification of premium

due, premium update, status update

l. Ability to raise a complaint/grievance

with the insurer

It may be noted that in addition to the

above, the IRs are permitted to provide

any additional services/features which

they feel would help in bringing value

addition to the services rendered by them

to policyholders.

Optional features/services:

The cost of the additional/optional

services rendered by IRs shall be as

mutually agreed between them and the

Insurers. The scope of these features/

services shall however be within the

regulatory framework prescribed by the

Authority from time to time. An indicative

list of such features/services is as follows:

Optional Features
1 Policy servicing

2 Non-core activities

3. CashCollection

4 Others

3. Adherence to the prevailing
guidelines/circulars: The Insurance

Repository system unless otherwise

specified as a part of these guidelines shall

be completely in accordance with IR

guidelines and any other relevant existing

Regulations, Guidelines, Circulars and

other regulatory framework of the

Authority and other relevant legal

provisions.

4. Mode of issuance/conversion of
electronic policies: The opening of the

electronic insurance account (eIA) shall

be as per the procedure stated below:

a. Where a request for e-IA comes with

an online proposal for insurance, it

shall be essential for the IR to ensure

that the consent for insurance

includes consent for e-IA as well.
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b. It shall also be essential that the

proposer/policy holder is given the

option to choose any IR licensed by

IRDA.

c. Since the original policy contains

policy information and helps the

dependants of the policy holder during

a claim process, the insurer shall not

insist on its return while conversion

into electronic form.

d. The IR shall be responsible for

performing a de-duplication check

prior to opening of the eIA.

e. The KYC documentation provided by

the insurer shall be sufficient to open

the e-IA by IRs. However, the IR shall

perform a validation of the same

before opening e-IA.

5. Free Look: Clause 29 (1)(a) (vii) of the

IR guidelines require the IRs to inform the

policyholder about the availability of the

free-look option as prescribed under

Protection of Policyholders interests,

regulations, 2002. The Regulation 6 of IRDA

(Policyholders interests) regulations, 2002

prescribe a period of 15 days from the

receipt of the policy to review the terms

and conditions and exercise a ‘free-look’

option. For electronically issued policies,

it is hereby clarified that commencement

of the period of 15 days for exercising free

look option would be as follows :

a. New eIA case: Where an application

for e-Insurance Account accompanies

the proposal for insurance, the date

of receipt of the ‘welcome kit’ from

the IR with the credentials to log on

to the e-Insurance Account or the

delivery date of the email confirming

the grant of access to the eIA or the

delivery date of the email confirming

the credit of the Insurance policy by

the IR to the eIA, whichever is later

shall be reckoned for the purpose of

computation of the ‘Free-look’ period.

b. Existing eIA case: For the purpose of

computation of commencement of

“Free Look Period”, the date of

delivery of the email confirming the

credit of the Insurance policy by the

IR shall be reckoned as the starting

date of 15 days period.

6. Policy information sheet: The clause

29 (2) of the IR guidelines requires that a

hard copy of the insurance information

sheet is sent to the address stated in the

policy. As the complete policy is available

Responsibility Insurance Company Insurance Repository
On-boarding

New Customer to the a) For every new policy sold, the insurer a) IR shall do a KYC validation. If the KYC
Insurer – customer shall collect along with policy evidence is provided by the insurer, the IR shall
approaching the application/proposal, the required validate the same.
Insurer for eIA. details and a consent (using a common b) IR shall perform a de-duplication check

form for proposal plus eIA or using an c) IR shall receive the requisite details and
exclusive eIA form) for opening an shall open an eIA account.
Electronic Insurance Account. The eIA d) With due coordination from the insurer, IR
form or a copy of the common form as shall credit the electronic policy to the eIA
applicable shall be provided to the e) IR shall provide electronic access to the
IR concerned. policyholder and communicate the eIA

b) It shall be essential that the details to the Insurer.
customer is provided with the option
to choose according to his/her own
preference from among the five IRs.

c) After an eIA is opened the
insurer shall collect e-IA details from
IRs and shall record the same in the
Policy Document and in their
policy databases.

Existing Customer a) Insurer shall receive an application a) IR shall do a KYC validation and
to the Insurer – for opening of an eIAccount and de-duplication check.
Policyholder approaching forward the same to the IR. b) IR shall receive the requisite details and
the Insurer shall open an eIA.

c) IR shall credit the electronic policy
to the eIA

d) IR shall provide electronic access to
the policyholder and communicate the eIA
details to the Insurer.

Applicant with no - a) IR shall do a KYC validation
existing policy and de-duplication check
approaching the IR b) IR shall receive the requisite details and
directly shall open an eIA.

c) IR shall provide electronic access to the
customer and communicate the eIA details
to the customer.

Customer Care – Handling Service requests

Various Policy a) When a policyholder approaches Insurer: The Insurer shall receive Service Request, execute the
Services same and pass the updated policy data to IR and inform the policyholder accordingly.

b) When a policyholder approaches IR: IR shall receive the request; transmit to the insurer if the request pertains
to Level 2 (policy changes as mentioned in section 10 of these guidelines) changes. The insurer shall execute the
request and pass the updates to the IR who shall confirm the policyholder of the changes made. If the change is
pertaining to the Level 1 (as mentioned in section 10 of these guidelines) change of customer basic account
information, the IR shall affect the change and inform all insurers of the policyholder.

While handling a request for opening of the eIA, the following shall be noted:

9
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for download from the eIA, this

information sheet that needs to be sent

in a ‘hard copy’ shall consist of relevant

details of the policy as available in the

schedule of the policy and need not be an

exhaustive policy/policy bond/ welcome

kit. Further, the insurers may send this

information sheet in a ‘hard copy’ by

postal means of their choice.

7. Underlying agreement: For the specific

purpose of the pilot launch, any issuance/

conversion made during this pilot launch

will need no underlying agreement as

required under clause 22 of the IR

guidelines. In the absence of an underlying

agreement, the fee structure and all other

matters shall be fully in accordance with

these guidelines.

However, where there is already an

underlying agreement in place, the fee

structure and scope of optional features/

services and other matters shall be in

accordance with such underlying

agreement. It may be noted in this context

that irrespective of whether an underlying

agreement is in place or not, the clauses

of these guidelines other than fee

structure (clause 12) shall be applicable

to all the IRs and insurers for the Pilot

launch.

8. Particulars of eIA, modus operandi,
ID and password: As per the clause 20 (5)

(a) of the IR guidelines, the IRs are

required to send the particulars of eIA and

modus operandi of its operation, login ID

and password in a hard copy to the e-

Insurance account holder. It is advised in

this context that for the purpose of the

pilot launch, the IRs are permitted to send

these details in an electronic form as per

the procedure stated below without

having to send hard copies of the ID,

password and modus operandi of

operation. The following procedure shall

be adopted for grant of access to the eIA.

Grant of Access to the e-Insurance
Account holder

Stage 1: ID is generated by the IR or

registered as requested by the applicant

and confirmed by the IR. The account

holder would be provided with the

instructions to activate the account.

Stage 2 : After successful validation of ID,

IR generates and sends a one-time

password (OTP1) on the registered email

id and another one-time password (OTP2)

on the registered mobile number of the

account holder.

Stage 3: On successful validation of both

OTP1 and OTP2, password resetting option

is mandated to the eIA holder.

Stage 4: Only after resetting the

password, access to the eIA is granted and

confirmation about activation sent to the

registered email ID and registered mobile

number. The account holder is provided

with the instructions and modus operandi

of the account operation in an email and

also via a link accessible from the e-IA.

Other specifications:

a. Only one email-ID can be used for one

eIA.

b. Only one mobile number can be used

for one eIA.

c. Confirmation of change in the

password is sent on the registered

email ID and registered mobile

number

d. Confirmation of grant of access is sent

on the registered email ID and

registered mobile number.

e. OTP (1 & 2) will have a maximum

validity of 24 hours.

f. With respect to the confirmation of

grant of access to the eIA, the IRs shall

store the delivery date and time stamp

of the email and SMS messages.

9. KYC compliance: For the purpose of

KYC compliance, the IRs shall be governed

by the AML guidelines/Master circular

prevailing from time to time. Where a

request is received by the IR for

conversion of an existing policy/issuance

of a new policy in electronic mode, any

KYC proof that is available, valid and

provided by the insurer shall be

considered as being complied. And, the

IR shall be responsible to validate this KYC

documentation provided by the insurer

before acceptance.

10. Service Levels: In the IR system, all

the services shall be broadly categorized

into two levels as indicated below:

a. Level 1: These are the set of services

that the IR can handle on their own

without the need for referring to the

insurer. Level 1 changes include

changes to a policyholder’s address

and identity details which are typically

uniform across all policies issued by

all insurance companies. Once

updated, the level1 changes shall be

communicated by the IR to all the

insurers of the policyholder.

b. Level 2: These relate to the policy

level changes that are not identity

related in nature. Typically, these are

to be effected only by the insurer. The

IR shall take the responsibility of

communicating such requests to the

insurers. Once, these changes are

affected, the insurers shall provide a

confirmation of the same to the IR who

updates their own databases. It may

however be noted these services shall

be handled as per an underlying

agreement if outsourced to the IRs as

per the prevailing regulatory

framework.

11. iTrex: In order to ensure that no

duplicate of e-Insurance Account is

created and also to ensure smooth

transaction flow between various parties

to the transactions related to the IRs, IRDA

had set up “Insurance Transaction

exchange” or “iTrex” which acts as a

Central Index Server and a messaging hub.

It is mandated that all transactions

between the insurers and the IRs shall be

routed only through “iTrex” and by no

other external means. This is believed to

ensure the effectiveness of “iTrex” as a

“de-duplication” and “messaging hub”.

12. Fee structure: In the absence of an

underlying agreement between the

insurer and the IRs, the fee structure shall

be as mutually agreed for the pilot launch.

However, the charges shall at no time

exceed the maximum cap prescribed in

the table below: S. No Stage Max Cap on

charges Payable by Payable to

Stage Max. Cap Payable Payable

on charges by to

e-Policy Issuance

(New policy) 60 Insurer IR

e-Policy Conversion

(Existing policy) 40 Insurer IR

13. Reports: The IRs shall submit the

fortnightly report starting from 16th of

July, 2014 on the pilot launch as per the

Annexure -1.

14. Compliance: These guidelines are

issued by virtue of the powers vested

under section 14 (2) (e) of the IRDA Act,

1999.

Any entity not fully participating in the

pilot launch as prescribed in clause 2 or

acting in contravention of any other

provisions of these pilot launch guidelines,

shall attract the provisions of section 102

of Insurance Act, 1938 and such other

appropriate regulatory action as deemed

fit by the Authority.

(Suresh Mathur)
Sr. JD (NL).
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T
he two central themes of

insurance business are

protecting the policyholder

against covered risks and

safeguarding the policyholder

money. Based on this, insurers bring

in capital and assume risks by

collecting premium upfront from

‘the many’ to form sustainable

insurance pools; and safeguard the

policyholder funds through

regulated (ring-fenced) investment

practices. However, from the

perspective of the public the real

proof of insurance is when the

promise made at the time of policy

issuance, is honoured at loss/claim

occurrence. The value chain from

this perspective would be

understood by the industry as per

the chart below where the claim

experience of the consumer plays a

large role.

Along with the value that claims

throw up in insurance, there is now

a looming role for protecting

consumer/policyholder rights.

Briefly these rights can be

summarized as under:

1. Right to proper information and

advice

Claim Settlement in the

Insurance Value Chain
--  Need for Better Transparency

ISSUE FOCUS
P.C. James insists that the institution of

insurance is in place to indemnify the covered

losses of the insured; and to this extent, insurers

must be proactive in looking for reasons to pay

the claims.

From the perspective

of the public the real

proof of insurance is

when the promise

made at the time of

policy issuance, is

honoured at loss/

claim occurrence.

2. Right to suitability of products

3. Right to fair terms

4. Right to fair treatment

5. Right to redressal of grievances

and disputes.

All these rights have a place when

a claim is lodged, needing a

customer-centered claims

management orientation, where

even when the claim is not payable,

the consumer needs to be explained

that the claim is beyond the promise

made at the time of taking the

policy. Even in the 21st century,

surprisingly the world is seeing that

insurers dispute and deny the

policyholder their rightful claims

and has to look to courts at great

expense and delay to get the

promises indemnified. Disputes

relating to WTC and Hurricane

Katrina are well known. Based on
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occurrence of such ignominious

examples, new themes are

emerging that will convert the

proverbial uncertainty of insurance

promise, into more reasonable

certainties especially for the

ordinary consumer.

New concepts that are gaining

currency include contract certainty,

treating customers fairly (TCF),

relooking at basis clauses and other

unequal clauses in insurance

contracts, and so on. New risks are

facing insurers such as conduct risk,

which put those companies at risk

if they design their products,

processes or culture orientation in

such a manner that they make profit

from consumer errors and/or misuse

their superior knowledge of

insurance verbiage to profit at the

cost of the customer. Conduct risk

will gain traction as time passes for

industries in the credence category

like insurance, where in the absence

of tangible evidence consumers can

be bullied, threatened, ignored or

otherwise let down despite clear

terms and conduct requirements to

the contrary.

In these contexts, insurance claim

as a value chain concept, need to

be re-engineered to reduce a variety

of costs for both the insured and

insurer, and to take insurance claims

from a position of uncertainty once

a covered loss has taken place, to

one of reasonable hope of

indemnity, both as to admission of

liability and to the quantum that will

be paid out. The claim process chain

broadly follows this logic:

1. Intimation of claim and

submission of estimate

2. Appointment of surveyor and

first visit of surveyor

3. Request for documents by

surveyor/insurer

4. Survey and report submission

after documents are obtained

and verifications made

5. Insurer processing of claim

6. Insurer payment or rejection

7. Dealing with complaints/legal

cases where disputes arise.

The first key to a successful claim

outcome is to get the right surveyor

to survey and assess the loss. This is

clearly an important responsibility

of the insurer. Seeing the many

pitfalls in this, many companies are

tempted to move to the dominance

of in-house surveyors, but the onus

of neutrality and professionalism

could be lost both in perception as

well in the legal sense as the

Insurance Act would imply. There is

a clear need to upgrade and

professionalize the surveyor

function as efficient, professional,

timely and consumer/insurer

friendly. Translated, this means that

the surveyor should reach the site

of loss within hour/s of the

appointment and interact with both

insured/insurer and inspect the site

of loss/repair. Anecdotal  evidence

indicates incidences of long delay

in reaching the site of loss, sending

assistants instead of the appointed

surveyor, outsourcing of the job to

others, long absences, malingering

by seeking of numerous and

voluminous documents and so on.

Professional integrity and service

capability has to shine where

insureds face tragedy; and manifest

objectivity and transparency to the

process of survey and assessment

must meet and exceed the

regulatory objectives of protecting

the consumer in distress. Insurers

need to work with dispatch in

parallel with surveyors and ensure

that surveyor fees and expenses

paid immediately to ensure results.

Increasing use of technology is to

be infused with full vigour to ensure

that insurer credibility is

New concepts that are

gaining currency

include contract

certainty, treating

customers fairly (TCF),

relooking at basis

clauses and other

unequal clauses in

insurance contracts,

and so on
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established. Hence as soon as

photographs are taken, they should

be uploaded to those concerned

including the insured. Videography

may be used as required. There

should be an interim report for large

losses, where more time may be

required for full assessment. In the

interim report, the question of

admission of liability should be

determined and informed to the

insured. More importantly, an

interim payment should be arranged

to give cash infusion to the

devastated insured. Speed and

correctness of indemnification are

the two parameters of claim

excellence and every claim

functionary should be culturally

programmed to ensure that these

objectives are optimised.

If the twin needs of the consumer

that insurers should speed the

admission (or denial) of liability and

infuse cash as needed by an ‘on

account’ payment, the claim

function could be transformed and

the industry could meet with

universal approval. It will take away

the burden of uncertainty for the

insured; banks and financiers will be

willing to fund repairs/

reinstatement, insurers will get

incentive to finalise settlements

faster and a prolonged agony of

claim uncertainty will be largely

eliminated. For smaller claims with

repair orientation, straight through

processing using technology is being

spoken of and in some cases

attempted. Advances in this area

would be a great boon and paper

trails and delays could be a thing of

the past, as claims could run

through their stages seamlessly.

The onus of proving that the loss is

covered and payable is generally on

the insured in named peril policies

and the onus that the policy does

not cover the loss is on the insurer.

Hence the insurer and surveyor

should seek from the insured only

those documents that are relevant

to the duties of the insured and

especially those that go to the roots

of the contract such as insurable

interest, proximate cause of loss,

the factors that make the indemnity

right for both parties, including

subrogation and contribution. In

case a loss is not payable the focus

will increasingly go on to understand

why the loss is covered or not, with

evidences that will stand the strict

scrutiny of a court of law, whether

the asset was  insured as intended

by both parties, whether peril has

clearly occurred or not, and whether

any exclusion supersedes the

occurrence of loss. Repudiation may

also involve more complex matters

such as issues of non-disclosure,

misrepresentation and fraud.

Insurers and their auditors can be

confused about the core duty of an

insurer in case of a claim. They need

to be able to differentiate between

real reasons that can be invoked for

repudiation, and technical clauses

in the policy that are laid down to

bring discipline and ethics into the

claiming process for the insured. It

is well accepted legally and often

mandated by regulation as well that

a technical violation of the policy

condition does not entitle the

insurer to repudiate a claim. The

core of insurance is simple: if a peril

has been covered in the contract

and the insurer has received the

consideration that was due and the

unfortunate peril occurs and results

into a financially measurable loss,

then the insurer has to pay the loss.

If there are technical breaches of

clauses and conditions, the insurer

should seek explanations and

conduct investigation of the

violation of the technical

conditions, if any, which may have

happened, such as delay in the

intimation of loss. If the technical

violations result in exposing a real

reason that a claim is not payable,

then the claim is to be repudiated.

The core of insurance is

simple: if a peril has

been covered in the

contract and the insurer

has received the

consideration that was

due and the

unfortunate peril

occurs and results into

a financially measurable

loss, then the insurer

has to pay the loss.
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Finally micro-insurance claims need

a relook and transformation. Micro

insurance is now emerging as a

mainstream insurance. Unique

solutions are needed in this area to

reach out and indemnify large

numbers of micro claims in outlying

and unreachable areas in exemplary

ways. Hence claims for micro-

insurance customers have to turn to

non-traditional and innovative ways

of settlement. Micro-insurance

claims being low ticket claims, the

claim-processing costs should not

add burdens to an already

overburdened marginalised

customer. Hence world over new

insurance propositions are taking

place such as proxy and parametric

insurances, that look to proxies like

the weather, which is the principal

risk in agriculture to do away with

issues like moral hazard and

cumbersome paperwork and insurer

monitoring. Hence in such

insurances documents like claim

forms, surveyor visits and

verification, meteorological reports

are totally avoided as the insurer

gets real time weather data on

hourly basis from independent

automatic weather stations, which

helps to pay claims very soon after

the close of the policy/crop period.

Similarly in animal insurance,

common enough in remote areas as

they are often livelihood based risk

protections, insureds cannot get the

services of veterinary doctors or

post mortem reports, and hence

community based claim settlement

concepts are taking root, where the

community takes responsibility for

the correctness of claims and

through insurer trained responsible

committees, such committees

certify to the correctness of the

claim and build the claim logic and

the documentation, that will stand

the scrutiny of insurance

requirements. The community is

well aware of the pitfalls of allowing

moral hazards and frauds entering

the insurance system and hence

they monitor claim ratios with the

insurer and uphold the rectitude to

the indemnity system.

There are many frontiers that are

getting the attention of the industry,

but claims settlement leading to

consumer comfort, ease and

satisfaction is going to be the

critical customer advocacy point for

the credibility and popularity of the

insurance system. This is essential

because insurance will play a vital

role in a world of risk and losses.

Indemnification to victims is the root

of the liability laws, where insurance

is often mandatory and so also it will

be increasingly inescapable for

insurers to escape from liability

when real losses happen to their

customers and the coverage given

has to answer to the loss sustained,

cleanly without having to go through

the ‘reading between the lines’

approach that many insurers

habitually tend to do. Successful

claim management has to meet the

reasonable expectations of the

insured customer at the time of loss.

The community is well

aware of the pitfalls of

allowing moral hazards

and frauds entering the

insurance system and

hence they monitor

claim ratios with the

insurer and uphold the

rectitude to the

indemnity system.

The author is Chair Professor (Non-

Life), National Insurance Academy,

Pune.
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Introduction

I
nsurance is a cooperative

endeavor wherein a large

number of persons, in effect,

agree to share the financial loss

arising due to a particular risk of a

single individual of the group which

is insured. An insurer would be

unable to compensate all losses

from his capital. So, by insuring a

large number of persons, he is able

to pay the amount of loss. Any claim

remaining unsettled for a genuine

person is as harmful as settling to a

fraud person as each payout from

the insurer is a charge on the

premiums of all policyholders.

Hence it is ordained on the part of

the insurer to have as much zeal to

settle the claims as to detect the

frauds. In other words, insurance

companies need to initiate as many

pro initiative measures for zero

outstanding claims as to zero

outstanding frauds in order to

sustain in the competitive market.

Mechanism of Claims Settlement

'The proof of the pudding is in the

eating' is a good old English proverb.

It means that the real value or

quality of something can be judged

only when it is put to use. Any

financial instrument has value only

if it pays the customer at the

appointed time. A policy of Life

insurance is no exception to the

general rule. The proof of insurance

is enjoying uninterrupted risk

coverage or enjoying the maturity

proceeds.

A claim is the natural culmination

of the promise made by the

insurance company at the time of

entering the contract. This promise

was that the insurance company

would pay a stipulated sum assured

on the happening of the insured

event or contingency. For Term

insurance/Whole Life policies, the

claim has to be paid on death of the

insured. For Endowment polices,

the claim has to be paid on death

or maturity.

The claim settlement is thus the

final obligation of the insurer. It is

called the ‘discharge of contract by

performance’. The efficiency of the

insurance company is measured by

how effectively it handles the

settlement of claims.

The operational management of the

claims has significant impact on

customer loyalty, customer

retention and brand image of the

Save the Policyholder

and Save the Insurer
- An Appraisal on Fraudulent Claims

ISSUE FOCUS
Dr Karanam Nagaraja Rao and Prof Neha

Chabraa opine that fraudulent claims have a

deleterious effect on the functioning of an

insurance company, and as such, have to be dealt

with in utmost seriousness.

Any financial

instrument has value

only if it pays the

customer at the

appointed time. A

policy of Life

insurance is no

exception to the

general rule.

16

ird
a 

jo
ur

na
l J

u
n

e 
20

14

i 
c:EillE -



individual insurance company. A

hassle free claim settlement,

sometimes, results in recycling of

business boosting up the volumes of

insurance business. Any delay in the

settlement of claim leads to mental

agony for the claimant; and one dis-

satisfied customer is sufficient to

undermine the market image of the

company. The delay on the part of

the claimant in submitting the

required forms is also counted for

the turnaround time (TAT) and

measured as an index for the

operational efficiency of the

company. Companies, therefore,

take pro-active measures in helping

the claimant to submit the claims

forms fast to the companies.

A few proactive initiatives in the

settlement of maturity claims

As the company is supposed to settle

claim as on date of maturity, certain

proactive steps are taken by the

companies.

1. The company contacts the

policyholder through registered

letter/ e-mail/ SMS alert/

telephonic conversation etc.

Some companies initiate this

process at least two months in

advance to ensure that the

maturity claim cheque gets

encashed on the date of

maturity.

2.  Insurance companies alert the

field staff to locate the

customers in case the registered

letters get undelivered. They

also try to establish contacts

with the policyholders through

their employers/ postal

authorities/ friends of

customers etc depending on

individual case.

3. A few insurance companies view

the prompt settlement of claim

with all seriousness and set

claim settlement as a parameter

in service index meter and thus

appraise their operation team

members.

A few proactive initiatives in the

settlement of death claims:

‘There is no greater fraud than a

promise not kept’ (Gaelic proverb).

As the insurance company is

supposed to settle death claims as

stipulated by the provisions of IRDA

rules, certain proactive steps are

taken by the companies.

1. For ensuring fast claim

settlement operation, insurance

companies encourage the

insurance agents/ advisors to

assist the claimant in procuring

the requirements and helping in

filling the details in various

forms.

2. Companies hire detective

agencies in probing the

genuineness of claims,

particularly where, prima facie,

there is evidence of suppression

of material facts.

3. Companies, through their links

with established hospitals, try

to obtain case sheet summaries

of the patient.

4. Companies establish links with

local police officials and get

police inquest reports and post

mortem reports.

5. Like in maturity claims, a few

insurance companies view the

prompt settlement of claim with

all seriousness and set claim

settlement as a parameter in

service index meter.

The activities as stated above are

normally supervised by an exclusive

Claims Department in each

insurance company loaded with

targets. By virtue of initiating fast

claim settlement process on board,

the departments contribute to the

image of the respective companies.

But do we have Fraud Detection

Companies hire

detective agencies in

probing the

genuineness of

claims, particularly

where, prima facie,

there is evidence of

suppression of

material facts.
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etc. These are done in collusion

with village elders and others.

• Fake claims - They happen when

there is absolutely no loss but

loss is shown as happened or the

loss is self-inflicted.

• Exaggerating the claims - in

Motor insurance replacement of

parts is sometimes claimed

when they are repaired or

maintenance expenditure is

converted to claims. The

principle of indemnity is

defeated when, say, in Fire

insurance, even if the loss is

`50,000, loss is reported as

`One lakh or undamaged items

are lifted out from the site.

• Multiple policies - It relates to

suppression of insurance history,

especially of other insurers with

an intention to reap profits

when policy results in to death

claim. There are occasions when

multiple policies taken with

surname or last name prefixing

or suffixing to the first name at

different locations in order to

influence underwriting decisions

and also to get death claim

advantages. Normally this type

of fraud happens with the active

connivance of the inside staff

members/ insurance advisors of

the company.

• Manipulation of hospital

certificates - It involves

arranging hospital bills in case

of Health insurance from non-

existing hospitals or with

existing hospitals at inflated

rates to claim medical bills. In

Health insurance, particularly in

non-urban centers, people

impersonate someone who has

insurance to take treatment.

• Claims padding - It occurs when

a person increase the damages

for a vehicle just to over-state

the claim.

• Maneuvering the thefts - This

happens in the case of theft of

an uninsured vehicle when the

number plates are put to a

different vehicle to get an

insurance policy and thereafter

register a claim on the same.

• Miscellaneous claim related

frauds - At times, the field staff

or the operation staff or both in

collusion get death certificate of

a policyholder whose policy is

lapsed for the last 2 to 3 years

but have run for more than 5

years. They open bank accounts

in the name the customer and

coolly encash the death claim

proceeds. This type of fraud can

be detected only when the

policy matures and the real

policyholder approaches office

claiming the maturity proceeds.

Some of the prominent portenders

of fraudulent claims are as follows:

a. Delay in intimating the claim -

This is the normal practice

perpetrated by the claimant to

subvert authentic evidence

getting surfaced.  In case of Fire

or Motor insurance, the delay in

notification leads to little

evidence at a later date.

b. Claims in patterns - This is the

case where the claims

department receiving claims

wherein majority of the claims

of same reason or same type.

For example, from a particular

area, all claims are of snake

bites. Or all claims from certain

area are from paid up policies

or early claims are more

pronounced under one broker or

agency. Sometimes the death

certificates are received only

from one source, say, a village

panchayat etc.

c. Age proof related -  This also

follows the patterns, may be all

age proofs relating to claims in

certain period are from same

In Health insurance,

particularly in non-

urban centers,

people impersonate

someone who has

insurance to take

treatment.
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school which may be existing or

non-existing.

d. In the case of Property

insurance, conspicuous absence

of debris in case of a fire or

abnormal number of recent

purchases etc.

The insurer should be ever vigilant

and watch the trends for arresting

the frauds. What can an insurer do

to institute a mechanism to arrest

the frauds? Here are a few tips,

which, some insurers are already

implementing.

Preventing the claim frauds:

Insurance frauds cause potential

threat to the financial soundness of

the companies. Not only do they

deplete the funds of the companies

but also inflict losses to the

individual policyholders. After all

the cooperative mechanism of

people’s money for people’s good

gets defeated. The trusteeship

concept of preserving the funds of

the customers could not be

sustained by the insurers. If frauds

are to be detected, there should be

a robust institutional mechanism to

identify and detect them. Again

they involve lot of strain on the

financials of the insurance

companies. The normal institutional

mechanisms in vogue are as follows.

• Investigation - It is done either

by the internal officials of the

company or outsourced. All

insurance companies institute

investigations in respect of early

claims as Sec 45 of the Insurance

Act is operative in the first 2

years from the date of risk.

Investigation is normally done to

assess whether the claim is

genuine and there was no

suppression of material facts.

• Underwriting aspect of

investigation - In respect of

claims, especially when they are

early claims, the insurer looks

upon/ reviews the underwriting

aspects leading to the issue of

the policy. The age proofs, the

agents’ confidential report, the

moral hazard report and the

medical reports are subject to

scrutiny to ascertain whether

the underwriting decision is

correct and also whether any

document leading to the issue

of the policy is forged.

Sometimes same handwriting in

the proposal and the medical

reports give raise to the

suspicion that the health report

of the proponent is also forged

by the field staff in connivance

with hospital authorities.

• Pooling of claims - Insurer pools

up all claims relating to the

same life assured to ascertain

whether the life assured had

revealed information of all his

policies while taking a new

policy. Sometimes, insurers seek

to get the information from

other insurers also. IRDA has

initiated the process of creating

database for strategic

applications by instituting

Insurance Information Bureau in

2009.

• Linkages- A good number of

insurance companies liaise with

governmental and hospital

agencies for collecting the data,

for example, a few companies

resort to verification of vehicle

details with RTO in Motor

insurance; a few Life insurance

companies verify the case

sheets from the hospitals where

there is the suspicion of  life

assured undergoing treatment

prior to the issue of policy and

a few companies liaise with

police authorities to acquire

inquest reports to ascertain the

accidental nature of deaths etc.

A few suggestions

Frederick William Robertson, an

English theologian says that “There

If frauds are to be

detected, there

should be a robust

institutional

mechanism to

identify and detect

them.
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PREFACE

E
fficient claims management

is vital to the success of both

large and small companies

working within the insurance

industry. Major components of the

claims handling process include

developing strategies to cut costs

and put emphasis on loss recovery

processes built into the risk transfer

mechanism in an attempt to

optimise the claims liability falling

onto the net account aiming at

balance sheet protection. In

addition to the competitive

environment in which insurance

companies operate, these

businesses are challenged by more

stringent compliance with

government regulations and

increasing expectations on the part

of consumers. Settling insurance

claims is just one aspect of the

claims management process. The

time it takes to process a claim

involves several stages beginning

with a person filing a claim. The

stages that follow determine if a

claim has merit as well as how much

the insurance company will pay.

Insurance customers expect a

company to settle claims quickly

and to their satisfaction. Because

high customer satisfaction levels

can give the company a competitive

edge, reducing the time it takes to

settle insurance claims is one way

to decrease the number of customer

complaints and improve service.

Claims for the insurance companies

lead to heavy cash outflow and

hence the scientific management

tools are required to be deployed

to maintain profitability while

managing the claims administration

work satisfactorily. By default, the

claims management subject, per se,

is too broad to discuss in one

segment as it is in the present case.

The current study will therefore aim

at examining some aspects of claims

management functions from the

reinsurance perspective covering

the non-marine class of insurance.

The analysis will be later

interpolated to an empirical study

primarily to demonstrate how to

minimise the impact of losses to

protect company’s balance sheet in

the long run.

DEFINITION OF CLAIMS

It is ironic that all claims are losses

but not all losses are necessarily the

claims in insurance parlance. In

most cases involving insurance claim

disputes, the insurance company

eventually agrees to pay an

equitable amount if a customer has

a legitimate claim and can present

evidence supporting it. Although

quickly settling a claim can avoid

the chances for litigation, accurate

liability assessment is crucial to

achieving a quick resolution in a

claim dispute. Unfortunately,

settling claims too quickly increases

a company’s chance of paying out

on a greater number of fraudulent

claims. Unlike large companies that

can absorb some losses as a part of

Claims Management
Essentials from the
Reinsurance Perspective
- An Empirical Study

ISSUE FOCUS

Dr Som Majumdar states that the claims

management function is not merely the

settlement of a claim but a whole lot of other

services related with it.

Although quickly

settling a claim can

avoid the chances for

litigation, accurate

liability assessment is

crucial to achieving a

quick resolution in a

claim dispute.

22

ird
a 

jo
ur

na
l J

u
n

e 
20

14

i 
c:EillE -

-------&=;-1 ~ 



doing business, small companies

quickly suffer the negative effect on

net earnings when paying fraudulent

claims. Then again, processing

insurance claims too slowly

increases the risk of losing

dissatisfied customers. In a highly

competitive insurance market,

small companies can't afford to lose

customers. The reported loss may

be of two dimensions, viz. micro

view representing single individual

loss such as typical fire damage to

a property or sinking of a ship or

personal injury as a result of insured

event etc. By contrast, such losses

can arise from a macro angle

characterised by magnitude of

losses resulting from a catastrophic

event like storm, earthquake, and

bush fire and so on. Although the

nomenclature of these losses or

damages are related to some kind

of financial loss, the modus

operandi in treating those losses

from the management point of view

will be different.

ROUTINE FEATURES OF CLAIMS

PROCESSING

There is an old cliché that says “a

stich in time saves nine”. The same

principles apply to the claims

management functions. Just

because there is a reported claim,

it does not necessarily mean that

the management functions are to be

activated all at once. Before

jumping to a conclusion one has to

carefully examine if at all there is

a claim that needs attention. The

primary step will therefore be to

determine if it is a claim in question

and then to establish onus of proof.

The following steps are essential

upon receipt of claim notification:

• Is there a policy in existence that

covers the “subject matter of

insurance”?

• Is the premium on the policy

duly paid?

• Does the loss apparently fall

within the scope of cover?

• Is it within the scope of

“operative clause”?

• Are there any “exclusions” that

may be applied on the claim in

question?

• Is the property damaged also the

property “insured”?

• Is the date of loss falling within

the period of insurance?

Once these routine essentials are all

sorted out, the next vital step is to

establish the onus of proof that

needs attention to the following

points:

• Prima facie proof of loss must

be given by the insured. Once

this is doe, the onus of proof

shifts to the insurer to exclude

the loss by “Exception”.

• If the insurer’s “promise to pay”

is “Qualified”, then the onus of

proof to show that the

“Exception” does not apply,

remains with the insured.

• If, however, the “Exception” lies

in the “Operative Clause”, the

onus is on the insured.

• However, if only a specific

element of the insurer’s general

promise is recorded as

“Exception”, then the onus of

proof remains with the insurer.

If “Exceptions” are in the

“Conditions”, onus is on the

insurer.

LOSS TREATMENT FROM THE

REINSURANCE PERSPECTIVE:

For an insurer, the word “Claims”

has got very wide ramifications. The

people dealing with claims

management functions are to work

around many elements to determine

what constitutes a claim for the

purpose of company’s balance

sheet.  These are primarily:-

• Reported losses

• Assessed losses

• Paid losses

• Outstanding losses

• IBNR losses

All these loss figures are ultimately

taken together into one loss figure

to be incorporated in company’s

accounts which are known as

“Incurred Claims”. The traditional

method to work out this figure is

composed of:

In a highly

competitive

insurance market,

small companies

can't afford to lose

customers.
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Outstanding Claims as at the end of

the accounting period

Plus

Paid claims during the accounting

period

Minus

Outstanding claims as at the

beginning of the accounting

period”.

It is however important to note that

the original gross figure on the

above three elements of claims are

needed to be adjusted to reflect the

amount of recovery made or due

from the reinsurers and the “Net”

figure is taken into accounts.

PROVISIONING FOR OUTSTANDING

CLAIMS

At the end of a financial year, a

commercial organisation has to

prepare a consolidated account of

financial transactions during the

year (and a balance sheet reflecting

the assets and liabilities on the last

day of the year).

For an insurance entity, one of the

most difficult items is to quantify

possible future liability for claims.

There is inevitably a time gap

between occurrence of a loss and

settlement of the claim. Further,

claims take time to be recognised

in long tail business like ‘products

recall, products liability medical

malpractices etc. But a provision

has still to be made in the annual

accounts for the likely liability for

future claims, shown under the

accounting head “outstanding

claims”. These have to be revised

every year as a part of the exercise

of finalising that year’s accounts.

Great care has to be taken in

estimating outstanding claims. As

the outstanding losses constitute a

significant amount, a small

percentage variation can affect the

results of the year. While there is

no inherent reason for excessively

or inadequately estimating future

liabilities, there are important

considerations. Overstatement

provides a safety margin, but more

importantly, entails deferment of

tax obligations. On the other hand,

understatement results in increasing

earnings of the year.

COMPUTATION OF OUTSTANDING

LOSS RESERVE:

Claims management functions hold

the primary responsibility to create

actuarial reserve in compliance with

statutory regulations for the current

and future claims because they are

responsible for setting claims. There

are some complexities too. Known

and reported claims take time to

settle, and at the end of the

financial year, a large number of

claims may still be in the process of

quantification and settlement.

Insurers are to make provision for

outstanding liabilities for the risks

already assumed, comprising:-

• Future losses under unexpired

policies – the frequency and

quantum of these is unknown

• Losses already incurred but not

yet settled – calculated as:

- Losses reported and adequately

provided

- Losses reported but

inadequately provided

- Losses already occurred but

unreported (IBNR)

IBNR (Incurred but not yet reported)

mainly arises from:

• Losses caused but not yet

apparent

• Losses discovered but which are

not known to insured

• Losses known to insured but not

reported to insurer

• Losses known to insurer but not

recorded in the books on basis

that liability is denied.

METHODS OF IBNR CALCULATIONS

While practices differ, the following

method is one of the traditional

tools used for estimating liability for

IBNR losses:

• A percentage of written

premium

• A percentage of known

outstanding claims

As the outstanding

losses constitute a

significant amount, a

small percentage

variation can affect

the results of the year.
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• Average claim amount

multiplied by ratio of claims

reported

• Mathematical projection of the

extent of future development of

claims of various underwriting

years.

The first step is to present the data

on development year basis, i.e.

Cumulative position at the end of

each subsequent year. This is called

“Triangulation” because the

presentation takes the form of a

triangle, as will be seen below:

CLAIM RATIOS AS AT 31ST

DECEMBER 2008

NO. OF YEARS AFTER EACH YR. OF OCCURRENCE

Year 0 1 2 3 4 5 6 7

2001 15 45 85 112 127 130 132 132

2002 21 59 93 126 137 140 140

2003 12 42 72 110 120 123

2004 40 105 138 158 145

2005 33 50 107 128

2006 7 32 66

2007 55 111

2008    2

For projecting the likely

development of various

underwriting years e.g. what the

incurred loss of 2008, which

presently is 2 is likely to be by the

seventh year, there are several

mathematical models. Although

more complex methods are seldom

used unless very essential or

demanded, by and large, the most

common approach is “the basic

chain ladder method”. Under this

method, the correlation in the

development of claims between two

development years is established by

ascertaining the quantum of

increase in claims from one

development year to the next in

respect of all common underwriting

years which fall to be dealt with in

these two development years and

thus the IBNR component is

estimated as appropriate.  Besides,

more often than not, empirical ‘rule

of thumb’ methods, reinforced by

adaptive control, are also used by

many Lloyds Syndicates. The IBNR

calculation exercise relates to

mathematically projecting the

extent of likely development of the

various underwriting years, so that

suitable provisions can be made in

the accounts for these future

liabilities.

Once the claim liability is reasonably

ascertained, it is incumbent upon

the primary insurer to send

“Preliminary Loss Advice” (PLA) to

their respective reinsurers to

activate “Cash Call” under the

provisions of cash call clause

embedded in the Proportional

treaty. Likewise, the loss intimation

should also be given to the Excess

of Loss reinsurers when the quantum

of loss on their Net Account is likely

to exceed 75 per cent of the

‘Deductibles’ or the ‘Excess Point’.

In order to control the cash flow on

account of claims paid to the

original assured, the insurers should

also take resort to ‘simultaneous

settlement clause’ whereby the

insurer can call upon the reinsurer

to make cash contribution alongside

the insurers so that their assets are

not disturbed to mobilise cash on a

short notice to pay off to the original

assured as “on account payment”

before the final settlement.

EMPIRICAL CASE STUDY

Like any of the important

management functions, the

effectiveness of the claims

management division are to be

judged as to how seriously and

quickly the claim is processed,

adjusted and paid to the assured to

ensure optimum customer

satisfaction. On the other hand, it

is equally important to organise

recovery of claim from various

reinsurers to control cash outflow

from the insurer’s accounts that

aims at protection of balance sheet.

The following case study will

highlight the various processes of

managing the claim to achieve

optimum management efficiency:

1. A Fire policy was issued on

1.1.2013 covering a petroleum

installation complex with

vapour cloud extension for a

total sum assured of $20 million

(MD & BI combined)

2. 4-line fire surplus treaty with

net retention of $2 million

(underwritten on PML basis with

a minimum PML at 50%) is in

place.

3. PML error cover was taken on

Excess of Loss basis at $1M Xs

$0.5M that inures to the benefit

of underlying Risk Excess of Loss

cover.

4. Underlying risk excess of loss

cover was taken in 2-Layers at

(i) First Layer $1M Xs $1M and

(ii) 2nd Layer $3M Xs $2M on
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A
ny insurance professional

acknowledges the fact that

Claims management is one

of the core domains which every

insurer relies upon to maintain high

consumer satisfaction,

simultaneously safeguarding the

company’s financial outgo. The

service becomes critical as the

consumer approaches the insurer

upon the incidence of an

unfortunate incident expecting

monetary solace and any deviation

from their expectations leads to

conflict. The process gets

recognized as a social obligation

more so when the loss is

catastrophic in nature. Claims

processing is governed primarily by

the policy conditions supplemented

by circumstantial evidences and

material facts disclosed by the

client at the time of policy issuance.

The claim settlement would be a

smooth and hassle-free experience

to both the insured and the insurer

if all the vital documents and

corresponding declarations are in

order. However, the process

becomes cumbersome if the

transaction, starting from sale of

insurance to the consumer does not

happen as per set guidelines. The

alarming trend of increasing

consumer grievances of late has

drawn the focus of all the

stakeholders, primarily on the

ethical behavior of the insurers.

The necessity of a company’s ethical

health is gaining prominence across

the world due to increasing number

of high-profile business failures.

Consumer-centric approach is being

adopted by the organizations

irrespective of the business they are

into and the markets that they

operate in.  “Ethics” is the global

buzz-word of the day, backed by the

regulators as also the consumer

forums that ensure that the

organizations do not resort to

malpractices in their quest for profit

generation. It is a positive sign to

note that companies are

increasingly recognizing that

managing ethics and compliance

risk holistically is the key to

fostering and sustaining a strong

ethical corporate culture, and that

by acting ethically, they have a

greater opportunity to outperform

their peers and win in the

marketplace.

The Indian insurance industry has

been subject to stringent regulatory

controls right from the very

beginning which has paved way for

sustained growth of the industry

even during turbulent economic

crises. The recent focus on

grievance redressal is one such step

of the regulator to curb the

unethical business practices which

have become more visible of late,

thanks to the emerging technologies

and varied distribution channels

amidst tough market conditions.

The relevance of various parties

involved in an insurance transaction

needs to be analyzed to appreciate

the good practices and at the same

Ethical Corporate

Culture
- Way to Manage Claims

ISSUE FOCUS
Avinash Singaraju argues that the controversies

related to claims take root at the very beginning

of the contractual obligations; and as such, have

to be tackled as a part of the organizational

culture.

Claims processing is

governed primarily by

the policy conditions

supplemented by

circumstantial

evidences and material

facts disclosed by the

client at the time of

policy issuance.
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time, curb the unethical behavior

wherever witnessed.

It is an interesting observation that

consumers in general, tend to keep

away from buying insurance owing

to factors such as perceived lack of

need, limited product knowledge,

product complexity and lack of trust

in the insurance industry. According

to the Behavioral Economics theory,

the modern consumer wants to be

able to research options and make

choices based on objective

information as well as from peer

group experience. The consumer

does not want to be ‘sold to’.

Rather, the consumer expects to be

empowered in his or her buying

decision. It is at this point that

insurers reach out to consumers

through various distribution

channels and advertising media,

trying to convince them to get

insured.

As managers of risk, insurers have

a compelling value proposition to

help consumers reduce exposure to

uninsured risks. Risk protection is

the core of insurance business and

the insurers try to reach their

consumer base through various

distribution channels. As a corollary,

insurance marketing has become a

“push” market whereby the

consumer is approached by various

insurers offering varied product

features at competitive pricing.

Everything sails smoothly as long as

the consumer’s interests remain

safeguarded. The problem arises

only when this aggression by the

distribution channels gets converted

into desperation to generate

business. Since business generation

is the key performance parameter

for the distribution channels, they

sometimes tend to evade the

consumer’s interests by resorting to

mis-selling. Such fraudulent

activities visibly undermine the

legitimacy of insurance agreement.

Insurance agreement is a legal

contract between the insurer and

the insured. Being a contract, any

insurance agreement should satisfy

the essentialities of a contract as

specified under Section 10 of the

Indian Contract Act 1982 to be valid.

The contract starts from the

proposal submission stage and thus

the “Proposal Form” becomes a very

important document in the entire

process. This document submitted

by the insured provides all the

fundamental risk information based

upon which the insurer provides the

terms of acceptance as also

calculates the premium amount to

be paid by the insured. Ide¬ally, it

is the responsibility of the consumer

to assess¬ the insur¬ance needs and

then approach¬ an insur¬ance

com¬pany for apt coverage. The

creation of standard disclaimer

stating that 'insurance is a subject

matter of solicitation' was a

judicious move by the regulator to

accentuate the fact that insurance

has to be requested for and not be

sold. However, in the practical

scenario of the push market,

insurance products are being pushed

on to the consumers rather than

their feeling the necessity.

Insur¬ance thus ends up being sold

as a compulsion, than as a

requirement of risk transfer.

The role of consumers in diverging

from the standard procedure also

needs to be objectively evaluated

before reaching any conclusion.

Consumers normally tend to sign the

blank proposal form leaving the

content to be filled by the

intermediary involved. The

importance of signing the properly

filled proposal form is understood

the hard way by the consumer only

upon the incidence of a claim where

the insurer is left with no option but

to repudiate the claim based on the

data provided in the proposal form.

This happens as the consumers

either trust the intermediary to the

fullest or are under the perception

that filling the proposal is a mere

formality. Insurers accept the data

as provided in the proposal form

abiding by the principle of utmost

good faith and hence the client

The importance of

signing the properly

filled proposal form is

understood the hard

way by the consumer

only upon the incidence

of a claim where the

insurer is left with no

option but to repudiate

the claim based on the

data provided in the

proposal form.
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changing stand at a later date,

mainly after a claim incidence

becomes controversial. A loss

incidence itself is unpleasant for any

consumer and repudiation/

reduction of related insurance claim

only adds to the agony. The insurers

are bound by their policy conditions

while settling a claim and cite the

information provided in the

proposal form as a support to their

stand, which makes it legitimate.

Since insurance marketing is

increasingly dependent on agency

channel, the quantum of such

negative experiences arising in this

channel is naturally higher as

compared to any other channels of

intermediation. The recently

evolved distribution channels such

as bancassurance, automotive

dealer tie-ups and such others,

function similar to agency channel

and hence the reputation ascribed

to agency channel in this regard gets

attributed to them too.

Bancassurance channel, which

primarily comprises of financier

firms, has been observed in a few

instances to have recommended

insurance coverage to consumers

only to the extent of safeguarding

their hypothecated financial

interest. The consumer under the

belief of having insurance coverage

realizes at a later date, mostly

during a claim settlement, that the

coverage provided is either

insufficient or irrelevant. Thus, the

entire experience of insurance

transaction becomes excruciating.

Certain grievances have also arisen

in the past wherein the proposal

form was reportedly not signed by

the consumer. These situations arise

where the intermediary submits the

unsigned/ unfilled proposal form

only to satisfy the mandatory

requirement of making the

document available to insurer for

policy issuance. The true spirit

behind the utilization of proposal

form thus gets blatantly defeated

resulting in unfavorable experiences

to all the stake holders involved.

The practice of attaching signed

proposal form as a part of the final

policy document is already being

implemented in Life insurance

business. The regulator may consider

implementing the same in the

conduct of General insurance

business as well, so as to increase

the transparency in the entire

transaction. This practice gives an

opportunity to the consumer to seek

rectification if any, as soon as a

policy gets issued, rather than resort

to a legal tussle after the

occurrence of an unfortunate

incident.

It is to be understood that the

reputation of the insurer is at stake

irrespective of where the deviation

has occurred and whether

committed intentionally or

otherwise. And hence, it becomes

paramount to all the players in this

industry to ensure that such

unfortunate experiences are

curtailed to the minimum level.

Multi-pronged strategies aimed at

improving the awareness of

intermediary channels as also the

consumers have to be implemented

to ensure that all the stake holders

involved in the transaction

appreciate and scrupulously follow

the laid down procedure of

providing details completely and

accurately in the signed proposal

form.

There is a need for all the insurers

to come together and take concrete

initiatives to educate the consumers

about the significance of proposal

form in the entire process of

insurance agreement. It would be

beneficial to organize mass

awareness drives using various

communication media to create

awareness in this direction.

Intermediary channels need to be

sensitized about the repercussions

of submitting unfilled/unsigned

proposal forms and any deviations

should be treated with iron handed

discipline which might also involve

cancellation of license as the last

resort. Mere financial penalties have

never been a deterrent to commit

The consumer under

the belief of having

insurance coverage

realizes at a later date,

mostly during a claim

settlement, that the

coverage provided is

either insufficient or

irrelevant.
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frauds and hence such regulations

should be made more stringent.

Collectively and in consensus with

the regulator, insurers may try to

devise standard proposal forms for

each of the insurance products

available in the market. The

proposal form may be divided into

two parts whereby the first part

captures the basic risk details and

is common to all the insurers. The

latter part needs to be so designed

as to capture the details specific to

the policy coverage being sought by

the consumer. Also, the basic format

can be made simpler, thereby

reducing the apprehension of

consumers to a large extent.

Requisite recommendations may be

sought from professional bodies

such as General Insurance Council

and Life Insurance Council thereby

honoring the suggestions of all the

insurers involved and making them

collectively accountable so as to

foster more focused action for

improved adherence to good

practices.

The regulator may consider playing

a more active role with respect to

increasing the awareness levels

amongst the consumers and should

not limit itself to scrutinizing the

insurer’s role. The recent publicity

campaign run through various media

channels by the regulator on the

setting up of Grievance Redressal

Cell is a glaring example of the

impact that can be created when

the message gets initiated by none

other than the regulatory authority.

General public would tend to take

Insurance industry as

always is poised to be

vital segment of the

economy and would

continue to be

instrumental in

shaping the economic

road map for the

nation.

such advertising initiatives by the

regulator in a more serious manner

whereas the same message from an

insurer would end up being treated

like any other marketing gimmick.

It can thus be summarized that all

the stakeholders involved in the

business viz., insurers, intermediary

channels as also the regulator have

their unique role to play to ensure

that the industry follows ethical

practices in true spirit and not just

for the sake of following. The

foundation for ethical behavior goes

beyond corporate culture and the

policies of any given company, for

it also depends greatly upon an

individual's moral background, the

other institutions that affect an

individual, the competitive business

environment the company is in and,

indeed, society as a whole.

The nation is now at a juncture of

anticipating stable governance and

robust economic growth coupled

with increased liberalization.

Insurance industry as always is

poised to be vital segment of the

economy and would continue to be

instrumental in shaping the

economic road map for the nation.

The magnitude of business is only

going to increase in the coming days

with new entrants flooding the

market space and so, corrective

actions taken now shall mark the

industry progress all ahead.

The author is Underwriting

Manager - Corporate & SME, SBI

General Insurance Co. Ltd.,

Hyderabad Office.
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L
ike any other insurance,

Health insurance is meant to

compensate the cost of

treatment for a covered illness, if

the insured person is hospitalized

during the policy period. In other

words, a Health insurance policy is

a contract between the insurance

company and the policyholder/

insured persons, wherein the insurer

agrees to pay the insured person’s

hospitalization expenses to the

extent it is provided under the

policy subject to the maximum of

sum insured, for which a premium

is paid.

There are many policies, of course,

which also pay for illnesses as lump

sum amounts. This can be on

diagnosis of say cancer or detection

of HIV or other similar illnesses

(commonly referred to as critical

illnesses), which are basically

benefit based policies. Irrespective

of whether it is a hospitalization

policy, or a benefit policy, the real

test of all insurance policies lies on

how quickly and how best the claims

are settled, if there is a claim under

a policy. It does not matter how best

the company is in terms of its

technical people, marketing force,

underwriters or the net-worth; the

crux of success of the company lies

in the manner the claims team

responds to the claims, irrespective

of whether the team is through

outsourcing (TPA) or in-house.

Insurance companies are there to

honour liabilities and to pay the

claims.

The outcome of a study on Health

insurance claims, (summary

published in Economic Times

29.07.2013) conducted by

‘Consumer Voice’ a consumers’

rights organization does not seem

to be encouraging. The study was

said to be made on a survey across

eight cities i.e. Delhi, Mumbai,

Kolkata, Chennai, Bengaluru,

Hyderabad, Ahmedabad and

Lucknow. It is found that four out

of every nine Health insurance

policyholders faced problems while

getting their claims approved and

settled. The claims include those

made with service providers i.e.

third party administrators (TPA).

Out of this, 26% claimants say

documentation is the toughest part,

while 21.8% complaints relate to

authorisation of claims. Close to 17%

respondents rated ‘unjustified

deduction by TPA in claim

settlement’ as a major problem they

have to deal with at the time of

claim processing.

As per Consumer Awareness

Department (IRDA) Annual Report:

2012-13, the highest percentage of

grievances in Non-life segment

emanate from disputes on insurance

claims and contracts (policies). It is

seen sometimes policy related

Irrespective of

whether it is a

hospitalization policy,

or a benefit policy, the

real test of all

insurance policies lies

on how quickly and

how best the claims

are settled, if there is

a claim under a policy.
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Targeting Better

Transparency
- Claims in Health Insurance

ISSUE FOCUS
Jamuna Choudhary avers that several

constraints in the domain of Health insurance

claims can be overcome with more committed

participation both by the insurers as well as the

insured.
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grievances give rise to claims

related complaints at a later stage.

Further, the number of claims

rejected by TPAs alone is 515600 and

claims pending as at the end of the

financial year is 323631 (which were

313376 in 2011-12). Closure of

claims and subsequently re-opening

does not carry any good message

and certainly not when the number

counts in several thousands. In

2012-13 as many as 78959 were

reopened, which were closed earlier

for various reasons.

The figures would surely make any

policyholder sceptical about the

efficacy of his insurance cover. But

the insurers have a different story

to tell. They say that the figures

speak half-truth. They cite the large

number of settlements and huge

amounts of claims paid.  It is argued

that in 2012-13, the same TPAs have

settled 39,23,710 claims and the

Health insurance industry incurred

around `11,835 crore in claims

alone. The figure will still be higher

if the intermediary charges and

other management expenses are

added to it.  Though it is always

expected that the insurance

companies should strive hard to

settle the claims faster and in a

quality manner, it may not always

be correct to blame the insurance

companies for each and every delay

and denial of claims. It is seen, on

many occasions, that the insured

persons are also responsible and

contribute to cause delays or even

repudiations. This can be due to lack

of knowledge on policy conditions,

exclusions or can be due to delay in

submission of documents.

Sometimes the behavior of the

customers to commit fraud stands

to be another reason.

Insurers argue that if companies

show leniency and keep accepting

bogus claims, it may add to the

expenses and cost customers more

in the form of higher premiums. The

claims ratio is already seen to be

on the higher side and the premium

is also seen to be increasing, which

cannot be considered to be good

news in insurance business. As an

insurance company, the efforts

should always be to ensure that the

claims process is simple and hassle-

free. However, since an insurance

contract is based on the principle

of 'utmost good faith', it is important

that the customer is honest in his

declarations and abides by the

policy agreement. Fraud itself

contributes to around 15% of the

total claims, which indirectly

provides no other alternative but to

increase the premium. It is the duty

of the policyholder to abide by

terms, conditions and procedures

laid down in the policy contract and

not give the insurer a chance to

reject his claim. If customers take

some precautions and follow rules

to keep their part of the contract

in order, even if the insurer falters,

there are regulations to protect

their rights.

Proposal Stage:

Due to tough competition to

increase market share, insurance

companies by and large are putting

efforts to ensure claims process to

be simple and hassle-free. However,

since an insurance contract is based

on the principle of 'utmost good

faith', it is important that the

customer is honest not only while

lodging claims but also when

entering into the contract. His/Her

declarations on the proposal are

important to the insurance

contract. In a way, the declarations

are captured and converted to be

the basis of the policy document.

As the proposal is the first step

towards the insurance contract, it

is possible that the problem starts

from the beginning of the contract

itself, leaving a scope for disputes

where a claim arises at a future

date, if the insured suppresses vital

facts.

According to a new survey

conducted by an insurer on the

occasion of World Tobacco Day,

nearly one-third of the respondents

said that they decided against

buying a policy as they feared that

their applications would be turned

As an insurance

company, the efforts

should always be to

ensure that the claims

process is simple and

hassle-free.
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down by insurance firms. Over half

of those participating in the survey

also said that they had not disclosed

their smoking habits while buying

Health insurance policies. "Smokers

fear that insurers will attribute

ailments that may arise in future to

their habit and reject the

application or claims. However, such

concerns are unfounded as smoking

or pre-existing ailments don't

automatically disqualify one from

getting a health cover. It is a myth

that if the proposer is a smoker, the

application for policy purchase will

be rejected outright. In India,

smoking, by itself, does not

necessarily result in premium

loading or rejection of policy

applications. However, if smoking

has resulted in health complications

at the time of making the proposal,

it can impact the insurer's decision

to issue you a policy. Therefore, it

is expected that each and every

proposer makes correct

declarations, without hiding

existing ailments or conditions that

are material to the risk.

The insurers are bound to attach a

copy of the proposal form along with

the policy document. If the insured

gives wrong information and

incorrect declarations, then it is

possible that the insurers can deny

the claims. Non-disclosure, wrong

disclosure, suppression of facts or

even partial disclosure may negate

a claim under the policy. It may also

lead to cancellation of the contract

without making any refund of

premium. Therefore, the insured

persons should take utmost care to

maintain utmost good faith not only

at the beginning but also during the

tenure of the policy.

Policy Stage:

It is often seen that the insured

persons do not verify the policy

document about the coverage,

provisions, sum insured and other

terms/conditions especially the

exclusions and waiting periods. At

times some claims are lodged,

which are not found to be covered

or are specifically excluded or fall

within the waiting periods. It may

so happen that the intermediaries

may not divulge certain key issues

with a fear of losing the business.

But it is also the responsibility of

the customers to be sure that they

have purchased the desired policy

and acquiring the right contract.

They should, if there is a mismatch

between the desired terms and

written clauses, immediately bring

such differences to the notice of the

insurance company and get the

policy amended. The policy

provisions provide for a free-look

period (of minimum 15 days), which

gives an opportunity to the

policyholder to return the policy

with a request even to cancel the

policy due to such discrepancies.

The insured, during the currency of

the policy, is required to inform the

insurance company about the

changes if any including changes in

occupation, which may be relevant

to the risk and get the policy

amended. It may so happen that the

change may not be material to the

risk and the insurer may not make

any endorsement on the policy. In

some cases, the insurer reviews the

changes and accordingly may charge

an extra premium and may pass

endorsements on such changes.

Therefore, it is the duty of the

insured to inform the insurance

company about such changes which

may warrant a mention in the policy.

Claims Stage:

The other very important reason for

denial of claims is non-intimation

in time to the Third Party

Administrator (TPA) or the insurance

company about the hospitalization

as provided in the policy document.

This results in delay in or non-

approval of pre-authorization note.

Prior intimation on planned

hospitalization helps the

policyholder know about

admissibility of the claim, his

eligibility in respect of treatment,

type of accommodation, exclusions

and limitations. By this process, the

It is a myth that if the

proposer is a smoker,

the application for

policy purchase will

be rejected outright.
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insured becomes aware of claim

eligibilities and accordingly can

choose type of hospitalization or

accommodation. This does not leave

any scope for disputes in future.

Claimants, when hospitalized, may

have comparatively less knowledge

as to what his eligibility is and

therefore may occupy luxury cabins,

incurring more money not only on

room rent but also on

hospitalization expenses. The

claimant may fail to get the cashless

facility too. This leads to disputes,

when the insurers pay less than what

is spent. Although denial of cashless

payment is not a denial of claim, it

is always better on the part of the

policyholders to act in line with the

policy conditions.

Every insurer needs claims related

documents to make the

reimbursement. It is often seen that

the insurers are not even intimated

for a pretty long time. Delay in

submission of claim intimation for

reimbursement claims hinders the

insurer in investigating or verifying

with the hospital about the

treatments and corresponding

expenses. It is commonly believed

that a patient with insurance is

charged more than one without

insurance. Surprisingly, in many

cases, it is reported that the

hospitals, in order to make money

carry out treatments which are not

even medically necessary. On the

other hand, with an insurance policy

in hand, the policyholders believe

that he would get all expenses

reimbursed. But it is possible that

an insurance company may deny the

claim or limit the claim for the

treatments which are medically

necessary. It is also possible that the

insured might have undergone

treatment for an illness, which is

pre-existing and is not payable under

that particular policy. It is always in

the interest of the customer to be

in touch with the insurers to avoid

unpleasant situations.

Insured persons, after getting the

treatment forget to provide the

documents. Sometimes they do not

provide all the documents. In some

other cases, the documents provided

are even not related to the

treatment. There are occasions

when the claimants provide the

documents long after the policy

specified timelines. This leads to

suspicion and sometimes the claims

are not entertained, although the

Delay in submission of

claim intimation for

reimbursement claims

hinders the insurer in

investigating or

verifying with the

hospital about the

treatments and

corresponding

expenses.

regulations provide that the claims

if intimated late or that the claim

documents are submitted late, the

insurers may entertain the claims

provided the delay is substantiated

and is due to unavoidable

circumstances. But such situations

may lead to uncertainties about

acceptance of the claims.

Therefore, the insured as a matter

of duty is required to provide all

necessary documents in time to

avoid uncertainties.

Conclusion:

The policyholders with their

knowledge about the insurance

coverage and adherence to the

policy conditions will have more

peace than the persons who do not

bother about the conditions.

Claimants who hardly bother about

the dos and don’ts end up spending

more time at the complaint

counters than those who make it a

point to know the policy terms

before a decision is exercised.
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For all the uninitiated and the

under-privileged who have been

deprived of the fun of working in a

Life insurance company, I would like

to present a few glimpses of the

same for their benefit. Have you

ever imagined what a Life insurance

company looks like? Let me suggest

that you may visualize a typical Life

insurance company as a bus

transporting passengers to their

respective destinations. There is

this Sales Director who,

immediately after sighting the bus,

jumps into it, grabs the steering

wheel and starts pressing the

accelerator, while the Chief

Underwriter keeps on pressing her

foot constantly on the brake and the

Compliance Head keeps on honking

incessantly. While all this is

happening, the Appointed Actuary

keeps continuously looking into the

rear view mirror and giving

directions how to move forward.

In this entire melee, the Conductor,

i.e. the salesman, keeps on enticing

all the passengers outside to get

inside the moving bus, irrespective

of their destinations. However, he

does not bother to stop the bus even

if some passengers fall down from

the moving bus accidentally unless

they have paid the fare, i.e. the

premium.

Who is the Actuary?

While all the actors in this play are

familiar players, the Actuary is a

relatively unknown face to the

outside world as the tribe is mostly

confined to the Life insurance

industry, where he is treated like

God. In fact, the only thin line of

difference between God and an

actuary is that God never thinks that

He is an actuary. The actuaries are

in fact, bright individuals who are

professionally fond of handling

figures – but of the excel sheet

variety only. Their interests in vital

statistics also remain limited to

those relating to the insurance

companies only. In fact, the

literature on actuarial science

provides some interesting role

models one of which relates to a

tall, young and handsome actuary

who had two beautiful wives living

separately from each other. As the

story goes, the young actuary would

often lie to them, telling each of

them that he was with the other,

and thus finding out time to go to

office to do some actuarial

modeling.

However, all said and done, the role

of an actuary is the backbone of the

Life insurance industry. They are the

ones who, with their analysis of the

past trends and future projections,

tell a Life insurance company in

advance how many of its customers

are going to die in a particular year.

But, before you misunderstand it,

let me clarify that they are different

from the mafia, as the mafia goes a

step further and decides who are

the ones that are going to die! The

actuaries are also different from the

mafia in the sense that you can

negotiate with the mafia and get

some concessions from them.

The senior and experienced ones

among the actuaries are appointed

by the insurance companies and

designated as “Appointed

Actuaries”. As the role demands,

they are expected to report both to

their company head and the

regulator. But being responsible

professionals, most of the time,
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Pawan Verma takes a humorous dig at the

functioning of Life insurance companies with a

special focus on the role of actuaries.
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they report into themselves only.

Their job is to keep a constant

watch on the financial health of the

insurance companies. However, as

a result of the constantly falling top

lines and rising expense lines year

after year, most of these Appointed

Actuaries have turned into

disappointed actuaries today.

The Theory of Probability

Coming to predicting the future,

unlike the astrologers, the actuaries

do their jobs scientifically and get

paid for it handsomely as well. They

work on the theory of probability

and by analyzing the historical data

and trends; predict the probability

of the occurrence of similar trends

in future as well. As students of the

actuarial science, the actuaries

would have an absolute belief in the

theory of probability and they would

not allow any unknown factors,

emerging trends or unexplained

possibilities to impact their

judgment. You must have heard the

story of the old and veteran actuary

who had a sudden chest pain while

walking down the staircase.

Suspecting it to be a heart attack,

he immediately jumped down the

staircase after doing a quick

calculation that as per past data,

the probability of a person having a

heart attack while falling down from

a staircase was much less than the

probability of a person having a

heart attack while climbing down

the staircase.  The rest is part of

the sad history as the actuarial

books have recorded the incident as

one of the rare exceptions when the

theory did not work.

Handling Complications

With their expertise in developing

and handling complex actuarial

models, analyzing complexities with

speed and accuracy becomes just

the second nature of the actuaries.

And they are never reluctant to

showcase their skills. It happened

once that an actuary was travelling

in a train with a farmer. True to his

nature, the actuary was boasting of

his mental faculties trying to

impress the farmer. As the train

passed a flock of sheep in a meadow,

the farmer asked, “Can you count

the sheep in the flock and tell me?”

The actuary looked at the flock and

said with a winning smile, "There

are 1,159 sheep out there." The

farmer was impressed as he said,

"Incredible! By chance, I happen to

be the owner of the flock and I know

that they are exactly 1,159. But how

did you count them so quickly?" The

actuary answered, "Easy, I just

counted the number of legs and

divided it by four.”

Camouflaged by Simplicity

The ever-increasing inclination to

handling complexities, however,

deprives the actuaries of the ability

of handling simple and mundane

situations. And that becomes

possibly the only weakness that they

possess as a tribe. A friend of mine

told me the story of a young actuary

who had come to seek admission to

an advanced actuarial course. As the

queue was long, the clerk told him

to go to the end of the line. The

young man came back five minutes

later and said he couldn't because

someone else was already there.

The situation is no different with

experienced and qualified actuaries

as well. Quite often they get

cheated by small-time street

vendors and shop keepers because

these votaries of higher maths tend

to forget the lower maths involving

addition, subtraction, etc. I was

myself witness to a scene when I

once walked into the actuarial

department of my office. What I saw

was simply mind-boggling. There

were three young actuarial interns,

busily involved with something in

the center of the room. As I went

closer, I saw one of them was

holding a long board upright, the

second was steadying a chair on a

desk while the third intern was

standing on the chair placed on the

desk.  He had one end of a tape

measure and the first student had

the other. Amused, I enquired what

they were doing. They answered in

a chorus, "We're trying to measure

this board."  Perplexed, I said, "Why

don’t you lay it down on the floor

and measure it?" They said, "We

have already measured its length,

now we are measuring its height.”

Mixing like Oil & Water

Though extremely dedicated and

hard-working, the actuaries are

often the most misunderstood

professionals in the industry simply
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because of the inability of others

to understand what they are doing.

It is a well-known fact in the

industry that oil and water mix

better than actuaries and salesmen.

While it is extremely difficult for a

salesman to say “no”, an actuary

would find it almost impossible to

say “yes” to any proposal. While the

actuary would constantly blame the

Sales Director that he does not sell

the product but sells the company

itself, the Sales Director would have

you believe that the actuaries do a

useless job and can be dispensed

with altogether.

Nothing illustrates this relationship

better than the story of the Sales

Director of an insurance company

who had crash-landed in a paddy

field after a plane accident. As he

regained consciousness lying in the

field, he looked around and asked

an onlooker, “Where am I?” Startled,

the onlooker asked him, “Are you

the Sales Director of any company?”

“Yes”, said the Sales Director, “but

how did you know this?”

The onlooker laughed, “Well, your

question reminds me of the eternal

refrain I have been hearing from the

successive sales directors of my

company with reference to their

targets – where am I?  But, forget

it”, he added, “let me help you with

your query. You have crash-landed

here after a plane accident. You are

lying in a large paddy field which is

ripe for harvesting…” Startled, the

Sales Director sprang up on his feet

and asked, “Are you an Actuary?”

Now, it was the onlooker’s turn to

be surprised. He said, “Yes, but how

did you come to know this?”

“Elementary, my friend,” said the

Sales Director, “as usual, the

information provided by you is

absolutely correct, but thoroughly

useless”.

Love-Hate Relationships

Professional jealousy and rivalries

also are the factors why actuaries

usually develop a love-hate

relationship with the other

professionals within the industry,

Underwriters, in particular. While

together they would espouse

common causes, they would leave

no opportunity to undermine the

other once they get the opportunity.

This love-hate relationship is amply

illustrated by the story of the two

underwriters of a Life insurance

company who were going to attend

a conference along with their

actuary. Travelling in a plane, the

underwriters had taken the window

and the middle seats. As the actuary

came in, he settled down in the aisle

seat next to them, kicked off his

shoes, wiggled his toes and closed

his eyes. After a while, the

underwriter in the window seat

moved and said, "Let me get up and

get a soda for myself." "No problem,"

said the actuary, "I'll get it for you."

While he was gone, the underwriter

picked up the actuary's shoe and

spat in it. When he returned with

the soda, the other underwriter

said, "That looks wonderful, I think

I'll have one too." Again, the actuary

obligingly went to fetch it and while

he was away, the other underwriter

picked up the other shoe and spat

in it. The Actuary returned and they

all sat back, discussed business and

enjoyed the flight. As the plane was

landing, the Actuary slipped his feet

into his shoes and knew

immediately what had happened.

"How long must this go on?" he

asked. "This fighting between our

professions? This hatred? This

animosity? This spitting in shoes and

pissing in sodas?"
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^maVr` ~r_m CÚmoJ _| Xmdm| H$m {ZnQ>mZ {nN>bo H$B© dfm] go EH$

g_ñ`m ahr h¡ Ÿ& EH$ Amoa AnZo AZŵ d _| h_Zo nm`m h¡ {H$ Ohm±

VH$ Xmdm| H$s g§»`m Am¡a am{e Ed§ Cg g_` H$m g~§Y h¡ {OgHo$

A§Xa Xmdm| H$m {ZnQ>mZ {H$`m J`m h¡, ~r_mH$Vm© dfm©Zwdf© AmXma

na àJm_r ê$n _| gwYma H$s gyMZm XoVo h¢Ÿ& ~H$m`m AWdm b§{~V

Xmdm| Ho$ AZwnmV ^r gmnoj gwYma Xem©Vo h¢; VWm `h g~

nm°{bgrYmaH$m| g{hV CÚmoJ Ho$ g^r {hVYmaH$m| Ho$ {bE AË §̀V

àgÞ hmoZo H$m n`m©á H$maU hmoZm Mm{hEŸ& VWm{n, Xygar Amoa ~‹S>r

g§»`m _| {eH$m`V| Am¡a AZoH$ _m_bm| _| n[aUm_r H$mZyZr b‹S>mB`m±

Hw$N> AbJ hr H$hmZr ~`mZ H$aVr h¢Ÿ&

O¡gm {H$ àm`: dmX-{ddmX {H$`m J`m h¡, Bg àH$ma H$s Aé{MH$a pñW{V Ho$ {bE _yb H$maU ~r_m g§{dXm _| H$daoO Am¡a

AndO©Zm| H$mo C{MV T>§J go ñnï> H$aZo _| CÚmoJ H$s {d\$bVm hmo gH$Vr h¡Ÿ& à{ejU go g§~§{YV g§ñWmZm| Ho$ joÌ _| g_ñV

g§d¥{Õ Ho$ ~mdOyX; `{X h_| A^r Bg _ybV: _hËdnyU© g_ñ`m H$mo hb H$aZm h¡ Vmo `h Xŵ m©½`nyU© h¡ {H$ h_mar àmW{_H$VmAm|

Ho$ g§~§Y _| Hw$N> ñWyb ê$n go JbV h¡ Am¡a Bg _| ~hþV Hw$N> AmË_{ZarjU H$aZo H$s Amdí`H$Vm h¡Ÿ& EH$ joÌ Omo {Z{üV ê$n

go Bg AñdñWVm Ho$ {bE à_wI ghm`H$ H$maH$ h¡, ì`mdgm{`H$ Am§H$‹S>m| _| g§d¥{Õ H$mo boH$a h_mam nydm©JV _moh h¡Ÿ& ì`dgm`

_| d¥{Õ H$s {H$gr ^r g§̂ mdZm H$mo nH$‹S>Zo Ho$ Adga ImoOZo Ho$ ~Om` ñdrH¥$V H$manmoaoQ> bú`m| Ho$ gmW AmJo ~‹T>Zm {Zü` hr

~hþV A{YH$ g_PXmar H$s ~mV hmoJrŸ& gmW hr, Xmdm à~§Y Ho$ g^r nhbwAm| _| àJm_r VÏ`mË_H$ hmoZm Mm{hE Am¡a dh Ho$db

gyMZm XoZo VH$ hr gr{_V Zht hmoZm Mm{hEŸ&

EH$ Am¡a joÌ Omo Xmdm| Ho$ AZwnmVm| _| AnZo Amn gwYma bmEJm, YmoImY{‹S>`m| na {Z §̀ÌU aIZo Ho$ {bE EH$ ñn§XZerb à~§Y

AmXoe H$s {dÚ_mZVm h¡Ÿ& A{V[aº$ ì`dgm` CËnÞ H$aZo Ho$ {bE _Ü`dVu Mmho {H$VZm ^r A{YH$ à`ËZ H$a|, à{VHy$b

AZwnmVm| na {Z §̀ÌU aIZo _| EH$ {N>{Ðb Am¡a {e{Wb Xmdm à~§Y H$s AnZr O{Q>bVmE± Adí` hm|JrŸ& `Ú{n `h EH$ VÏ` h¡

{H$ {ZdmaH$ X§S> H$m A^md ~‹S>r g§»`m _| H$nQ>nyU© à`mgm| Ho$ {bE àoaUm-ómoV Ho$ ê$n _| H$m ©̀ H$aVm h¡, VWm{n Xmdm à~§Y _|

EH$ gVH©$ Ed§ Z¡Xm{ZH$ Ñ{ï>H$moU YmoImY{‹S>`m| H$s g§»`m Am¡a n[aUm_r à{VHy$b Xmdm AZwnmVm| H$mo Adí` H$_ H$aoJmŸ&

"Xmdm à~§Y' n{ÌH$m Ho$ Bg A§H$ H$m Ho$ÝÐq~Xw h¡Ÿ&

lr ỳ. Odmhabmb AmB©AmaS>rE OZ©b Ho$ g§nmXH$ Ho$ ê$n _| OZdar 2006 go H$m ©̀aV h¡; VWm `h A§H$ g§̀ moJde 100dm±

A§H$ h¡ {OgH$m g§nmXZ do H$a aho h¡Ÿ& Bg Adga na _¢ AnZr Amoa go VWm AmB©AmaS>rE H$s Amoa go ^r Bg emZXma CnbpãY

Ho$ {bE CZH$mo hm{X©H$ ~YmB© XoVm hÿ±Ÿ&

Q>r.Eg. {dO`Z
AÜ`j

àH$meH$ H$m g§Xoe
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Ñ{ï> H$moU

“

”

h_ {Og d¡{œH$ ~r_m ~mOma _| n[aMmbZ H$aVo h¢, CgHo$ {bE Eogo ~r_m n ©̀dojH$ H$s Amdí`H$Vm h¡ Omo
Cn^moº$mAm| Ho$ {hV Ho$ {bE Ëd[aV Am¡a à^mdr T>§J go gh`moJ H$aZo H$s j_Vm go ẁº$ hmoŸ&

lr nrQ>a ~«mCå ỳba
AÜ`j, H$m ©̀H$m[aUr g{_{V, A§Vaamï´>r` ~r_m n ©̀dojH$ g§K (AmB©EAmB©Eg)

~r_m Am¡a nwZ~r©_m H$m ì`mnma ñWmZr` Am¡a d¡{œH$ XmoZm| h¡; VWm {dÎmr` g§H$Q> Zo h_| ñ_aU H$am`m h¡ {H$
h_mar Xw{Z`m Am¡a {dÎmr` ~mOma {H$VZo nañna-g§~Õ ~Z J ò h¡Ÿ&

lr EoS>_ h_
AÜ`j, EZEAmB©gr Ho$ AÜ`j Ed§ CÎmar S>H$moQ>m ~r_m Am ẁº$Ÿ&

`{X {dÎmr` ~mOma Ho$ Ag§VwbZ ~‹T> aho h¢ Vmo AÝ` ~mV| nyd©dV² ahVo hþE _m¡{ÐH$ Zr{V H$mo g»V ~Zm`m OmZm
Mm{hE, ^bo hr BgHo$ H$maU Aënmd{Y _| g§̂ mì`Vm H$s Anojm CËnmXZ _| Am¡a A{YH$ {dMbZ Š`m| Z hm|Ÿ&

lr a{d _oZZ
à~§Y {ZXoeH$, _m¡{ÐH$ àm{YH$aU, qgJmnwaŸ&

~r_m ~mOmam| _| ~‹T>Vm hþAm A§Vaamï´>r` H$m ©̀H$bmn n ©̀dojr àm{YH$aUm| Ho$ ~rM nañna gh`moJ Am¡a {d{Z_`
H$s Amdí`H$Vm H$m {Z_m©U H$aVm h¡ {Oggo àË òH$ àm{YH$aU àemg{ZH$ Hw$ebVm Am¡a ~r_m {d{Y`m| Ho$
àdV©Z Ho$ bú` àmá H$a gHo$Ÿ&

lr am°~Q>m} doñQ>oZ~J©a
AYrjH$, ~«mOrb H$m gwna BÝVopÝXEpÝgE X goJwamog {àdXmog (Eg ỳEgB©nr)

Am{W©H$ Am¡a {dÎmr` àJ{V (E{e`m _|) Ho$ gmW C„oIZr` gm_m{OH$ àJ{V ̂ r ahr h¡Ÿ& BZHo$ A§VJ©V ~‹T>Vr hþB©
àË`m{eV Am ẁ, {ZåZVa _¥Ë ẁ Xa|, d¥{Õerb gmjaVm Xa| Am¡a {ejm Ho$ CƒVa ñVa em{_b h¢Ÿ&

S>m°. μOoVr A»Va AμOrμO
JdZ©a, ~¢H$ ZoJmam _bo{e`m

ì`dgm` Ho$ ~mao _| AnZr Jhar g_P Am¡a Am§H$‹S>m| H$m {díbofU H$aZo Ho$ AnZo H$m¡eb Ho$ H$maU ~r_m§{H$H$
CZ _wÔm| H$mo g§ào{fV H$aZo Ho$ {bE EH$ ~ohVa pñW{V _| h¢ {OÝh| gamhZr` Am¡a ẁ{º$ ẁº$ T>§J go g§Ho$pÝÐV {H$`m
OmZm h¡Ÿ&

lr Q>r.Eg. {dO`Z
AÜ`j, ~r_m {d{Z`_H$ Am¡a {dH$mg àm{YH$aU, ^maVŸ&
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godm Ho$db nm°{bgr XñVmdoO H$m dMZ nyam

H$aZm AWdm J«mhH$ go àmá AZwamoY na H$ma©dmB©

H$aZm _mÌ hr Zht h¡Ÿ& ̀ h Bgo AmJo ̂ r Hw$N> h¡-

`h Vmo _yë`, Ehgmg Ed§ AZŵ d H$m {dVaU

h¡ {Oggo J«mhH$ bm^ CR>mVm h¡ Am¡a {Ogo `mX

aIVm h¡Ÿ& CXmhaU Ho$ {bE dh gwIX AZw_{V

Omo h_ {H$gr dmVmZwHy${bV {S>nQ>©_|Q>b ñQ>moa _|

IarXmar H$aVo g_` nmVo h¡, H$ma nm{Hª$J H$aZo

Ho$ {bE AÀN>r OJh, {bßQ> H$s gw{dYm, Omo

gm_mZ h_ IarXZm MmhVo h¡ Cgo T>moZo Ho$ {bE

à ẁº$ Q´>m°br, JwUdÎmm, _yë` nMu, {dH«o$VmAm|

H$s àr{VH$a pñW{V, {~b ~ZmZo H$m g_` Am¡a

gw{dYm, n¡qH$J Am¡a A§VV: {dH«$`moÎma godm-

ò g^r CnmXmZ {_bH$a "godm' H$mo nyam H$aVo

h¡Ÿ&

`{X h_ Cn ẁ©º$ g§H$ënZm H$mo OrdZ ~r_m Ho$

g§X ©̂ _| gmoMo Vmo `h OmZZm Amdí`H$ h¡ {H$

h_ {H$g hX VH$ g\$b aho h¡ Ed§ h_| AnZr

godm _| {H$VZr A{^d¥{Õ H$aZo H$s OéaV h¡ &

ò Hw$N> Eogo {dMma h¡ Omo _¢ Bg AmboI _| AmnHo$

g_j aIZm MmhVm hÿ±Ÿ&

1) {dH«$`-ñWmZ na J«mhH$ H$m

AZŵ d: EH$ AÀN>r ~r_m g§ñWm _| {~H«$s H$m

d¡̀ {º$H$ g§nH©$ H$s
Amdí`H$Vm
- nm°{bgrYmaH$ g§~§Yr godmE±

nm°{bgrYmaH$ godmE±
gr.Eb. ^maÛmO `h VH©$ H$aVo h¢ {H$ OrdZ ~r_m g§{dXm _|

g^r godmAm| Ho$ ~rM _¥Ë ẁ-Xmdm| Ho$ {ZnQ>mZ H$m {dbjU ñWmZ

h¡ Š`m|{H$ emoH$g§Vá n[adma H$s amh Ed§ VmËH$m{bH$ {dÎmr`

Amdí`H$VmAm| H$s ny{V© Ho$ g§~§Y _| BgH$s ŷ{_H$m h¡Ÿ&

EH$ AÀN>r ~r_m g§ñWm _|

{~H«$s H$m àma§{^H$ ñWmZ

J«mhH$ Ho$ A§Xa `h {dœmg

CËnÞ H$aVm h¡ {H$ Š`m

IarXZm CgHo$ {bE

Amdí`H$ h¡Ÿ&

àma§{^H$ ñWmZ J«mhH$ Ho$ A§Xa ̀ h {dœmg CËnÞ

H$aVm h¡ {H$ Š`m IarXZm CgHo$ {bE Amdí`H$

h¡Ÿ& O~{H$ {H$gr {S>nmQ>©_|Q>b ñQ>moa _| {H$amZo

H$m gm_mZ IarXZo H$m {ZU©̀  Amdí`H$Vm go

{Z`§{ÌV hm oVm h ¡ VWm `h Amdí`H$Vm

VmËH$m{bH$ h ¡, dht OrdZ ~r_m H$s

Amdí`H$Vm H$mo g^r J«mhH$ AmgmZr go Zht

g_PVoŸ&

~r_o Ho$ g§~§Y _| J«mhH$ Amdí`H$Vm H$mo AmgmZr

go Š`m| Zht g_PVm? grYr-gr ~mV h¡, AÝ`

{dÎmr` CËnmXm| Ho$ {df` _| Ohm± {ZdoeH$ Ho$

Or{dV ahVo hþE bm^ àXmZ H$aZo H$s ì`dñWm

h¡, dht OrdZ ~r_m Ho$ _m_bo _| àmW{_H$ bm^

_¥Ë ẁ hmoZo na hr {X`m OmVm h¡Ÿ& _¥Ë ẁ dh Ý ỳZV_

MrO h¡ {OgHo$ ~mao _| H$moB© ^r ì`{º$ AnZo

OrdZ _| gmoMZm MmhVm h¡- na§Vw dh "OrdZ _|

gdm©{YH$ {Z{üV" pñW{V h¡ VWm dh {H$gr

n[adma Ho$ OrdZ-ñVa H$mo nyar Vah go {dK{Q>V

H$a gH$Vr h¡Ÿ& XaAgb _wPo ̀ mX h¡, 90Ho$ XeH$

Ho$ àma§{^H$ dfm] _| _¢ O~ MoÞ¡ _| EbAmB©gr _|

Wm, ~¢qH$J CËnmXm| H$s VwbZm _| OrdZ ~r_m

{H$g Vah go loð> h¡, `h ~VbmZo Ho$ {bE ~r_m

{dH«o$Vm V{_b _| `h bmoH${à` ~mV H$hm H$aVo

Wo: ""~¢H$ Vmo Ho$db JUZm H$aHo$ n¡go XoVo h¡, na

~r_m AmnH$mo dh XoVm h¡ Omo AmnHo$ {bE JUZr`

h¡''Ÿ&

Ohm± EH$ Amoa {e{jV ì`{º$`m| Ho$ {bE

""_mZd-OrdZ _yë`'' (Human Life

Value) Am¡a ""ny§OrJV Amdí`º$mAm| H$m

{díbofU'' (Capital need Analysis) O¡go

{gÕm§V ~r_m gwajm H$s _mÌm H$m n[aH$bZ H$aZo

_| ghm`Vm H$aVo h¡, dht A{e{jV Ed§ AÝ`

g_yh Ho$ bmoJm| H$mo ~r_m H$s OéaV ~VmZo hoVw,

~r_m go OwS>r H$B© H$hm{Z`m± EH$ bmoH${à`

_mÜ`_ hmo gH$Vr h¡Ÿ& CZHo$ {bE H$hm{Z`m| Ho$

I 
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Abmdm Am¡a H$moB© geº$ _mÜ`_ hmo hr Zht

gH$VmŸ&

A§VV: _hËdnyU© ̀ h h¡ {H$ J«mhH$ àma§{^H$ bm^

H$mo Adí` g_Po Am¡a BgHo$ ~mao _| AmœñV hmo

OmE- dmñVd _| J«mhH$ H$m AZŵ d `ht na

àma§̂  hmoVm h¡- ~mV H$mo bú` VH$ nhþ±MmZo H$s

{dH«o$Vm H$s gm_Ï`©, CËnmX H$s {deofVmAm|

Am{X H$mo dh H¡$go g_PmVm h¡, Bg na g~Hw$N>

{Z ©̂a h¡Ÿ& AndO©Zm| Am¡a n[agr_mAm| Ho$ ~mao _|

àH$Q>rH$aU H$aZo Ho$ {df` _| ̂ r gmdYmZr ~aVZo

H$s Amdí`H$Vm h¡- EH$ ì`mdgm{`H$ {dH«o$Vm

Ho$ {bE `h OmZH$mar hmoZr Amdí`H$ h¡ {H$

J«mhH$ H$mo EH$ g_J« {MÌ {X`m OmZm Mm{hE

{Oggo {dH«$` H$s à{H«$`m _| nmaX{e©Vm Ho$ {bE

_mJ© àeñV hmo gHo$Ÿ& Eogo àH$Q>rH$aUm| go

AZmdí`H$ CÝ_wº$ {ZagZm| go ~MZo _o ghm`Vm

{_bVr h¡Ÿ&

2) nm°{bgr n¡H$ Am¡a ñdmJV {H$Q>: nm°{bgr

XñVmoO H$m AmdaU {H$gr ^r J«mhH$ Ho$ _Z-

_pñVîH$ _| H§$nZr Ho$ à{V àW_ N>{d H$m {Z_m©U

H$aVm h¡ AV: `h Oéar h¡ {H$ Bg {H$Q> H$m

~mø a§J d AmdaU, H§$nZr H$s JwUdÎmm _yë`m|

Ed§ ~«m§S> H$mo ghr ê$n _| n[ab{jV H$ao &

àñVmd \$m_©, bm^ {ZXe©Z Am¡a AÝ` XñVmdoOm|

H$s ñnï> \$moQ>mo à{V`m± g§Zb¾ {H$ ò OmE± {Oggo

`h gw{ZpíMV {H$`m Om gHo$ {H$ J«mhH$ H$mo

XñVmdoOm| H$s g_rjm H$m Adga {_bo Am¡a

dh Bg ~mV H$s nw{ï> na gHo$ {H$ do CgH$s _yb

g_P Ho$ AZwgma h¡Ÿ&

EO|Q> Ûmam J«mhH$ H$mo nm°{bgr`m| H$m hñV {dVaU

ì`{º$JV g§nH©$ H$mo Am¡a ~‹T>mVm h¡- Mmho Eogr

gw{dYmE± gm_mÝ`V: Šb~ gXñ`m| VH$ hr gr{_V

Š`m| Z hm|Ÿ&

A{YH$m§e ~r_m H§$n{Z`m| Ûmam ñdmJV H$WZ

Am_ Vm¡a na nm°{bgr Ho$ {ZJ©_ Ho$ ~mX {H$`m

OmVm h¡ Ohm± J«mhH$ H§$nZr Ho$ gmW nhbm

{ZOrH¥$V g§nH©$ àmá H$aVm h¡Ÿ&

nm°{b{g`m| H$m {dVaU EH$ Eogm joÌ h¡ {OZH$m

gdm©{YH$ _hËd ~r_m H§$n{Z`m| Ho$ {bE h¡Ÿ& Eogo

ñWmZ h¡ Ohm± Hy$[a`a Ûmam godm Zht H$s Om gH$Vr

VWm ñnrS> nmoñQ> àm`: àm{á-ñdrH¥${V dmng Zht

ôOVmŸ& Hy$[a`a nm°{bgr n¡H$ Cg pñW{V _| bm¡Q>m

XoVo h¡ Ohm± godm H$aZm g§̂ d Zhr h¡Ÿ& ""{dVaU

Ho$ à_mU'' H$m nVm bJmZo Ho$ {bE EH$ gwÑ‹T>

ì`dñWm J«mhH$ Ho$ g§Vmof _| d¥{Õ H$aoJr {Ogo

àmoËgm{hV {H$`m OmZm Mm{hEŸ&

3) ZdrH$aU àr{_`_ Ho$ ŵJVmZ: àË òH$

~r_m H§$nZr Ho$ nmg ZdrH$aU àr{_`_ Ho$

ŵJVmZ H$aZo Ho$ {bE {d{^Þ g§nH©$ ñWmZ Am¡a

nÕ{V`m± h¡, O¡go B©grEg, EZB©E\$Q>r, MoH$

g§J«hU ñWmZ, E_-MoH$ O¡gr _mo~mB©b ŵJVmZ

gw{dYmE± Am{XŸ& na§Vw `hm± na `h {dMmaUr` h¡

{H$ J«mhH$ H$mo H¡$go ñ_aU H$am`m OmE Am¡a

OmJê$H$ ~Zm`m OmE VWm ŵJVmZ H$aZo H$m

CgH$m AZŵ d {H$g àH$ma go gw{dYmOZH$ hmoŸ&

_¢ ehar joÌm| Ho$ ~mao _| ~mV Zht H$a ahm hÿ±

Ohm± Ka ~¡R>o H$moB© ^r ŵJVmZ H$a gH$Vm h¡Ÿ&

_w»` ê$n go `h CZ nm°{bgrYmaH$m| Ho$ {bE h¡

Omo loUr ~r Am¡a loUr gr ZJam| _| ahVo h¡ VWm

CZ J«mhH$m| Ho$ {bE h¡ Omo VH$ZrH$s OmZH$mar go

ẁº$ Zht h¡Ÿ& O~{H$ emIm H$m`m©b` g§nH©$ Ho$

àW_ ñWmZ h¡, A{YH$m§e ~r_m H§$n{Z`m| Ho$

nmg AmCQ>gmo{gªJ dmbo ~mhar {dH«o$VmAm| Ûmam,

~¢H$m| Am¡a S>mH$ Kam| Am{X Ho$ _mÜ`_ go ~hþ{dY

J«mhH$ g§nH©$ ñWmZ {dÚm_Z h¡Ÿ& My±{H$ AÝ` nj

Ho$ {dH«o$VmAm| H$mo àr{_`_ ŵJVmZ g§J«hU H$m

H$m ©̀ gm¢nZo go ~r_mH$Vm© H$s ŷ{_H$m Jm¡U gr

àVrV hmoZo bJVr h¡, AV: ~r_m H§$n{Z`m± `h

gw{Z{üV H$aZo Ho$ {bE gmdYmZr ~aVVr h¡ {H$

g^r àr{_`_ g§J«hUm| Ho$ {bE ~r_mH$Vm© Ûmam

C{MV agrX Omar H$s OmEŸ& A{YH$m§e J«mhH$

{OÝhm|Zo AnZo _mo~mB©bm| H$m n§OrH$aU H$adm`m

hmo, AnZo _mo~mB©bm| Ho$ _mÜ`_ go VËH$mb àm{á-

ñdrH¥${V àmá H$aVo h¢Ÿ& My±{H$ Bg àH$ma H$s

_mo~mB©b àm{á-ñdrH¥${V`m± Am¡a B©-àm{á-

ñdrH¥${V`m± Am`-H$a Ho$ à`moOZm| Ho$ {bE

_mÝ`Vmàmá Zht h¡, AV:_¡Zo Eogo H$B© J«mhH$m|

H$mo XoIm h¡ Omo ~r_mH$Vm© Ho$ _wI-nÌ (boQ>ahoS>)

na agrX àmá H$aZo Ho$ {bE ~r_mH$Vm©Am| Ho$

gmW gn§H©$ H$aVo h¢Ÿ&

My±{H$ AÝ` nj Ho$ {dH«o$VmAm|

H$mo àr{_`_ ŵJVmZ g§J«hU

H$m H$m ©̀ gm¢nZo go ~r_mH$Vm©

H$s ŷ{_H$m Jm¡U gr àVrV

hmoZo bJVr h¡, AV: ~r_m

H§$n{Z`m± `h gw{Z{üV H$aZo

Ho$ {bE gmdYmZr ~aVVr h¡

{H$ g^r àr{_`_ g§J«hUm| Ho$

{bE ~r_mH$Vm© Ûmam C{MV

agrX Omar H$s OmEŸ&
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`hm± na ̂ r, J«mhH$ H$s godm H$aZo Ho$ {bE EO|Q>

H$m ñWmZ H$moB© Zht bo gH$Vm- Img Vm¡a go

Bg{bE {H$ dh àË òH$ àr{_`_ ̂ wJVmZ Ho$ {bE

ZdrH$aU H$_reZ àmá H$aVm h¡Ÿ& CZ {XZm| _|

O~ BboŠQ´>m°{ZH$ ŵJVmZ H$aZm EH$ gnZm Wm,

àr{_`_ ^wJVmZ Ho$ {bE MoH$ hr EH$_mÌ

CnbãY {d{Y Wr VWm EO|Q>m| Zo J«mhH$m| go {_bZo

MoH$ àmá H$aZo, CÝh| O_m H$aZo Am¡a agrX

{dV{aV H$aZo H$m H$m ©̀ {H$`m WmŸ& Bgo J«mhH$

~hþV àgÞ Wm Š`m|{H$ `h g~ H$aZo _| Cgo

g_` ì`VrV H$aZo H$s Amdí`H$Vm Zht WrŸ&

A{YH$m§e EO|Q>m| Zo `h gw{Z{üV {H$`m {H$

àr{_`_ ŵJVmZ H$s VmarI J«mhH$ H$m doVZ

O_m hmoZo H$s VmarI go _ob ImE, Vm{H$ MoH$

AZmÑV hmoZo H$s g§̂ mdZm Ý ỳZV_ hmoŸ&

dV©_mZ g_` _| ~r_m H§$n{Z`m± {a{Zdb àr{_`_

j_m H$aZo Ho$ {d{^Þ {dH$ënm| H$m àmXŵ md H$a

ahr h¡ Ohm± ~r_m {dVaH$m| H$mo J«mhH$ godm XoZo

hoVw A{V[aº$ à`mg H$aZm n‹S>Vm h¡Ÿ&

AnZr emImAm| H$m ñWmZ ~XbZo dmbr ~r_m

H§$n{Z`m± J«mhH$m| Ho$ g§~§Y _| A{V[aº$ gmdYmZr

~aVVr h¡Ÿ& godm àXmZ H$aZodmbo H$m`m©b` Ho$

nVo _| àñVm{dV n[adV©Z H$s gyMZm J«mhH$m| H$mo

n`m©á g_` nhbo Xr OmVr h¡ Vm{H$ ̀ h gw{Z{üV

{H$`m Om gHo$ {H$ J«mhH$ AnZo godmàXmVm

H$m`m©b` Ho$ ñWmZ H$s OmZH$mar aIoŸ&

4) nm°{bgr godm g§~§Yr AZwamoY: BZ

AZwamoYm| Ho$ A§VJ©V nVo _| n[adV©Z, Zm_m§H$Z

_| n[adV©Z, F$U Ho$ {bE AZwamoY, F$U H$s

MwH$m¡Vr, nm°{b{g`m| H$m g_ZwXoeZ Am{X em{_b

h¢Ÿ& `h {ddoH$nyU© hmoJm {H$ {d{^Þ J«mhH$

godmAm|, Ano{jV XñVmdoOm| Am¡a Cg ñWmZ Ho$

g§~§Y _| Ohm± J«mhH$ XñVmdoO àñVwV H$a gH$Vm

h¡, {ddaU nm°{bgr {H$Q> _| hr {X`m OmEŸ& `hm±

^r àm`: J«mhH$ Ho$ nmg nm°{bgr XñVmdoO H$mo

n‹T>Zo Ho$ {bE g_` Zht hmoVm Am¡a g_ñ`m ~‹T>

OmVr h¡Ÿ& AV: H§$nZr H$s do~gmBQ>, àr{_`_

H$s gyMZmAm|, ñ_aU-nÌm| Am{X O¡go {d{^Þ

gmYZm| Ho$ _mÜ`_ go J«mhH$ g§nH©$ ñWmZm| Ho$

~mao _| àMma Adí` {H$`m OmZm Mm{hEŸ&

Bg joÌ _| ̂ r EO|Q> H$s {ZOrH¥$V godm H$m ñWmZ

H$m¡Z bo gH$Vm h¡? J«mhH$ Ho$ {bE CgH$s

nm°{bgr g§~§Yr g^r AZwamoYm| Ho$ {df` _|

ì`mdgm{`H$ EO|Q> nhbm gn§H©$ ñWmZ h¡- BgH$m

H$maU `h h¡ {H$ EO|Q> H$mo J«mhH$ H$s godm H$aZo

VWm J«mhH$m| H$mo gwIX AZŵ y{V àmá H$aZo H$m

Adga àXmZ H$aVm h¡Ÿ& namoj ê$n go BgHo$ H$maU

EO|Q> Am¡a ~r_m H§$nZr _| J«mhH$m| H$m {dœmg

^r ~‹T> OmVm h¡ VWm J«mhH$m| go H$mamo~ma H$mo

XmohamZo Ed§ AÝ` J«mhH$m| Ho$ {Z{X©ï> ([a\$ab)

ì`dgm` Ho$ {bE _mJ© àeñV hmo OmVm h¡Ÿ& Eogo

AZoH$ YmaU-Ad{Y dmbo (Q>oÝ`yS>°) EO|Q> h¡

{OÝhm|Zo {dewÕ J«mhH$ godm Ûmam Bg ì`dgm`

_| g\$bVm àmá H$s h¡Ÿ&

5) Xmdm| H$m {ZnQ>mZ: Ohm± VH$ J«mhH$ godm

H$m g§~§Y h¡, ̀ hm± gdm©{YH$ _hËdnyU© joÌ Xmdm|

H$m {ZnQ>mZ h¡Ÿ& `hm± Ü`mZ XoZo `mo½` _hËdnyU©

~mV `h h¡ {H$ _¥Ë ẁ hmoZo na {H$ ò OmZodmbo

Xmdm| H$s pñW{V _| Xmdo H$m {ZnQ>mZ H$admZo Ho$

{bE Am¡nMm[aH$VmAm| H$s ny{V© Zm_m§{H$V ì`{º$

Ûmam H$aZr hmoJrŸ& Zm_m§{H$ ì`{º$ Xmdm \$m_©

~r_mH$Vm© H$mo àñVwV H$aVm h¡Ÿ& ~r_mH$Vm© Ho$

{bE `h gw{Z{üV H$aZo H$s Amdí`H$Vm hmoJr

{H$ Zm_m§{H$V ì`{º$ H$m AZw^d AÀN>m h¡,

{deof ê$n go Bg ~mV H$m Ü`mZ aIVo hþE {H$

_¥Ë ẁ Ho$ H$maU dh A^r _mZ{gH$ ì`Wm go g§Vá

h¡Ÿ& Xmdm| go g§~§{YV g^r XñVmdoO Adí` EH$

hr {H$ñV _| Am_§{ÌV {H$ ò OmZo Mm{hEŸ&

~r_m H§$nZr H$m H$m ©̀ Cgr jU g_má hmo OmVm

h¡ O~ CZHo$ Ûmam Xmdm AnojmAm| Ho$ ~mao _|

Zm_m§{H$V ì`{º$ H$mo gy{MV {H$`m OmVm h¡Ÿ& na§Vw

Bg à{H«$`m _| Zm_m§{H$V ì`{º$ H$s ghm`Vm H$m¡Z

H$aoJm? `hm± ^r EO|Q> EH$ _hËdnyU© ŷ{_H$m

AXm H$aVm h¡ Ÿ& \$m_© gm¢nZo Ho$ ~mX EO|Q> Ho$

{bE `h Amdí`H$ hmoJm {H$ dh Zm_m§{H$V

ì`{º$ H$mo g_PmE {H$ CZ \$m_m] H$mo H¡$go ^aZm

Mm{hE, _¥Ë`w à_mUnÌ Am{X O¡go g_W©H$

XñVmdoO àmá H$a g§b¾ {H$ ò OmE± VWm \$m_©

~r_mH$Vm© H$mo àñVwV {H$`m OmEŸ&

J«mhH$ Ho$ n[adma H$mo CÎm_ godm àXmZ H$aZo H$m

Adga EO|Q> Adí` hmW _| b| Omo OrdZ ~r_m

{dH«$` ì`dgm` CnbãY H$amVm h¡Ÿ& Oê$aV Ho$

dº$ _XX H$aZo Ho$ Abmdm {H$gr H$mo ^r OrdZ

`hm± Ü`mZ XoZo `mo½`

_hËdnyU© ~mV `h h¡ {H$

_¥Ë ẁ hmoZo na {H$ ò OmZodmbo

Xmdm| H$s pñW{V _| Xmdo H$m

{ZnQ>mZ H$admZo Ho$ {bE

Am¡nMm[aH$VmAm| H$s ny{V©

Zm_m§{H$V ì`{º$ Ûmam H$aZr

hmoJrŸ&
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_| g§Vmof XoZodmbr ~mV Am¡a Hw$N> Zht h¡Ÿ&

hmbm§{H$ ~r_m H§$nZr Xmdo H$m MoH$ àXmZ H$aVr

h¡, {\$a ^r Xmdm MoH$ `{X Zm_m§{H$V ì`{º$ H$mo

EO|Q> ñd §̀ gwnwX© H$aVm h¡ Vmo Zm_m§{H$V ì`{º$

H$s Am±Im| go EH$ `m Xmo Am±gy nm|N>Zo go Omo

g§Vmof Cgo àmá hmoVm h¡ dh A{ÛVr` h¡Ÿ& `Ú{n

h__| go àË òH$ Ho$ öX` _| namonH$ma H$s ^mdZm

{dÚ_mZ h¡, VWm{n h__| go {H$VZo bmoJm| Zo

AnZr BÀN>m go OmH$a Hw$N> {H$`m h¡Ÿ& `hm± `h

EH$ Eogm ì`dgm` h¡ Omo AnZo ñdê$n go hr ̀ h

Adga àXmZ H$aVm h¡Ÿ& Eogm Hw$N> ^r Zht h¡ Omo

OrdZ ~r_m H$m ñWmZ bo gHo$ O~ {ZñdmW© godm

H$aZo H$m Adga gm_Zo AmEŸ&

Hw$N> ~r_m H§$n{Z`m| Zo g_{n©V Xmdm g§MmbH$m|

H$mo {Z ẁº$ {H$`m h¡ Omo Xmdm \$m_© ^aZo VWm

àboIZ Ho$ {bE ì`dñWm H$aZo _| Zm_m§{H$V

ì`{º$`m| H$s ghm`Vm H$aVo h¡Ÿ& Eogo H$B© CXmhaU

aho h¡ Ohm± Zm_m§{H$V ì`{º$`m| Zo Xmdm a{e`m|

H$m dm{f©H$`m| O¡gr EH$b àr{_`_ nm°{b{g`m|

_| dmng O_m H$a {X`m h¡ Omo EH$ pñWa _m{gH$

Am` CnbãY H$amVr h¡Ÿ&

EH$ Am¡a joÌ Omo _hËd H$m h¡, Ohm± ^r

Amdí`H$ hmo dhm± Xmdm| Am¡a {ZamH$aU H$s

Om±M-n‹S>Vmb h¡Ÿ& Xmdm| H$s Om±M-n‹S>Vmb

`WmerK« (^bo hr {d{Z`_ 6 _hrZo H$m g_`

XoVo h¡) nyar H$aZr hmoJr, `h g_PVo hþE {H$

àË`oH$ {XZ H$m {db§~ Zm_m§{H$V ì`{º$ Ho$

n[adma H$mo AnyaUr` hm{Z nhþ±Mm gH$Vm h¡Ÿ&

dmñVd _|, Hw$N> Eogr ~r_m H$§n{Z`m± h¡ Omo Xmdo

H$s gyMZm Ho$ ~mX VËH$mb H$_ go H$_ {Z{Y

_yë` H$m {ZnQ>mZ H$a XoVr h¡Ÿ- Bggo n[adma H$mo

Vwa§V Hw$N> amhV {_bVr h¡Ÿ& ~r_m H§$n{Z`m| H$mo

A{Zdm`©V: AnZo CËnmX H$s g§aMZm _|

Zm_m§{H$V ì`{º$`m| H$m o Hw$N> Amídm{gV

VmËH$m{bH$ bm^ XoZo H$m bú` aIZm Mm{hEŸ&

Ohm± Xmdm| H$m {ZañVrH$aU An[ahm ©̀ hmo OmVm

h¡, ~r_m H§$n{Z`m± {ZañVrH$aU Ho$ H$maUm| H$m

C„oI H$aVo hþE AnZo nÌ _| J«mhH$m|  H$mo "~r_m

bmoH$nmb' H$m nVm ^r ~VmVr h¡ Vm{H$ {djwãY

J«mhH$m| AWdm CZHo$ CÎmam{YH$m[a`m| H$mo AnZm

nj aIVo hþE Anrb H$aZo H$m EH$ Adga {_b

gH|$Ÿ& A{YH$m§e {ZañVrH$aU ~r_mH¥$V ì`{º$

Ho$ ñdmñÏ` Ho$ ~mao _| _hËdnyU© VÏ`m| H$mo {deof

ê$n go Cƒaº$Mmn Am¡a _Yw_oh Ho$ ~mao _|

àH$Q>rH$aU Z H$aZo Ho$ H$maU K{Q>V hmoVo h¡ {OZHo$

~mao _| A{YH$m§e ~r_mH¥$V ì`{º$ OmZVo VH$

ZhtŸ& VWm{n, {ZañVrH$aU H$m _yb H$maU J«mhH$m|

Ûmam "ñd¡pÀN>H$ AàH$Q>rH$aU' Zht, ~pëH$ dh

"AZOmZo _| AàH$Q>rH$aU' h¡ - CXmhaU Ho$

{bE J«mhH$m| Zo `h OmZo {~Zm àñVmd \$m_© na

Am±I _y±XH$a hñVmja H$a {X ò h¡ {H$ dh EH$

ñdmñÏ` KmofUmnÌ na hñVmja H$a ahm h¡Ÿ-

J«mhH$H$s OmZH$mar Ho$ {~Zm ñdmñÏ` g§~§Yr àíZm|

boIH$ d[að> CnmÜ`j-AZwnmbZ Ed§ _w»` Omo{I_
A{YH$mar, ^maVr EEŠgE bmB\$ BÝí`ya|g H§$nZr
{b{_Q>oS> h¢Ÿ& Cn ẁ©º$ AmboI _| A{^ì`º$ {dMma boIH$
Ho$ {ZOr {dMma h¡ VWm {H$gr ^r Vah go `h Zht _mZm
Om gH$Vm {H$ ò H$§nZr H$s YmaUmAm| H$mo à{Vq~{~V
H$aVo h¡Ÿ&

A{YH$m§e {ZañVrH$aU

~r_mH¥$V ì`{º$ Ho$ ñdmñÏ`

Ho$ ~mao _| _hËdnyU© VÏ`m| H$mo

{deof ê$n go Cƒaº$Mmn

Am¡a _Yw_oh Ho$ ~mao _|

àH$Q>rH$aU Z H$aZo Ho$ H$maU

K{Q>V hmoVo h¡ {OZHo$ ~mao _|

A{YH$m§e ~r_mH¥$V ì`{º$

OmZVo VH$ ZhtŸ&

H$m ZH$mamË_H$ CÎma XoZo g{hV EO|Q>m| Zo àñVmd

\$m_© ^a {X`o h¡, Omo AàH$Q>rH$aU Am¡a

{ZañVrH$aU Ho$ ê$n _| n[aUV hþAm h¡Ÿ& `h

g_ñ`m V~ Am¡a ^r A{YH$ hmo OmVr h¡ O~

J«mhH$ {H$gr Xoer ^mfm _| hñVmja H$a XoVm h¡

AWdm dh A{e{jV h¡ Am¡a AnZo A§JyR>o H$m

{ZemZ bJm XoVm h¡Ÿ&

EO|Q> Xmdm| Ho$ g§~§Y _| {ZU©̀  boZo _| _hËdnyU©

ŷ{_H$m AXm H$aVm h¡ VWm Bg H$maU go EO|Q>

H$mo A{Zdm ©̀V: `h gw{Z{üV H$aZm Mm{hE {H$

J«mhH$m| H$mo g^r _hËdnyU© àíZ g_Pm {X ò OmE±

VWm J«mhH$ Ûmam do n‹T>H$a g_P {b ò OmE± (^bo

hr dh {e{jV Š`m| Z hmo)Ÿ& àñVmd \$m_m] _|

_hËdnyU© àíZm| na {deof ~b XoZo Ho$ Ûmam ~r_m

H§$n{Z`m± ^br ^m±{V H$m ©̀ H$a gH|$JrŸ&

J«mhH$ g§~§Yr AZŵ d H$mo g_¥Õ ~ZmZo Ho$ {bE

_¢Zo Ho$db Hw$N> hr CXmhaU CÕV {H$ ò h¡Ÿ& Bg

àH$ma Ho$ Am¡a ^r AZoH$ joÌ h¡ Om| `{X ~r_m

H§$n{Z`m| Ûmam Ho$ÝÐr ŷV {H$ ò OmE± Vmo Z Ho$db

do J«mhH$m| Ho$ {dûdmg _| d¥{Õ H$a|Jr, ~pëH$

àË òH$ ì`{º$ H$mo `h ^r g_PmEJr {H$ AÝ`

{dÎmr` CËnmXm| H$s VwbZm _| OrdZ ~r_m AZwn_

h¡Ÿ&
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Xmdo H$m AW© h¡ ghr VÏ` Ho$ AmYma na AnZm

hH$ _m±JZm AWm©V O~ h_| ̀ h {dídmg hmoVm h¡

{H$ h_ AnZm `m {OgH$m h_ à{V{Z{YËd H$a

aho h¢ dh AnZo nj _| H$mZyZr d g§d¡Ym{ZH$

ê$n _| AnZm A§e AÝ` ì`{º$ `m g§ñWm go

àmá H$aZo Ho$ `mo½` h¡ V~ h_ Xmdm H$aVo h¢ {H$

h_| h_mam A§e {_bZm Mm{hEŸ& Bgr àH$ma ~r_m

joÌ _| ^r Xmdm AnZm EH$ _hËdnyU© ñWmZ

aIVm h¡Ÿ& ~r_m joÌ _| "Xmdm' V~ Ñ{ï>nQ>b _|

AmVm h¡ O~ ~r{_V H$m Zm{_V ì`{º$ ̀ m n[aOZ

~r{_V Ho$ AñnVmb Ho$ IM© Ho$ {b ò `m _moQ>a

JmS>r H$s _aå_V Ho$ {b ò `m _moQ>a Ho$ Imo OmZo

H$s {ñW{V _| ~r{_V am{e nmZo Ho$ {b ò ̀ m ~r{_V

CnH$aUm|/Adg§aMZmAm| Am{X H$s A{¾, Ob

`m AÝ` àmH¥${VH$ AmnXmAm| go hþB© j{V Ho$

H$maU `m Ma_ AdñWm _| ~r{_V H$s _¥Ë ẁ H$s

AdñWm _| _¥Ë ẁ Xmdm am{e àmá H$aZo Ho$ {b ò

~r_mH$Vm© go g§nH©$ H$aVo h¢Ÿ&

~r_mH$Vm© {H$gr ì`{º$ {deof `m _moQ>a `m

Adg§aMZm Am{X H$m ~r_m H$aVo hþE Cg dñVw/

ì`{º$ {deof go OwS>o g^r àH$ma Ho$ Omo{I_m|

H$mo Ü`mZ _| aI H$a hr ~r_m H$aVm h¡Ÿ& {Og

àH$ma ~r_m H§$nZr ~r_m H$aVo hþE ~r_m J«mhH$

H$mo CgHo$ ~r_m go OwS>o àË òH$ VÏ` go AdJV

Xmdm à{H$`m _|
g_`mo{MV gwYma

~r_m Xmdo
H$_b Mm¡bm H$m H$hZm h¡ {H$ AmO Ho$ Xm¡a _| g^r ~r_m

H§$n{Z`m± Xmdm| Ho$ g_m{OH$ {ZnQ>mZ Ho$ gmW-gmW CZHo$ à~§YZ

H$mo ^r A{YH$ _hËd XoVr h¡Ÿ&

H$amVr h¡, Cgr àH$ma ~r_m J«mhH$ H$m ^r `h

CÎmaXm{`Ëd h¡ {H$ dh ^r AnZo `m àñVm{dV

~r_m AmdaU dñVw go OwS>o g^r VÏ` nyU© gË`Vm

go ~r_m H§$nZr H$mo ~VmEoŸ&

Xmdo Ho$ à_wI MaU h¢-Xmdo H$m IwbZm d ~§X

hmoZm, ~r_m am{e àXmZ H$aZm, Xmdm| H$mo

Ama{jV H$aZm, àË`mgZ (g~amoJoeZ) go

dgybr H$aZm VWm godm àXmVm Ho$ gmW {_b

H$a H$m_ H$aZm Ÿ& ~r_m Xmdo H$nQ>Vm Ho$ à{V

g§doXZerb hmoVo h¡, AV: ~r_m Xmdm| Ho$ {ZßQ>mZ

Ho$ {b ò ~r_m H§$nZr H$mo àXmZ H$s JB© gyMZmAm|

d ~r{_V ì`{º$ `m dñVw go g§~§{YV CZH$s

àñVwV AdñWm H$s OmZH$mar EH$ _hËdnyU©

ŷ{_H$m {Z^mVo h¢Ÿ&

EH$ AZw_mZ Ho$ AZwgma J¡a-OrdZ ~r_m _o

bJ^J 15 à{VeV nm°{bgr`m| _o Xmdm {H$`m

OmVm h¡Ÿ& n[apñW{V `h h¡ {H$ AmO Ho$ Xm¡a _|

g^r ~r_m H§$n{Z`m± Xmdm| Ho$ gm_{`H$ {ZnQ>mZ

Ho$ gmW-gmW CZHo$ à~§YZ H$mo ̂ r A{YH$ _hËd

XoVr h¡, Vm{H$ dh Eogr H$m`©-àUmbr H$m

AZwgaU H$a gH|$ Omo{H$ Xmdm am{e Ho$ ŵJVmZ

_| AmZo dmbr g^r àH$ma H$s AS>MZm| H$mo Xya

H$a gH|$Ÿ&

Xmdm à{H«$`m _| AÝ` g§ñWmE| ^r EH$ _hËdnyU©

ŷ{_H$m {Z^mVr h¡ O¡go ~r_m Xbmb, gd}̀ a d

hm{Z AZw_mZH$Vm©, _moQ>a [ano`a XwH$mZXma,

ñdmñÏ` H|$Ð, Q>rnrE, dH$sb, Am{XŸ&

J¡a-OrdZ ~r_m _o AË`{YH$ {dH$ënm| H$s

gwbãYVm Ho$ H$maU àm`: `h XoIm OmVm h¡ {H$

`{X J«mhH$ EH$ ~ma J`m Vmo g§̂ dV: CgH$m

bm¡Q>Zm H${R>Z hmoVm h¡ AV: Bg n[adoe _| Xmdm

{ZdmaU EH$ AË`{YH$ _O~yV Am¡Oma Ho$ ê$n

_| à`moJ {H$`m Om gH$Vm h¡Ÿ& `{X J«mhH$

{eH$m`Vm| Ho$ gmW gmW CZHo$ Xmdm| Ho$ erK«

{ZnQ>mZ {H$ Amoa A{YH$ Ü`mZ {X`m OmE Vmo

~r_m J«mhH$ H$mo ̀ h {dídmg {Xbm`m Om gH$Vm

h¡ {H$ Bg H§$nZr _| `{X CgHo$ Xmdo H$m ŵJVmZ

g_` na {H$`m J`m h¡ Vmo ̀ h H§$nZr H$s gj_Vm

d {dídgZr`Vm H$m àVrH$ h¡Ÿ&

h_| `h Ü`mZ _| aIZm Mm{hE {H$ EH$ Ag§Vwï>

J«mhH$ ~r_m H§$nZr H$s gmI H$mo ZwH$gmZ nhþ±Mm

gH$Vm h¡, g§̂ dV: dh AnZm AZŵ d AÝ`

ì`{º$`m| Ho$ gmW gmPm H$aoJm AV: ~r_m H§$nZr

H$mo `h gw{ZpíMV H$a boZm Mm{hE {H$ CZHo$

J«mhH$ H$mo Xmdo Ho$ g_` {H$gr àH$ma H$m H$ï> Z

hmo Am¡a `[X CgHo$ ŵJVmZ _| Hw$N> AS>MZ h¡

Vmo Cgo erK«Vm go {ZnQ>m boŸ&
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J¡a-OrdZ ~r_m _| gmYmaUV: Xmdm Ho$ ŵJVmZ

_| Xoar gd}̀ a X²dmam [anmoQ>© Xoar go O_m H$aZo Ho$

H$maU hmoVr h¡ VWm CZH$s [anmoQ>© AmZo Ho$ Cnam§V

^r H$B© Am¡nMm[aH$VmE± hmoVr h¡ {OZHo$ H$maU

A§{V_ ŵJVmZ _| Anojm go A{YH$ g_` bJ

OmVm h¡Ÿ& AV: Oéar h¡ {H$ ~r_m H§$n{Z`m± AnZr

H$m ©̀Zr{V _| Eogo gwYma bmE| {Oggo {H$ Xmdm

ŵJVmZ H$s à{H«$`m H$mo H$_ go H$_ g_` d

nmaXeu én go g_nÞ H$a gH|$ Vm{H$ ~r_m

Cn^moº$m H$m ~r_m H§$nZr Ho$ à{V {dídmg ~Zm

aho d AnZr AÝ` ~r_m Amdí`º$mAm| Ho$ {b ò

CZgo g§nH©$ H$aoŸ&

BgHo$ {b ò {ZåZ{b{IV Cnm` {H$ ò Om

gH$Vo h¢, O¡go:-

H$) Xmdm à{H«$`m H$m nyU© AmYw{Z{H$H$aU:

Bg à{H«$`m Ho$ A§VJ©V ~r_m H§$nZr H$s

g^r emImAm| H$mo EH$ hr ZoQ>dH©$ Ho$ Ûmam

OmoS>m OmE VWm Xmdm à{H«$`m Ho$ g^r MaU

erK«Vm go nyU© {H$ ò OmE|Ÿ&

I) àË`oH$ ~r_mYmaH$ H$m n¡Z Zå~a/

_mo~mB©b Z§./AmYma  Zå~a Am{X hmoZo go

H§$nZr AmgmZr go ~r_m YmaH$ H$m _m_bm

~r_m H§$nZr Ho$ {H$gr ̂ r H$åß ỳQ>a go Imob

H$a CgHo$ ~r_m go OwS>r g^r OmZH$mar

àmá H$a gH$Vr h¡ VWm ~r_mYmaH$ go Ho$db

CÝht _yb ŷV XñVmdoOm| H$s _m±J H$a gH$Vr

h¡ Omo{H$ àñVwV ~r_m Xmdm go OwS>o hm|Ÿ&

J) H$m¡ebnyU© Omo{I_ A§H$Z (A§S>a

amB©qQ>J) Xmdm| H$s g§»`m H$mo H$_ H$aZo _|

EH$ _hËdnyU© `moJXmZ XoVm h¡Ÿ& `{X ~r_m

ñdrH$ma H$aZo Ho$ g_` h_ g§̂ m{dV go

OwS>o g^r àH$ma Ho$ Omo{I_m| H$m nydm©Zw_mZ

ghr àH$ma go bJmVo h¢ VWm CgH$s àH¥${V

Ho$ AZwgma CgH$s Am ẁ/_O~yVr/gwajm

H$maH$m| H$m ^br àH$ma go AÜ``Z H$a

boVo h¢ Vmo g§^d h¡ {H$ ~r_mH$Vm© H$mo

Adm±N>Zr` én go AnZr A{O©V am{e _|

gLo EH$ ~‹S>m {hñgm Xmdo Ho$ én _|

~r_mYmaH$ H$mo Z XoZm nS>oŸ& BgHo$ {b`o

Amdí`H$ h¡ {H$ Omo{I_m§H$Z {d^mJ d

Xmdm {d^mJ Amngr g_Ýd` go H$m ©̀ H$a|

d {_b H$a Xmdm| H$mo H$_ H$aZo Ho$ {b ò

Z ò-Z ò à`moJ H$a|Ÿ&

K) ~r_m nm°{bgr XñVmdoO H$m ñWmZr`

^mfm _| _w{ÐV hmoZm: Bggo ~r_mYmaH$

H$mo ~r_m nm°{bgr _| {b{IV AnZr ~r{_V

dñVw Ho$ ~r_m go OwS>r àË òH$ _X H$mo nyU©én

go g_PZo _| ghm`Vm {_boJr VWm Cgo

nm°{bgr Ho$ g^r {Z`_ d eVm] H$m kmZ

hmoJmŸ&

A{YH$m±e J¡a-OrdZ ~r_m AmdaU Aënmd{Y

Ho$ hmoVo h¡ O¡go EH$ go VrZ df©, _w_{H$Z h¡ {H$

~r_m H§$n{Z`m± Bg Ad{Y Ho$ _Ü` _| EH$

_Ü`md{Y {ZarjU H$a gH$Vr h¡, {Og_| `{X

~r{_V H$moB© ~‹S>m g§̀ §Ì, B_maV, CnH$aU `m

dmhZ Am{X h¡ Vmo ~r_m Ad{Y Ho$ A§Vamb Ho$

_Ü` _| ~r{_V dñVw H$s gwajm Ho$ {b ò Omo H$X_

~r_mYmaH$ Zo àma§̂  _| CR>mE Wo dh A^r ^r

CZH$m AZwnmbZ H$a ahm h¡ {H$ Zht O¡go:-

- g§̀ §Ì _| gwajm Ambm_©

- A{¾ e_Z §̀Ì d gm_J«r H$m aIaImd

- n`m©á dm ẁ àdmh (d|Q>rboeZ)

- A{VÁdbZerb dñVwAm| H$m gwMmé

aIaImd

- An[a{MV d`{º$`m| H$m àdoe {ZfoY

- E|Q>r-WoâQ> (Mmoar-amoH$Wm_) Ambm_©

- bmB©d-ñQ>m°H$ H$m gwMmé aIaImd

- n¡qH$J _¡Q>r[a`b H$s JwUdÎmm

- ~r{_V dñVw Ho$ ñWmZm±VaU Ho$ {b`o

Amdí`H$ gwajm Cnm`m| H$mo Ü`mZ _| aIZm

- ~r{_V dñVw H$m dfm© d AÝ` àmH¥${VH$

AmnXmAm| _| gwajm Ho$ Cnm`

- g§̀ §Ì Ho$ H$m{_©H$m| H$mo gwajm Cnm`m| H$m

Amdí`H$ à{ejU XoZm, BË`m{XŸ&

~r_mH$Vm© ̀ {X BZ BZ g^r Cnm`m| H$mo ~r_m H$s

_Ü`md{Y _| {ZarjU H$ao Vmo g§̂ d h¡ {H$ Xmdm

am{e na hmoZo dmbo AË`{YH$ dhZ H$mo H$_

{H$`m Om gH$VmŸ&

`{X ~r_mH$Vm© g_`-g_` na AnZo `mo½`

A{YH$m[a`m| H$s _XX go Xmdm-àMbZ (Šbo_

Q>́>¢S>) H$m AÜ``Z H$a| d g_` ahVo CnMmamË_H$

H$m ©̀dm{h`m± H$aVo ah| O¡go-{H$gr {d{eï> loUr

Ho$ ì`mnma H$mo ~§X H$aZm, {Og_| AË`{YH$ Xmdm|

H$s _m±J H$s OmVr h¡, BË`m{XŸ&

gmam±e, Xmdm ~r_m CÚmoJ H$m EH$ A{^Þ A§J

h¡ Am¡a `h àË òH$ ~r_mH$Vm© H$m H$V©ì` h¡ {H$

dh Xmdm à{H«$`m _| J{V bmE d Aën Am ẁdJ©,

ñdmñÏ` g§~§Yr Xmdm| H$mo erK«Vm go {ZnQ>mE VWm

Xmdm| Ho$ gm_{`H$ {ZßQ>mZ Ho$ gmW gmW Xmdm

à~§YZ H$mo ̂ r _hËdVm Xo Vm{H$ ~r{_V ̀ m CgHo$

Am{lVm| H$mo Xmdm am{e `WmerK« àmá hmoŸ&

boIH$ - ghm`H$ {ZXoeH$, J¡a-OrdZ ({d{Z`m_H$
H$m ©̀dm{h`m±), ~r_m {d{Z`_H$ Am¡a {dH$mg àm{YH$aU
h¢Ÿ& Cn ẁ©º$ AmboI _| A{^ì`º$ {dMma boIH$ Ho$ {ZOr
{dMma h¡Ÿ&
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GROSS PREMIUM UNDERWRITTEN BY NON-LIFE INSURERS WITHIN INDIA (SEGMENT WISE) :

SI.

No.

46

1 Royal Sundaram 67.17 31.07 28.75 2.31 36.84 1,022.46
Previous year 92.53 29.32 27.77 1.55 38.15 1,105.67

2 TATA-AIG 343.36 219.25 219.25 0.00 63.08 1,074.85
Previous year 274.46 210.66 210.66 0.00 51.17 1,044.18

3 Reliance 177.96 40.44 38.93 1.52 72.34 1,444.65
Previous year 168.42 28.47 27.81 0.66 84.89 1,291.68

4 IFFCO Tokio 213.43 117.41 104.59 12.82 93.47 1,761.73
Previous year 173.79 102.14 88.63 13.51 66.21 1,587.90

5 ICICI Lombard 487.02 251.76 190.03 61.74 181.40 3,213.80
Previous year 380.34 229.19 160.56 68.63 188.50 2,705.76

6 Bajaj Allianz 388.33 122.10 112.30 9.80 128.93 2,699.85
Previous year 356.13 97.27 95.79 1.48 133.89 2,399.23

7 HDFC ERGO 320.73 87.45 72.08 15.38 70.07 1,004.06
Previous year 299.11 76.78 60.53 16.25 70.75 803.44

8 Cholamandalam 109.90 64.94 64.93 0.01 27.70 1,249.71
Previous year 93.54 50.98 50.97 0.01 32.95 1,066.46

9 Future Generali 117.38 51.17 51.17 0.00 38.06 708.03
Previous year 106.34 54.51 54.51 0.00 35.65 619.78

10 Universal Sompo 107.16 18.16 18.16 0.00 19.15 231.75
Previous year 90.32 14.95 14.95 0.00 12.25 290.72

11 Shriram 11.06 0.94 0.94 0.00 6.53 1,481.04
Previous year 9.28 1.71 1.71 0.00 4.89 1,517.34

12 Bharti Axa 79.52 33.69 33.69 0.00 33.89 1,043.36
Previous year 52.15 21.16 21.16 0.00 27.50 866.38

13 Raheja QBE 0.38 0.01 0.01 0.00 0.57 0.65
Previous year 0.79 0.04 0.04 0.00 0.35 0.42

14 SBI 446.13 9.94 9.94 0.00 19.22 465.33
Previous year 314.77 7.29 7.29 0.00 20.73 267.43

15 L&T 33.27 8.21 8.21 0.00 17.63 137.85
Previous year 24.11 7.62 7.62 0.00 16.05 96.63

16 Magma HDI 15.57 5.94 5.94 0.00 4.50 388.49
Previous year 7.65 0.00 0.00 0.00 0.08 87.26

17 Liberty Videocon 9.47 1.12 0.00 0.00 5.25 97.01
Previous year NA NA NA NA NA NA

18 Star Health & Allied Insurance
Previous year

19 Apollo MUNICH
Previous year

20 Max BUPA
Previous year

21 Religare Health
Previous year

22 Cigna TTK
Previous year

Private Total 2,927.85 1,063.61 958.91 103.58 818.62 18,024.60
Previous year 2,443.74 932.10 830.01 102.08 784.00 15,750.28

23 New India 1,411.74 711.46 320.22 391.24 418.11 4,604.24
Previous year 1,332.68 669.93 317.71 352.22 418.58 3,796.20

24 National 876.48 330.28 189.15 141.13 319.77 4,910.30
Previous year 846.17 351.96 211.54 140.42 321.38 4,293.58

25 United India 1,189.74 587.28 307.05 280.23 553.49 3,709.85
Previous year 1,120.76 601.51 321.30 280.20 563.75 3,389.87

26 Oriental 973.95 458.65 249.52 209.13 367.29 2,638.79
Previous year 905.16 474.00 259.25 214.75 372.27 2,403.80

27 ECGC
Previous year

28 AIC of India
Previous year

Public Total 4,451.90 2,087.67 1,065.93 1,021.74 1,658.66 15,863.18
Previous year 4,204.77 2,097.39 1,109.80 987.60 1,675.97 13,883.45

Grand Total 7,379.75 3,151.28 2,024.84 1,125.32 2,477.28 33,887.77
Previous year 6,648.51 3,029.49 1,939.81 1,089.68 2,459.97 29,633.73

Compiled on the basis of data submitted by the Insurance companies

Insurer Fire Marine
Marine

Cargo

Marine

Hull
Engineering Motor
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FOR THE PERIOD MARCH 2014 (PROVISIONAL & UNAUDITED)

729.64 292.82 210.36 0.00 14.92 40.59 13.59 1,437.00
816.54 289.13 209.23 0.00 22.02 48.08 16.10 1,561.09

709.55 365.29 214.42 2.67 220.21 148.96 75.90 2,362.71
731.85 312.33 181.87 1.10 196.90 120.16 54.58 2,135.08

769.01 675.63 470.09 2.96 35.51 27.88 116.99 2,388.82
748.50 543.18 295.53 2.28 36.21 22.28 80.24 2,010.01

1,042.54 719.18 285.36 3.60 47.86 30.75 377.33 2,930.92
995.80 592.10 210.79 5.91 40.31 30.26 352.87 2,570.18

2,073.72 1,140.08 1,570.16 41.85 151.47 199.98 758.73 6,856.16
1,829.77 875.99 1,665.17 70.69 142.35 168.97 583.01 6,133.98

1,862.21 837.64 743.66 7.36 168.54 54.03 203.64 4,516.45
1,707.39 691.85 594.85 7.15 146.85 56.52 209.52 4,001.40

635.12 368.94 616.82 22.34 116.91 299.40 369.20 2,906.99
539.55 263.88 521.50 24.85 107.80 253.68 295.30 2,453.20

629.75 619.96 199.18 0.00 14.50 59.57 128.95 1,854.45
593.94 472.52 287.00 0.00 12.25 53.30 24.41 1,620.89

500.01 208.02 132.45 0.00 34.76 50.28 132.30 1,264.42
431.16 188.62 139.13 0.00 29.17 62.35 58.34 1,105.27

128.92 102.83 86.96 0.34 4.22 6.90 65.80 540.45
148.28 142.44 55.27 0.00 3.98 2.94 63.92 534.35

527.80 953.24 0.00 0.00 1.44 4.62 4.96 1,510.59
589.63 927.70 0.00 0.00 0.80 3.83 3.54 1,541.38

727.17 316.19 159.30 0.00 16.62 23.50 17.55 1,407.43
630.78 235.60 198.12 0.00 10.79 28.24 14.09 1,218.43

0.00 0.65 0.02 0.00 20.29 0.45 0.91 23.28
0.12 0.31 0.02 0.00 14.26 0.62 4.75 21.26

253.03 212.30 21.16 4.73 3.29 181.49 36.27 1,187.57
163.24 104.19 6.74 16.21 2.05 108.45 27.18 770.85

98.37 39.49 45.41 0.00 5.27 2.94 2.24 252.82
63.22 33.41 26.37 0.00 5.31 3.37 2.60 182.07

198.78 189.71 0.00 0.00 8.90 0.00 1.52 424.93
52.32 34.94 0.00 0.00 0.15 0.00 0.00 95.14

83.27 13.74 4.19 0.00 1.32 9.94 1.53 129.82
NA NA NA NA NA NA NA NA

1,074.44 22.77 0.00 1,097.21
843.72 16.50 0.00 860.22

664.68 16.71 11.09 692.48
598.75 13.16 8.08 619.99

307.53 1.32 0.00 308.85
207.22 0.00 0.00 207.22

150.04 2.27 0.00 152.31
38.39 0.40 0.00 38.80

0.34 0.00 0.34
NA NA NA

10,968.88 7,055.72 6,956.56 85.86 866.05 1,184.38 2,318.49 34,246.01
10,042.09 5,708.19 6,079.67 128.19 771.21 993.12 1,798.50 29,680.80

2,297.90 2,306.34 3,295.79 93.58 250.91 168.98 568.24 11,523.04
1,957.69 1,838.51 2,753.95 122.43 228.68 158.89 556.63 10,037.95

2,179.41 2,730.90 2,993.47 91.03 92.49 131.74 498.86 10,244.43
2,437.67 1,855.90 2,561.26 73.58 104.73 145.72 467.37 9,165.73

1,596.60 2,113.25 2,659.94 68.42 157.52 208.53 574.17 9,708.93
1,583.20 1,806.67 2,642.81 63.95 147.64 190.93 544.82 9,266.04

1,162.14 1,476.65 1,718.15 108.87 120.74 118.24 626.60 7,131.28
1,136.87 1,266.93 1,491.94 94.01 115.39 128.38 558.56 6,543.51

1,303.85 1,303.85
1,157.22 1,157.22

3,383.95 3,383.95
3,235.25 3,235.25

7,236.04 8,627.14 10,667.35 361.90 621.66 627.49 6,955.67 43,295.49
7,115.43 6,768.02 9,449.96 353.97 596.43 623.92 6,519.84 39,405.69

18,204.92 15,682.85 17,623.91 447.76 1,487.71 1,811.87 9,274.17 77,541.50
17,157.52 12,476.20 15,529.63 482.15 1,367.64 1,617.04 8,318.34 69,086.49

(` in Crores)

Motor OD Motor TP Health Aviation Liability
Personal

Accident
All Others Grand Total
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Report Card : General
Gross Premium underwritten for and up to the month of April 2014

STATISTICS NON-LIFE INSURANCE

Royal Sundaram       160.43       145.66         160.43         145.66 10.14

Tata-AIG       334.07       314.79         334.07         314.79 6.12

Reliance General       340.07       296.99         340.07         296.99 14.51

IFFCO-Tokio       328.71       317.44         328.71         317.44 3.55

ICICI-lombard       846.28       817.88         846.28         817.88 3.47

Bajaj Allianz       421.23       384.48         421.23         384.48 9.56

HDFC ERGO General       350.45       416.96         350.45         416.96 -15.95

Cholamandalam       153.46       182.05         153.46         182.05 -15.71

Future Generali       143.42       125.76         143.42         125.76 14.04

Universal Sompo         69.53        50.86          69.53          50.86 36.70

Shriram General       100.59       111.29         100.59         111.29 -9.62

Bharti AXA General       207.39       195.04         207.39         195.04 6.33

Raheja QBE          2.05          1.71            2.05            1.71 19.83

SBI General       105.38       100.01         105.38         100.01 5.37

L&T General         25.62        26.91          25.62          26.91 -4.80

Magma HDI         32.75 18.66          32.75 18.66 75.46

Liberty         25.73          3.47          25.73            3.47 642.33

Star Health & Allied Insurance         80.25        55.72              80.25          55.72 44.01

Apollo MUNICH         43.91        38.72          43.91          38.72 13.39

Max BUPA         25.72        18.60          25.72          18.60 38.25

Religare         21.91 21.89          21.91 21.89 0.12

Cigna TTK          0.33 NA            0.33 NA NA

New India    1,544.43    1,355.49      1,544.43      1,355.49 13.94

National    1,013.28       918.76      1,013.28         918.76 10.29

United India    1,095.51    1,021.74      1,095.51      1,021.74 7.22

Oriental       817.32       742.74         817.32         742.74 10.04

ECGC         84.71        81.64          84.71          81.64 3.75

AIC         47.27       125.16          47.27         125.16 -62.23

PRIVATE TOTAL   3,818.93  3,644.89    3,818.93    3,644.89 4.77

PUBLIC TOTAL   4,602.52  4,245.53    4,602.52    4,245.53 8.41

GRAND TOTAL   8,421.45  7,890.41    8,421.45    7,890.41 6.73

APRIL

2014-15 2013-14*

APRIL - JANUARY

2014-15 2013-14*

GROWTH OVER THE

CORRESPONDENCE

PREVIOUS YEAR

INSURER

Note: Compiled on the basis of data submitted by the Insurance companies

* Figures revised by insurance companies

* Compiled on the basis of data submitted by the Insurance companies

  The total bar in the above chart represents the business figures of the entire financial year

Premium underwritten by non-life insurers  up to the month of  April 2014
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Bajaj Allianz General Insurance Company Limited

6334.56 38833.05 49239.00 399238.00 738.39 3220.46 38001917.00 279114431.00

5596.17 35612.59 44371.00 369739.00 2723.98 7292.46 82222967.00 706036923.00

733.39 11230.07 12855.00 142469.00 -193.26 1651.05 4585962.00 40217193.00

926.65 9579.02 12877.00 142133.00 62.57 594.39 12512879.00 154461072.00

4.67 980.32 1.00 36.00 2.67 832.58 55.00 8085992.00

2.01 147.74 5.00 26.00 1.04 247.38 868.00 8631882.00

738.06 12210.39 12856 142505 -190.59 2483.63 4586017.00 48303185.00

928.65 9726.76 12882 142159 63.62 841.77 12513747.00 163092954.00

20.45 735.96 9.00 74.00 2.77 20.83 510120.00 3811503.00

17.67 715.13 6.00 69.00 13.93 -1892.32 536748.00 12373832.00

1616.23 12893.16 1109.00 11747.00 312.27 -495.40 1343362.00 17762038.00

1303.96 13388.56 1970.00 14069.00 45.18 1039.64 22856082.00 215417445.00

19143.05 186220.90 374066.00 3774650.00 255.45 15482.26 1056200.00 10117481.00

18887.60 170738.64 361459.00 3604831.00 3250.64 27621.69 1637632.00 11920972.00

9805.79 83763.86 398318.00 3928511.00 1703.20 14579.04

8102.60 69184.82 381173.00 3742871.00 2657.32 17125.81

28948.85 269984.76 398318 3928511 1958.65 30061.30 1056200.00 10117481.00

26990.20 239923.46 381173 3742871 5907.96 44747.50 1637632.00 11920972.00

384.24 3540.65 1824.00 18790.00 46.76 310.47 76420.00 517520.00

337.48 3230.18 1607.00 17171.00 37.86 151.96 80320.00 844098.00

5.10 86.26 19.00 194.00 -0.32 20.32 22199.00 231369.00

5.42 65.94 18.00 160.00 -1.54 -1.91 27882.00 260867.00

251.22 2575.64 36.00 581.00 48.52 447.89 57189.00 1239230.00

202.70 2127.75 33.00 439.00 -126.09 350.85 100181.00 1225844.00

368.66 10651.31 271.00 3286.00 44.62 1390.61 173523.00 3746059.00

324.04 9260.71 206.00 2692.00 -41.88 1920.52 330680.00 5829846.00

1009.23 16853.86 2150 22851 139.59 2169.29 329331.00 5734178.00

869.63 14684.57 1864 20462 -131.65 2421.42 539063.00 8160655.00

617.80 5403.45 128436.00 699586.00 115.86 -248.92 679207.00 7395071.00

501.95 5652.38 57291.00 523842.00 -123.07 -257.10 3924248.00 37951538.00

6061.82 66037.98 55663.00 417576.00 -802.60 13825.56 959991.00 6007392.00

6864.43 52212.42 53282.00 413038.00 1994.90 15899.35 8445659.00 54901282.00

680.23 8328.45 32067.00 395072.00 154.01 1055.99 127810.00 3301494.00

526.22 7272.46 27146.00 387863.00 50.97 908.01 219931.00 8524268.00

6742.05 74366.43 87730 812648 -648.60 14881.54 1087801.00 9308886.00

7390.65 59484.88 80428 800901 2045.87 16807.36 8665590.00 63425550.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

138.72 982.21 2.00 32.00 32.41 237.86 11297.00 2710493.00

106.31 744.36 4.00 30.00 17.29 -392.06 1102339.00 8331407.00

2525.44 19381.61 80990.00 724609.00 -1085.91 -826.04 1336677.00 23829907.00

3611.35 20207.66 183367.00 704584.00 1339.15 1370.33 6306450.00 38792245.00

48691.38 451644.90 760839 6741801 1374.84 51504.55 48941929.00 408087173.00

47316.54 400140.35 763356 6318726 11902.26 71979.01 140304866.00 1265503521.00
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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182.83 2943.94 4340.00 31787.00 0.00 0.00 0.00 0.00

162.27 2083.21 4143.00 30989.00 0.00 0.00 0.00 0.00

35.91 438.16 934.00 9739.00 0.00 0.00 0.00 0.00

57.73 356.11 957.00 8807.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

35.91 438.16 934 9739 0.00 0.00 0 0 0 0

57.73 356.11 957 8807 0.00 0.00 0 0 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

56.85 856.24 151.00 1861.00 0.00 0.00 0.00 0.00

103.67 1038.62 498.00 2935.00 0.00 0.00 0.00 0.00

1535.40 14254.69 485.00 6585.00 0.00 0.00 0.00 0.00

1561.17 13876.53 859.00 47192.00 0.00 0.00 0.00 0.00

970.94 7456.78 46685.00 432785.00 0.00 0.00 0.00 0.00

833.57 6444.09 48851.00 368517.00 0.00 0.00 0.00 0.00

2506.34 21711.47 46685 432785 0.00 0.00 0 0 0 0

2394.74 20320.62 48851 368517 0.00 0.00 0 0 0 0

41.94 472.62 311.00 3436.00 0.00 0.00 0.00 0.00

32.56 416.29 241.00 3068.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

43.32 660.72 46.00 384.00 0.00 0.00 0.00 0.00

18.97 465.36 32.00 303.00 0.00 0.00 0.00 0.00

85.26 1133.34 357 3820 0.00 0.00 0 0 0 0

51.52 881.65 273 3371 0.00 0.00 0 0 0 0

48.32 423.24 13119.00 63862.00 16.46 159.89 38016.00 370265.00

33.03 482.90 6817.00 60793.00 9.90 109.10 25652.00 318058.00

302.10 4222.69 6195.00 42980.00 0.00 0.00 0.00 0.00 141292.00 1369787.00

285.09 3670.97 4317.00 36165.00 0.00 0.00 0.00 0.00 145475.00 1535076.00

75.86 754.33 3830.00 33366.00 0.00 0.00 0.00 0.00 0.00 0.00

57.34 590.08 1936.00 23418.00 0.00 0.00 0.00 0.00 0.00 0.00

377.96 4977.02 10025 76346 0.00 0.00 0 0 141292 1369787

342.43 4261.05 6253 59583 0.00 0.00 0 0 145475 1535076

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

230.12 1352.89 7594.00 56436.00 0.00 0.00 0.00 0.00

272.68 1386.27 17571.00 67495.00 0.00 0.00 0.00 0.00

3523.60 33836.30 83205 676636 16.46 159.89 38016 370265 141292 1369787

3418.08 30810.43 85363 602490 9.90 109.10 25652 318058 145475 1535076
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Bharti AXA General Insurance Company Limited

572.14 7951.76 922.00 13416.00 572.14 7379.62 2370649.32 34652396.85

268.55 5215.09 2129.00 19539.00 268.55 4946.54 408894.93 11436051.28

225.66 3368.74 230.00 3216.00 225.66 3143.08 2741292.67 18680908.07

58.12 2116.37 328.00 3392.00 58.12 2058.25 1011978.84 6532455.01

225.66 3368.74 230 3216 225.66 3143.08 2741292.67 18680908.07

58.12 2116.37 328 3392 58.12 2058.25 1011978.84 6532455.01

230.88 3388.73 405.00 4202.00 230.88 3157.85 891079.03 5407887.45

304.54 2749.79 423.00 3128.00 304.54 2445.25 -326736.79 -1434557.86

6909.61 72716.65 157622.00 1655215.00 6909.61 65807.04 701994.74 6748600.87

6824.95 63077.80 134220.00 1077930.00 6824.95 56252.85 589437.47 6531101.73

2729.34 31619.46 157622.00 1655215.00 2729.34 28890.12

3229.54 23559.87 134220.00 1077930.00 3229.54 20330.33

9638.95 104336.11 157622 1655215 9638.95 94697.15 701994.74 6748600.87

10054.49 86637.68 134220 1077930 10054.49 76583.19 589437.47 6531101.73

70.05 707.70 302 2693 70.05 637.65 24264 183017

45.46 467 211 1580 45.46 421.10 220616 329438

0 9 0 29 0.00 9.21

0 8.01 20.00 0.00 8.01

0.00 0.00 0 0

0.00 0.00 0

24 946 35 539 24.35 921.19 80922 530713

32 604 26 345 32.10 572.32 26349 225703

94.40 1662.45 337 3261 94.40 1568.05 105185.54 713729.73

77.56 1078.98 237 1945 77.56 1001.42 246965.59 555140.85

124.56 2350.49 1133.00 12253.00 124.56 2225.93 11505402.80 66486599.74

223.79 2824.18 1042.00 10960.00 223.79 2600.39 11741343.32 22038210.55

1025.81 15929.70 2249.00 18927.00 1025.81 14903.89 13690.79 196249.69

852.78 19812.20 1952.00 17988.00 852.78 18959.42 9184.31 116121.43

1025.81 15929.70 2249 18927 1025.81 14903.89 13690.79 196249.69

852.78 19812.20 1952 17988 852.78 18959.42 9184.31 116121.43

36 211 0 4 36.05 174.49 0 0

30 169 1 4 29.60 139.11

141.98 1544.50 558.00 10802.00 141.98 1402.52 553503.05 3430053.82

101.91 1239.93 1636.00 17327.00 101.91 1138.01 421579.35 2469777.66

12090.43 140743.00 163456 1721296 12090.43 128652.57 18882797.94 136316426.22

11971.34 121842.92 141968 1152213 11971.34 109871.58 14102647.02 48244300.65
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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81.90 718.50 -1959.00 2244.00

175.57 175.57 1132.00 1132.00

-110.89 274.28 24.00 336.00

67.14 67.14 192.00 192.00

-110.89 274.28 24 336 0.00 0.00 0 0 0 0

67.14 67.14 192 192 0.00 0.00 0 0 0 0

-1.77 147.70 -8.00 477.00

68.72 68.72 186.00 186.00

831.89 6417.79 44290.00 216002.00

1893.88 1893.88 88710.00 88710.00

782.41 4317.14 0.00

3676.72 3676.72 0.00 0.00

1614.31 10734.93 44290 216002 0.00 0.00 0 0 0 0

5570.60 5570.60 88710 88710 0.00 0.00 0 0 0 0

3.93 68.46 -7.00 245.00

15.54 16 46.00 46.00

0.47 1.48 1.00 4.00

0.04 0.04 1.00 1.00

13.79 23.02 5.00 25.00

3.37 3.37 8.00 8

18.18 92.96 -1 274 0.00 0.00 0 0 0 0

18.95 18.95 55 55 0.00 0.00 0 0 0 0

-50.33 85.73 51.00 839.00 0.00 53.45 0 874631

222.88 222.88 442.00 442.00 51.89 51.89 231605 231605

168.40 478.95 76.00 1112.00

368.41 368.41 698.00 698.00

168.40 478.95 76 1112 0.00 0.00 0 0 0 0

368.41 368.41 698 698 0.00 0.00 0 0 0 0

20 20 1.00 1.00

0

-8.68 92.74 -1614.00 2260.00

36.20 36.20 1351.00 1351.00

1730.92 12645.59 40860 223545 0.00 53.45 0 874631 0 0

6528.47 6528.47 92766 92766 51.89 51.89 231605 231605 0 0
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Cholamandalam Ms General Insurance Company Limited

 1,193.3  10,990.4  22,159  179,693  355.0  1,636.4  4,443,725  33,469,915

 838.3  9,354.0  14,360  149,154  247.0  2,191.4  1,774,815  26,132,626

 419.7  6,492.6  474  5,338  177.6  1,395.2  11,474,910  57,523,314

 242.1  5,097.4  848  6,034  (325.6)  52.0  863,772  31,513,824

 -  1.1  -  3  -  -  -  109

 -  1.1  -  3  -  1.1  -  109

 419.7  6,493.7  474  5,341  177.6  1,395.2  11,474,910  57,523,423

 242.1  5,098.5  848  6,037  (325.6)  53.0  863,772  31,513,933

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 199.6  2,769.6  929  10,628  (75.5)  (525.0)  476,692  4,657,113

 275.1  3,294.6  1,318  9,954  66.2  830.9  694,699  5,565,717

 5,201.9  62,975.1  68,905  839,542  (521.5)  3,581.6  371,108  4,476,406

 5,723.4  59,393.5  71,397  780,854  713.9  6,253.9  386,385  4,057,096

 6,371.4  61,995.7  79,316  882,340  1,698.9  14,743.6  -  -

 4,672.5  47,252.1  72,812  789,003  1,374.3  12,266.3  -  -

 11,573.3  124,970.8  79,316  882,340  1,177.4  18,325.2  371,108  4,476,406

 10,395.9  106,645.7  72,812  789,003  2,088.1  18,520.2  386,385  4,057,096

 27.5  476.6  161  2,326  (10.5)  (164.8)  4,362  103,153

 38.0  641.4  181  2,846  38.0  (32.0)  9,571  144,769

 39.8  973.1  45  714  (36.7)  389.3  30,468  242,319

 76.5  583.8  74  798  (33.4)  (244.9)  10,203  140,294

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 67.3  1,449.7  206  3,040  (47.2)  224.5  34,829  345,472

 114.5  1,225.2  255  3,644  4.6  (276.9)  19,774  285,063

 459.0  5,957.4  2,651  28,212  (79.1)  627.1  1,624,652  7,778,704

 538.1  5,330.3  3,508  20,523  52.3  615.0  272,924  4,395,627

 1,651.0  19,337.2  10,157  87,531  (1,479.0)  (8,793.1)  622,249  1,667,989

 3,130.0  28,130.4  9,563  63,117  2,351.0  5,240.8  98,186  1,002,042

 38.6  580.8  1,312  15,977  (8.6)  11.0  2,924  31,085

 47.1  569.8  1,033  16,799  2.7  (112.7)  1,683  30,037

 1,689.6  19,918.0  11,469  103,508  (1,487.5)  (8,782.1)  625,173  1,699,074

 3,177.1  28,700.1  10,596  79,916  2,353.7  5,128.1  99,869  1,032,079

 9,158.0  11,674.4  43  137  8,674.2  10,311.5  113,138  143,674

 483.7  1,362.9  25  47  (130.8)  324.9  5,868  14,723

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 115.7  1,220.7  4,427  42,586  9.3  142.9  774,247  4,557,333

 106.4  1,077.8  4,275  42,991  34.3  48.7  338,989  3,712,582

 24,875.5  185,444.7 121,674 1,255,485  8,704.1  23,355.6  19,938,473.5  114,651,114.7

 16,171.3  162,089.1 107,997 1,101,269  4,389.9  27,435.4  4,457,095.7  76,709,446.5
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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 5.3  24.2  33  203  -  -  -  -

 5.2  19.6  27  126  -  -  -  -

 -  -  -  -  -  -  -

 -  -  -  -  -  -  -

 -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 4.4  14.4  2  11  -  -  -  -

 0.4  24.7  7  34  -  -  -  -

 678.5  8,366.0  14,071  171,714  -  -  -  -

 630.3  5,943.0  12,817  127,152  -  -  -  -

 436.5  5,025.2  14,257  172,710  -  -  -  -

 336.0  3,197.3  12,860  127,639  -  -  -  -

 1,115.0  13,391.3  14,257  172,710  -  -  -  -

 966.3  9,140.3  12,860  127,639  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 500.7  8,519.4  17  20  -  -  520,919  5,465,992

 2,291.5  19,099.9  5  28  -  -  11,221,976  20,407,751

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 500.7  8,519.4  17  20  -  -  520,919  5,465,992

 2,291.5  19,099.9  5  28  -  -  11,221,976  20,407,751

 9,158.0  11,674.4  43  137  -  -  -  -

 483.7  1,362.9  25  47  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 47.1  524.3  1,656  18,124  -  -  -  -

 7.6  443.4  1,882  17,741  -  -  -  -

 10,830.5  34,147.9 16,008 191,205  -  - 520,919 5,465,992  -  -

 3,754.6  30,090.7 14,806 145,615  -  - 11,221,976 20,407,751  -  -
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Future Generali India Insurance Company Limited

828.69 11738.45  3793  38618 -4.45 1104.08 3061586.05 32512292.32

833.14 10634.37  3010  31704 74.79 2227.62 2309669.56 22054091.41

199.28 5117.44  1151  11787 -436.02 -333.69 681810.49 15192631.84

635.31 5451.13  1203  11737 356.08 1498.29 1138794.49 14718798.54

0.00 0.00  -  - 0.00 0.00 0.00 0.00

0.00 0.00  -  - 0.00 0.00 0.00 0.00

199.28 5117.44  1151  11787 -436.02 -333.69 681810.49 15192631.84

635.31 5451.13  1203  11737 356.08 1498.29 1138794.49 14718798.54

0.00 0.00  -  - 0.00 0.00 0.00 0.00

0.00 0.00  -  - 0.00 0.00 0.00 0.00

318.56 3805.59  889  7867 -15.70 240.91 350572.51 2701695.55

334.27 3564.67  801  7093 58.30 777.82 222876.96 1960045.64

5510.62 50000.79  70553  661510 784.66 6884.65 304221.90 2790258.66

4725.96 43116.13  60678  601770 965.13 7780.70 263157.82 2417754.30

2366.88 20801.99  343  1672 562.48 1939.78

1804.40 18862.21  110  868 -24.49 637.20

7877.49 70802.77  70553  661510 1347.14 8824.43 304221.90 2790258.66

6530.36 61978.34  60678  601770 940.64 8417.90 263157.82 2417754.30

163.26 2026.74  987  11159 38.23 446.83 20397.96 324842.71

125.03 1579.91  782  8435 39 405 12849.15 229735.89

1.93 21.90  9  116 1.93 21.90 2865.00 34122.89

0.00 0.00  -  - 0 0 0.00 0.00

118.71 1426.96  188  1832 56.03 89.94 41577.01 471070.38

62.69 1337.03  181  1754 -26 208 25408.21 382139.50

0.00 0.00  -  - 0.00 0.00 0.00 0.00

0.00 0.00  -  - 0.00 0.00

283.90 3475.61  1184  13107 96.19 558.67 64839.97 830035.98

187.72 2916.94  963  10189 13.16 612.47 38257.36 611875.39

330.96 5027.95  9846  96201 26.82 -1207.06 478069.20 35889270.33

304.13 6235.01  7345  79043 -46.61 1602.96 270973.71 18098772.70

515.62 12118.86  3417  26230 -308.25 -749.93 19038.81 476631.79

823.87 12868.78  2777  22885 128.69 809.38 43158.08 570553.47

104.02 1126.15  4727  53479 18.72 81.80 53361.29 868243.61

85.30 1044.35  4126  57578 -9.37 48.44 71547.09 479197.30

619.64 13245.01  8144  79709 -289.53 -668.13 72400.09 1344875.41

909.17 13913.14  6903  80463 119.32 857.82 114705.17 1049750.77

164.66 6700.43  41  1309 164.66 6700.43 2502.19 79167.39

0.00 0.00  -  - 0.00 0.00 0.00 0.00

0.00 0.00  -  - 0.00 0.00 0.00 0.00

0.00 0.00  -  - 0.00 0.00 0.00 0.00

572.95 6529.18  6179  62702 140.27 695.42 1912794.27 9808122.13

432.68 5833.75  5261  53619 -16.30 2394.05 469005.80 6793947.46

11196.15 126442.42  101780  972810 1029.37 15915.06 6928796.66 101148349.61

10166.78 110527.36  86164  875618 1499.37 18388.93 4827440.88 67705036.22
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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  38.76   1,124.54  380  3099

  79.06   1,018.49  187  2804

  16.12   385.63  87  844

  33.84   656.08  91  898

  -   -  -  -

  -   -  -  -

  16.12   385.63  87  844 0.00 0.00 0 0

  33.84   656.08  91  898 0.00 0.00 0 0

  -   -  -  -

  -   -  -  -

  31.08   290.48  97  705

  17.38   282.77  87  635

  426.61   4,158.08  5738  53469

  366.02   3,471.42  5380  50855

  215.96   1,687.93  -

  176.28   1,828.77  -  -

  642.57   5,846.01  5738  53469 0.00 0.00 0 0

  542.30   5,300.19  5380  50855 0.00 0.00 0 0

  8.62   115.35  53  522

  4.27   104.50  33  428

  -   -  -

  -   -  -

  2.35   69.30  9  142

  3.99   55.09  15  119

  -  -  -

  -  -  -

  10.97   184.65  62  664 0.00 0.00 0 0

  8.26   159.59  48  547 0.00 0.00 0 0

  12.00   180.61  810  6939 2.00 52.17 3472 107568

  8.31   162.49  476  6969

  12.76   192.04  164  1320 24671 385867

  9.14   149.94  135  1222

  6.34   62.10  297  2958

  5.50   54.62  210  3207

  19.10   254.14  461  4278 0.00 0.00 0 0 24671 385867

  14.64   204.56  345  4429 0.00 0.00 0 0 0 0

  -   -  -  -

  -   -  -  -

  -   -  -  -

  -   -  -  -

  179.25   3,818.06  982  9161

  185.18   1,859.04  3531  32327

949.87   12,084.12  8617  79159 2.00 52.17 3472 107568 24671 385867

  888.97   9,643.20  10145  99464 0.00 0.00 0 0 0 0
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: HDFC ERGO General Insurance Company Limited

 5,827.04  32,073.19  9,130  71,567  453.24  2,162.25  6,511,426.61  65,150,719.20

 5,373.80  29,910.94  9,468  59,935  434.47  3,157.29  3,965,984.69  60,147,334.02

 587.51  7,207.63  929  5,485  87.10  1,154.38  3,105,779.54  28,540,156.18

 500.42  6,053.25  390  3,396  97.94  1,866.07  899,562.63  23,840,812.31

 76.95  1,537.66  5  162  (125.37)  (86.87)  1,040.00  906,860.03

 202.33  1,624.54  14  403  143.43  (277.93)  84,150.01  860,871.53

 664.47  8,745.29  934  5,647  (38.27)  1,067.51  3,106,819.54  29,447,016.20

 702.74  7,677.79  404  3,799  241.37  1,588.14  983,712.64  24,701,683.84

 46.44  2,233.95  4  76  22.27  (250.90)  29,804.50  5,168,761.40

 24.17  2,484.85  -  50  10.45  220.00  120.00  3,393,619.11

 571.78  7,007.30  591  4,662  91.93  (67.80)  92,880.22  2,577,756.22

 479.86  7,075.09  672  5,469  146.29  558.83  170,720.11  2,170,662.32

 7,522.16  63,511.93  95,750  851,384  1,232.67  9,556.56  549,645.05  4,377,795.87

 6,289.49  53,955.37  78,524  731,770  1,008.11  9,897.10  428,853.71  3,533,821.79

 4,787.91  36,894.13  172,107  1,576,092  1,603.62  10,505.74  -

 3,184.29  26,388.39  155,099  1,363,991  391.32  3,342.87

 12,310.07  100,406.06  172,107  1,576,092  2,836.29  20,062.30  549,645.05  4,377,795.87

 9,473.78  80,343.76  155,099  1,363,991  1,399.42  13,239.97  428,853.71  3,533,821.79

 78.32  780.24  169  1,327  (14.98)  (0.84)  30,932.76  313,844.91

 93.30  781.08  151  1,121  34.02  235.04  30,720.94  223,398.56

 8.57  122.57  17  199  (3.11)  (78.04)  19,083.14  126,197.80

 11.67  200.61  25  204  (5.48)  44.38  22,681.45  156,471.81

 25.63  104.41  2  25  8.49  (372.24)  3,040.00  30,712.19

 17.14  476.65  3  29  14.60  239.45  5,600.00  36,290.00

 607.02  10,683.63  141  1,442  13.84  1,362.09  190,804.42  3,012,474.70

 593.17  9,321.54  138  1,327  111.28  253.90  209,659.98  2,473,309.51

 719.53  11,690.86  329  2,993  4.25  910.97  243,860.31  3,483,229.60

 715.28  10,779.88  317  2,681  154.41  772.77  268,662.37  2,889,469.89

 3,012.82  29,940.26  129,080  1,398,858  912.35  4,572.61  2,846,920.49  26,511,680.99

 2,100.47  25,367.65  141,996  1,485,469  150.37  6,648.23  1,199,079.49  43,011,423.28

 4,797.23  58,608.12  39,371  417,006  1,646.04  8,869.80  254,154.01  2,254,374.81

 3,151.19  49,738.32  36,610  467,763  4.58  10,160.18  167,975.90  1,965,598.53

 156.91  3,073.67  2,129  22,523  (67.36)  661.87  521,650.13  25,584,851.02

 224.27  2,411.80  1,451  14,475  113.71  840.20  1,126,164.11  25,316,599.51

 4,954.14  61,681.79  41,500  439,529  1,578.67  9,531.66  775,804.13  27,839,225.84

 3,375.47  52,150.13  38,061  482,238  118.29  11,000.38  1,294,140.01  27,282,198.04

 175.90  2,317.32  -  64  82.29  1,393.72  7,448.24  71,026.51

 93.61  923.60  8  19  (183.17)  622.42  5,035.72  23,517.37

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 5,328.26  34,602.66  321  3,357  2,524.73  5,996.73  582,434.12  5,337,404.79

 2,803.53  28,605.93  285  5,440  1,805.27  23,565.63  332,190.48  4,408,788.52

 33,610.45  290,698.67  353,996  3,502,845  8,467.74  45,379.05  14,747,043.22  169,964,616.62

 25,142.72  245,319.62  346,310  3,409,091  4,277.18  61,373.65  8,648,499.21  171,562,518.18
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Up to
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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 80.12  1,496.45  701  5,733  -  -  -  -

 91.77  1,178.77  734  4,166  -  -  -  -

 11.60  559.23  126  536  -  -  -  -

 10.56  148.15  36  364  -  -  -  -

 -  60.65  -  3  -  -  -  -

 -  58.11  -  10  -  -  -  -

 11.60  619.88  126  539  -  -  -  -  -  -

 10.56  206.26  36  374  -  -  -  -  -  -

 -  82.90  -  7  -  -  -  -

 -  9.83  -  1  -  -  -  -

 55.48  467.89  80  660  -  -  -  -

 35.49  423.23  44  829  -  -  -  -

 865.02  7,053.19  11,971  104,176  -  -  -  -

 719.65  5,323.79  9,362  75,623  -  -  -  -

 815.73  6,372.40  30,118  278,087  -  -  -  -

 547.38  4,157.50  28,824  217,005  -  -  -  -

 1,680.75  13,425.60  30,118  278,087  -  -  -  -  -  -

 1,267.03  9,481.29  28,824  217,005  -  -  -  -  -  -

 3.62  66.13  21  92  -  -  -  -

 1.22  38.06  3  60  -  -  -  -

 0.04  4.97  1  13  -  -  -  -

 2.51  5.72  3  10  -  -  -  -

 -  7.08  -  3  -  -  -  -

 3.68  6.96  -  2  -  -  -  -

 8.15  636.72  7  64  -  -  -  -

 8.15  171.55  5  58  -  -  -  -

 11.81  714.91  29  172  -  -  -  -  -  -

 15.56  222.30  11  130  -  -  -  -  -  -

 277.91  2,350.85  13,709  138,693  8.68  114.18  9,751  154,713

 213.64  2,080.72  14,391  137,134  35.50  101.73  39,887  119,036

 297.31  2,951.74  2,398  24,878  -  -  -  -  123,650  3,551,702

 166.16  3,053.01  2,247  26,464  -  -  -  -  591,921  3,181,760

 1.99  15.59  78  643  -  -  -  -  112,156  1,486,895

 0.95  7.17  44  318  -  -  -  -  105,537  1,088,861

 299.31  2,967.33  2,476  25,521  -  -  -  -  235,806  5,038,597

 167.10  3,060.17  2,291  26,782  -  -  -  -  697,458  4,270,621

 24.47  365.60  -  -  -  -  -  -

 38.50  336.28  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 1,710.37  13,302.18  44  211  -  -  -  -

 1,201.66  21,610.14  23  280  -  -  -  -

 4,151.80  35,793.59  47,283  449,623  8.68  114.18  9,751  154,713  235,806  5,038,597

 3,041.30  38,608.99  46,354  386,701  35.50  101.73  39,887  119,036  697,458  4,270,621
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: ICICI Lombard General Insurance Company Limited

2,846.04 48,701.54  2,457  27,886 245.40 10,667.51  3,030,765  78,274,220

2,600.65 38,034.03  2,231  26,345 289.18 7,197.68  2,678,895  59,429,086

631.02 19,002.51  1,117  17,787 (393.51) 2,946.56  2,208,425  73,167,794

1,024.53 16,055.95  1,207  12,712 590.03 3,236.17  3,409,559  59,162,900

330.63 6,173.67  1  128 (67.38) (689.29)  3,876  2,039,086

398.01 6,862.96  4  133 220.47 (208.63)  33,048  1,647,730

961.65 25176.17 1118 17915 -460.89 2257.27 2212301.08 75206880.03

1422.54 22918.90 1211 12845 810.50 3027.54 3442606.98 60810629.60

188.08 4,185.11  10  157 (311.24) (2,884.25)  128,008  5,761,537

499.32 7,069.36  16  167 279.98 (4,764.24)  522,960  5,880,684

1,198.01 18,139.78  545  9,528 253.39 (710.37)  298,016  9,693,543

944.62 18,850.15  718  7,836 (382.21) 969.53  1,310,029  11,819,091

17,179.37 207,371.94  796,355  8,869,325 560.43 24,394.57  2,482,923  28,280,193

16,618.94 182,977.38  645,990  7,064,525 491.62 32,753.98  2,160,638  23,482,448

9,563.70 114,008.07  806,311  8,991,996 605.39 26,409.38

8,958.31 87,598.69  656,626  7,175,426 2,141.13 23,938.52

26743.07 321380.02 806311 8991996 1165.82 50803.95 2482923.45 28280192.82

25577.25 270576.07 656626 7175426 2632.75 56692.50 2160638.38 23482448.02

234.00 3,806.61  909  12,225 41.05 381.73  35,810  797,883

192.96 3,424.88  798  8,988 38.12 638.53  22,874  634,666

1.99 54.47  7  152 (0.61) 1.07  4,300  75,216

2.59 53.40  7  144 1.81 13.20  2,550  88,091

1.27 215.12  1  60 (1.40) 12.13  1,081  56,399

2.67 202.98  1  62 2.67 (11.09)  500  54,458

400.35 11,070.67  182  2,631 132.38 516.58  107,616  3,353,349

267.96 10,554.08  178  2,406 (12.86) 108.56  80,404  2,423,308

637.61 15146.86 1099 15068 171.42 911.52 148807.65 4282847.27

466.18 14235.34 984 11600 29.74 749.20 106327.98 3200523.68

1,526.17 19,998.07  33,983  491,916 176.44 3,101.23  1,380,065  29,072,992

1,349.73 16,896.83  45,920  582,276 324.89 3,023.51  1,221,499  24,204,054

8,389.99 148,380.71  53,293  601,642 (3,896.13) (10,930.40)  518,489  7,024,007

12,286.13 159,311.11  54,038  435,569 4,081.20 15,727.61  592,491  6,667,235

564.26 8,635.68  77,361  955,461 32.67 1,429.82  3,049,255  19,535,509

531.59 7,205.86  62,897  842,412 57.68 861.36 1,502,054.53  22,113,488

8954.25 157016.39 130654 1557103 -3863.46 -9500.58 3567743.39 26559515.45

12817.72 166516.97 116935 1277981 4138.87 16588.96 2094545.51 28780723.86

 11,447 59,015.26  1,189  2,633  10,929 15,253.93  290,494  843,556

517.61 43,761.33  412  2,318 (2,396.09) 12,004.12 -187,881  491,059

99.08 2,562.30  6  77 (240.58) 459.96  5,384  124,535

339.66 2,102.35  4  66 9.99 117.40  16,942  116,492

1,156.16 14,294.94  7,090  107,805 (180.26) 1,857.78  2,140,942  46,925,088

1,336.42 12,437.16  9,091  87,336 559.08 2,778.39  3,557,397  32,724,097

55757.18 685616.45 984462 11222084 7885.48 72217.96 15685450.13 305024907.31

47871.70 613398.50 834148 9184196 6296.69 98384.62 16923957.98 250938886.46
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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 - 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

 - 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

 - 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

 - 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

0.00 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

724.83 9,282.68  -  -  - 0.00  -  -

925.11 10,663.43  -  - 0.00 0.00  -  -

708.72 11,013.89  36,675  414,241  - 0.00  -  -

897.39 8,844.40  34,624  363,886 0.00 0.00  -  -

1433.56 20296.57 36675 414241 0.00 0.00 0 0 0 0

1822.50 19507.83 34624 363886 0.00 0.00 0 0 0 0

0.00 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

 - 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

 - 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

 - 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

774.48 15,483.00  256  1,983 76.50 425.67  -  81,389  802,990  15,650,131

1,412.61 25,995.00  186  2,579 42.89 295.69  -  75,640  2,458,930  24,823,910

9.39 47.35  126  797  - 0.00  -  -  77,361  955,461

0.16 89.83  12  2,096 0.00 0.00  -  -  62,897  842,412

783.87 15530.35 382 2780 76.50 425.67 0 81389 880351 16605592

1412.78 26084.83 198 4675 42.89 295.69 0 75640 2521827 25666322

 6,163  36,458  912  1,911  -  -  -  -

-37  31,672  360  2,008  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 3  42  41  560  -  -  -  -

 4  25  31  327  -  -  -  -

8383.56 72327.00 38010 419492 76.50 425.67 0 81389 880351 16605592

3202.60 77289.98 35213 370896 42.89 295.69 0 75640 2521827 25666322
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: IFFCO Tokio General Insurance Company Limited

2920.67 21342.75 6574.00 67377.00 968.12 1450.73 2536851.56 34393969.48

1081.89 17378.96 7349.00 60657.00 306.85 1055.25 2453106.98 36435436.25

472.30 10458.64 1604.00 14098.00 -88.84 452.01 1340357.37 30930327.49

574.06 8862.55 991.00 9587.00 175.88 572.55 1304279.69 24612389.43

35.07 1282.31 29.00 465.00 -22.82 35.52 6325.76 692702.91

44.05 1351.31 50.00 513.00 44.91 44.05 15818.32 965777.08

507.37 11740.94 1633 14563 -111.66 487.54 1346683.13 31623030.40

618.11 10213.87 1041 10100 220.80 616.60 1320098.00 25578166.50

97.12 360.12 11.00 32.00 86.97 97.12 152916.04 675007.51

117.92 590.85 4.00 94.00 91.70 117.92 1093554.85 3362075.21

880.95 9346.74 747.00 6104.00 535.26 862.86 397438.64 6757808.85

553.31 6620.83 656.00 5244.00 -763.27 545.41 117500.54 2328066.88

10363.32 104254.34 304950.00 3685595.00 575.39 9298.11 585289.38 6045552.25

9779.20 99580.47 294706.00 3869453.00 -1514.83 7992.94 426457.91 6421044.30

7294.92 71918.32 9322.00 82680.00 704.54 6743.45

5521.90 59209.89 8388.00 63800.00 -270.67 5521.90

17658.24 176172.65 304950 3685595 1279.93 16041.56 585289.38 6045552.25

15301.09 158790.37 294706 3869453 -1785.50 13514.84 426457.91 6421044.30

125.42 1605.63 997.00 11005.00 -40.70 119.59 16208.82 245963.33

120 1329 888 10189 -22 119.09 2220 26893

6.32 58.82 16.00 153.00 3.02 6.32 15527.50 139056.95

21 648 20 151 -38 18.18 26694 287542

30.93 336.45 11.00 91.00 8.32 30.93 15744.20 128191.70

8 222 3 68 3 8.19 6232 56927

166.44 2784.83 148.00 1351.00 -19.09 162.13 50854.50 939587.33

50 1832 29 371 -24 50.46 55898 501021

329.11 4785.73 1172 12600 -48.45 318.98 98335.02 1452799.31

200.18 4030.86 940 10779 -80.49 195.91 91043.24 872383.20

229.70 3075.03 8686.00 126103.00 -3.97 219.82 706974.05 9275075.85

321.18 3025.83 3192 25020 142.16 320.83 568254.88 2340318.30

4519.55 28169.49 12923.00 92367.00 2622.14 4553.02 1029556.70 3734915.53

791.13 20808.95 3495 25224 -1039.30 789.29 309730.45 2877055.51

81.45 366.03 17919.00 50956.00 43.05 81.45 19015.50 67907.40

23.97 270.15 2704 34461 5.98 23.97 31721.52 130389.21

4601.00 28535.52 30842 143323 2665.19 4634.47 1048572.20 3802822.93

815.10 21079.10 6199 59685 -1033.32 813.27 341451.97 3007444.71

53 5123 10 70 -109 53 9500 559494

6633.73 32610.28 32088.00 316831.00 2821.00 4326.33 309699.48 18544248.65

5065.41 35287.47 43431 399388 3706.41 5059.36 123446507.82 246414682.50

33911.03 293092.29 386713 4372598 8083.59 28492.55 7192259.18 113129809.37

24074.20 257018.14 357518 4440420 805.33 22239.37 129857976.19 326759617.85
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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3.77 211.32 111 5330.00

21.90 274.85 503 7134.00

0.00 0.00 0 0.00

0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

8.89 17.84 14.00 101.00

1.03 31.57 0.00 94.00

376.29 7372.67 34307.00 383767.00

485.97 6305.58 16862.00 361059.00

369.61 8247.52 0.00 0.00

371.28 5204.03 0.00 0.00

745.90 15620.19 34307 383767 0.00 0.00 0 0

857.25 11509.61 16862 361059 0.00 0.00 0 0

2 23 31 397

3 34 61 571

0 1 1 6

0 0 0 5

0 0 0 0

0 0 0 0

1 5 33 302

1 11 52 561

2.92 28.72 65 705 0.00 0.00 0 0

3.75 45.06 113 1137 0.00 0.00 0 0

118.89 1154.34 580 15700 5.43 56.12 108376 1122323

177.28 1546.17 612 8999 181.30 239.76 918707 1982253

1573.08 9659.88 496 3840 1102.18 8792.95 947622 5246666

0.65 5513.28 83 1334 -0.06 4995.26 0 2585292

0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

1573.08 9659.88 496 3840 1102.18 8792.95 947622 5246666 0 0

0.65 5513.28 83 1334 -0.06 4995.26 0 2585292 0 0

3107.61 21373.48 4127 37562.00 2829.94 17968.43 256280 1342348

4344.71 21894.81 8643 51304.00 3981.21 18300.70 220035 1257377

5561.06 48065.77 39700 447005 3937.55 26817.50 1312278 7711337 0 0

5406.57 40815.35 26816 431061 4162.45 23535.72 1138742 5824922 0 0
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: L&T General Insurance Company Limited

 255.64  3,327.27  864  5,580  23.81  915.88  595,285  7,393,398

 231.82  2,411.40  487  2,776  74.33  1,070.71  585,743  9,411,199

 60.63  821.38  726  5,488  (22.92)  58.94  209,646  3,756,883

 83.54  762.43  859  5,009  11.31  165.36  640,075  4,364,864

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 60.63  821.38  726  5,488  (22.92)  58.94  209,646  3,756,883

 83.54  762.43  859.00  5,009.00  11.31  165.36  640,075.27  4,364,863.60

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 292.20  1,762.56  316  2,983  49.01  158.01  110,270  1,458,394

 243.19  1,604.55  597.00  3,617.00  (11.18)  266.04  126,100.61  1,656,721.91

 1,149.28  9,836.52  22,212  161,585  207.85  3,514.34  82,546  696,771

 941.43  6,322.18 11,062 74,755  117.21  300.21  93,153.28  612,240.28

 555.29  3,948.72  5,245  5,947  145.63  607.47  -  -

 409.66  3,341.25  112.00  1,408.46  (92.79)  (36.46)  -  -

 1,704.58  13,785.24  22,212  161,585  353.48  4,121.80  82,546  696,771

 1,351.09  9,663.43  11,062  74,755  24.42  263.75  93,153.28  612,240.28

 29.25  407.76  277  2,591  (17.26)  8.29  5,427  78,512

 46.51  399.47  510.00  3,071.00  14.91  128.30  6,393.07  68,236.50

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 11.63  119.36  43  264  (1.90)  (12.39)  5,014  88,029

 13.54  131.75  39.00  170.00  1.38  (8.83)  13,709.50  173,765.74

 40.89  527.12  320  2,855  (19.16)  (4.10)  10,441  202,908

 60.04  531.22  549.00  3,241.00  16.28  119.47  20,102.57  242,002.24

 13.32  293.58  1,039  5,837  (35.57)  (43.38)  15,164  1,040,127

 48.89  336.96  766.00  5,663.00  38.03  144.86  173,634.73  1,219,120.83

 788.43  4,540.77  4,764  25,246  (801.53)  1,903.93  47,734  378,525

 1,589.96  2,636.85  1,401.00  6,738.00  1,582.11  2,062.24  62,929.94  112,831.45

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 788.43  4,540.77  4,764  25,246  (801.53)  1,903.93  47,734  378,525

 1,589.96  2,636.85  1,401.00  6,738.00  1,582.11  2,062.24  62,929.94  112,831.45

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 25.95  224.38  442  4,221  (3.33)  (35.67)  130,921  819,010

 29.28  260.05  265.00  1,526.00  (2.85)  (236.64)  136,886.78  930,405.77

 3,181.63  25,282.30 30,683 213,795  (456.20)  7,075.41  1,202,009.33  15,746,016.77

 3,637.82  18,206.89 15,986 103,325  1,732.45  3,855.79  1,838,626.28  18,549,385.11
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Up to
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *
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 32.01  125.81  63  407  -  -  -  -  -  -

 5.78  70.93  15  144  -  -  -  -  -  -

 4.65  42.23  82  595  -  -  -  -  -  -

 1.72  15.86  47  350  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 4.65  42.23  82  595  -  -  -  -  -  -

 1.72  15.86  47.00  350.00  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 8.20  85.63  42  389  -  -  -  -  -  -

 2.50  48.54  17.00  198.00  -  -  -  -  -  -

 163.99  1,128.33  5,288  25,615  -  -  -  -  -  -

 88.80  734.30  1,149.00  8,849.00  -  -  -  -  -  -

 78.44  587.89  -  6,267  -  -  -  -  -  -

 47.73  390.12  -  -  -  -  -  -  -  -

 242.43  1,716.23  5,288  25,615  -  -  -  -  -  -

 136.52  1,124.41  1,149  8,849  -  -  -  -  -  -

 1.53  25.49  29  234  -  -  -  -  -  -

 3.95  16.53  11.00  60.00  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 1.53  25.49  29  234  -  -  -  -  -  -

 3.95  16.53  11.00  60.00  -  -  -  -  -  -

 0.52  2.27  372  851  0.05  0.66  5,250,000  10,051,785  -  -

 0.05  0.51  11.00  149.00  0.29  1.54  1,306.00  4,126.00  -  -

 -  -  -  -  0.76  17.56  3,802,500  10,953,729  33,337  2,406,095

 -  -  -  -  3.69  14.12  508.00  3,092.00  59,330.00  71,340.00

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  0.76  17.56  3,802,500  10,953,729  33,337  2,406,095

 -  -  -  -  3.69  14.12  508.00  3,092.00  59,330.00  71,340.00

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 3.79  10.19  32  188  -  -  -  -  -  -

 0.61  5.91  5.00  49.00  -  -  -  -  -  -

 293.13  2,007.84 5,908 28,279  0.81  18.22 9,052,500 21,005,514 33,337 2,406,095

 151.13  1,282.68 1,255 9,799  3.99  15.66 1,814 7,218 59,330 71,340
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Liberty Videocon General Insurance Company Limited

87.35 947.09 236.00 1297.00 0.00 0.00 197552.86 2377536.96

6.68 18.15 7.00 19.00 0.00 0.00 115166.20 133052.45

24.62 111.79 11.00 90.00 0.00 0.00 41139.00 412695.82

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

24.62 111.79 11 90 0.00 0.00 41139.00 412695.82

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

55.62 524.89 59.00 336.00 0.00 0.00 95719.15 536858.27

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

1311.40 8326.95 7418.00 46775.00 0.00 0.00 66410.31 403620.73

112.17 178.42 764.00 1232.00 0.00 0.00 4273.93 9084.95

239.56 1373.59 7706.00 48345.00 0.00 0.00

13.75 21.97 764.00 1232.00 0.00 0.00

1550.96 9700.54 7706 48345 0.00 0.00 66410.31 403620.73

125.92 200.40 764 1232 0.00 0.00 4273.93 9084.95

9.31 126.36 50.00 306.00 0.00 0.00 1556.67 17814.24

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.49 5.18 9.00 43.00 0.00 0.00 107.00 1882.35

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

9.80 131.53 59 349 0.00 0.00 1663.67 19696.59

0.00 0.00 0 0 0.00 0.00 0.00 0.00

298.54 994.30 40.00 245.00 0.00 0.00 1328502.88 5369375.92

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

182.33 419.22 29.00 61.00 0.00 0.00 10498.97 17188.05

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

182.33 419.22 29 61 0.00 0.00 10498.97 17188.05

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

8.25 152.61 126.00 908.00 0.00 0.00 27620.37 777714.39

0.72 0.72 3.00 3.00 0.00 0.00 114432.78 114432.78

2217.47 12981.97 8266 51631 0.00 0.00 1769107.21 9914686.72

133.32 219.27 774 1254 0.00 0.00 233872.91 256570.18
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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0.12 14.93 3.00 39.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 7.55 0.00 3.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

43.73 237.51 289.00 1747.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

11.96 57.68 308.00 1854.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

55.69 295.19 308 1854 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.13 8.01 1.00 15.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.25 0.00 2.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.13 8.27 1 17 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.02 2.84 0.00 4.00 55.01 55.01 5000.00 5000.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

20.02 20.02 1.00 1.00 0.00 0.00 0.00 0.00 18861 45858

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

20.02 20.02 1 1 0.00 0.00 0 0 18861 45858

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 2.25 1.00 20.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

75.99 351.04 314 1938 55.01 55.01 5000 5000 18861 45858

0.00 0.00 0 0 0.00 0.00 0 0 0 0
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Magma HDI General Insurance Company Limited

83.88 1557.32 180.00 1231.00 108.88 1550.59 205352.41 2705177.18

31.10 765.34 13.00 52.00 33.15 752.37 209862.02 916827.47

25.66 594.08 72.00 236.00 15.13 522.18 37845.95 1770330.33

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

25.66 594.08 72 236 15.13 522.18 37845.95 1770330.33

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

64.42 450.18 172.00 775.00 69.66 474.57 34104.58 348717.73

7.31 8.14 9.00 11.00 7.31 8.14 4876.52 5365.72

2248.54 19877.52 29313.00 251485.00 2274.11 20174.61 251448.29 2089247.30

1614.62 5231.87 21921.00 71813.00 1714.51 5338.25 171113.56 531110.06

2260.62 18971.15 34777.00 287682.00 2294.42 19299.24

1182.53 3493.72 21989.00 71930.00 1187.18 3506.15

4509.16 38848.66 34777 287682 4568.53 39473.85 251448.29 2089247.30

2797.15 8725.59 21989 71930 2901.69 8844.40 171113.56 531110.06

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

73.25 890.42 36.00 189.00 78.71 894.24 31475.98 283310.01

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

3.47 14.79 1.00 4.00 3.47 14.79 7052.17 13113.54

73.25 890.42 36 189 78.71 894.24 31475.98 283310.01

3.47 14.79 1 4 3.47 14.79 7052.17 13113.54

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

24.17 152.40 855.00 1422.00 25.97 156.44 76809.11 219629.57

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

4780.54 42493.06 36092 291535 4866.88 43071.86 637036.32 7416412.13

2839.03 9513.86 22012 71997 2945.62 9619.70 392904.27 1466416.79
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

342.14 11257.78 6062.00 147033.00 0.00 0.00 0.00 0.00

1777.51 5739.77 14004.00 49252.00 0.00 0.00 0.00 0.00

295.31 10546.52 6142.00 152272.00 0.00 0.00 0.00 0.00

0.00 0.25 0.00 3.00 0.00 0.00 0.00 0.00

637.46 21804.30 6142 152272 0.00 0.00 0 0

1777.51 5740.02 14004 49252 0.00 0.00 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 540.00 540.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 540 540

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

637.46 21804.30 6142 152272 0.00 0.00 0 0 0 0

1777.51 5740.02 14004 49252 0.00 0.00 540 540 0 0
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: National Insurance Company Limited

10415.67 87648.24 71999 568570 -2451.33 3031.53 153560204 999936211

12867.00 84616.71 67286 547797 2830.79 15764.06 1070021300 1652176938

1461.09 18914.86 12975 143476 -927.74 -2238.85 3709014 1074390405

2388.83 21153.71 9134 100013 -442.11 1102.79 34393948 111909718

645.50 14113.24 287 3077 -1056.62 70.98 547522 37896988

1702.12 14042.26 267 3213 1073.38 -2720.55 10175936 39823365

2106.59 33028.10 13262 146553 -1984.36 -2167.87 4256536 1112287393

4090.95 35195.97 9401 103226 631.27 -1617.76 44569884 151733083

381.52 9103.19 15 128 -625.22 1745.19 611015 29890162

1006.74 7358.00 8 119 337.39 2668.26 3189661 23419893

4383.51 31976.88 3938 31619 -103.98 -160.86 1069701107 3344868691

4487.49 32137.74 5196 38300 95.46 1982.40 13314887 62564119

30491.21 217940.51 516827 5787938 17455.33 -25826.74 952025 9425650

13035.88 243767.25 489970 5490519 -19317.89 -3626.25 835406 8488669

36771.45 273089.64 777513 8471382 20230.55 87499.25 950785 9410877

16540.90 185590.39 755110 8349256 -11176.86 18811.75 833323 11072394

67262.66 491030.15 777513 8471382 37685.88 61672.51 1902810 18836528

29576.78 429357.64 755110 8349256 -30494.75 15185.50 1668729 19561063

557.78 6584.81 4530 53605 -143.96 -375.87 67001 667838

701.74 6960.68 4596 54176 58.72 424.00 49877 719908

10.86 93.94 91 1231 -914.14 -917.17 5654 61305

925.00 1011.11 73 1123 -4.74 2.18 1515 54207

50.04 513.28 16 126 13.68 126.49 26653 285109

36.36 386.79 12 121 -36.61 -50.74 11063 202162

158.09 2056.95 922 9756 -24.74 -57.20 181732 1808229

182.83 2114.15 782 8095 -9.12 194.99 102455 1578905

776.77 9248.98 5559 64718 -1069.17 -1223.76 281039 2822480

1845.93 10472.73 5463 63515 8.25 570.43 164909 2555181

1167.53 13174.42 40310 379512 -1137.22 -1397.63 6353203 52530935

2304.74 14572.05 38384 378474 -258.97 -534.34 9341924 41997680

21216.43 297423.51 187855 1627749 -17112.63 43223.97 203953118 360575088

38329.06 254199.54 185699 1565609 -2979.34 40730.00 1824255 51408860

115.47 1923.10 798 17098 -48.09 -2.91 5288 48681

163.56 1926.01 909 17836 128.39 1183.46 295 23928

21331.90 299346.61 188653 1644847 -17160.72 43221.06 203958407 360623769

38492.62 256125.55 186608 1583445 -2850.95 41913.46 1824550 51432788

0.00 69.42 0 7 0.00 69.42 0 56715

0.00 0.00 1 1 4.80 4.75 1171 1171

7747.85 49816.98 109690 853087 -211.90 3080.37 1134703975 2645310759

7959.75 46736.61 109230 907368 -3530.17 10903.04 23215815 193841437

115574.00 1024442.96 1210939 12160423 12942.00 107869.96 2575328296 8567163642

102632.01 916573.00 1176687 11971501 -33226.88 86839.80 1167312828 2199283354
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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789.88 5766.90 10112 76096 547.91 5857.25

-278.54 5372.01 9747 72837 708.19 7318.42

75.42 873.19 478 5445 103.72 1236.29

72.88 816.94 404 4077 119.03 1527.11

9.19 171.20 31 447 -3.05 290.91

22.31 187.23 51 594 17.19 234.83

84.61 1044.41 509 5892 100.67 1527.21

79.86 988.81 455 4671 136.22 1761.93

0.00 8.85 0 3 72.90 137.71

0.00 0.00 0 1 0.00 0.00

378.17 1685.68 560 4094 120.88 3165.13

337.31 1737.86 549 3924 224.10 3549.14

1947.65 18377.07 105707 1094495 1115.44 10728.31

201.48 16645.19 95331 973036 1092.24 10042.12

302.19 29828.15 155917 1596989 1688.83 15306.75

386.91 24399.31 146349 1493959 1369.36 12519.89

2249.84 48205.21 155917 1596989 2804.27 26035.07

588.39 41044.50 146349 1493959 2461.60 22562.01

48.00 705.67 634 8393 45.11 583.66

82.91 741.58 662 8535 42.49 657.16

0.00 3.01 2 46 0.73 5.59

0.00 2.00 1 45 0.03 5.45

1.67 19.29 1 10 4.03 25.83

7.92 33.33 2 7 7.86 44.26

1.02 43.16 70 767 22.25 141.58

2.75 29.63 84 491 14.63 189.61

50.69 771.12 707 9216 72.13 756.66

93.59 806.54 749 9078 65.01 896.48

125.26 694.47 5058 49638 74.39 887.27 8340 161029 111115 1378192

120.96 660.42 4622 48000 151.66 1019.10 107522 257883 104460 1670410

4640.68 13551.12 13284 118723 7611.46 50992.54 40292924 42883935 40551054 45414953

2579.00 8011.98 13733 119306 8531.83 35357.22 36135041 38484086 38902496 44680208

0.42 14.36 22 422 2.21 53.04 92 1274 1104 17452

0.15 12.35 17 418 2.81 49.79 179 1629 1398 19048

4641.09 13565.48 13306 119145 7613.67 51045.58 40293016 42885209 40552158 45432405

2579.13 8024.33 13750 119724 8534.64 35407.00 36135220 38485715 38903894 44699256

0.00 0.00 0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00

1248.23 6618.89 31818 210200 824.71 4611.19 5422 101838 43409 405486

1897.03 6863.65 32406 226077 636.19 3501.15 76971 127369 37434 418325

9567.77 78361.01 217987 2071273 12231.52 94023.07 40306778 43148076 40706682 47216083

5417.73 65498.12 208627 1978271 12917.60 76015.22 36319713 38870967 39045788 46787991
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Raheja QBE General Insurance Company Limited

0.00 37.96 0.00 59.00 0.00 37.96 0.00 42780.97

0.41 79.46 0.00 73.00 0.41 79.46 0.00 125955.12

0.00 0.69 0.00 3.00 0.00 0.69 0.00 670.31

1.13 3.76 0.00 5.00 1.13 3.76 74.19 3685.10

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0 0.00 0.00 0.00 0.00

0.00 0.69 0 3 0.00 0.69 0.00 670.31

1.13 3.76 0 5 1.13 3.76 74.19 3685.10

0.00 0.00 0 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

14.07 57.38 2.00 20.00 14.07 57.38 29545.71 51448.44

3.39 35.24 2.00 26.00 3.39 35.24 35.71 14370.46

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 11.85 0.00 138.00 0.00 11.85 0.00 1796.02

2.71 64.74 99.00 1286.00 2.71 64.74 0.00 0.00

12.34 30.62 251.00 844.00 12.34 30.62 0.00 0.00

2.71 64.74 99 1286 2.71 64.74 0.00 0.00

12.34 42.48 251 844 12.34 42.48 0.00 1796.02

2.37 16.15 7.00 33.00 2.37 16.15 5837.51 8945.45

0.82 16.91 9.00 43.00 0.82 16.91 1723.20 27865.24

8.40 22.60 4.00 29.00 8.40 22.60 5120.00 14881.95

1.40 22.64 1.00 21.00 1.40 22.64 200.00 10055.20

123.94 1990.37 38.00 494.00 123.94 1990.37 33795.20 617917.68

105.85 1386.92 34.00 336.00 105.85 1386.92 23702.89 433308.21

134.71 2029.12 49 556 134.71 2029.12 44752.71 641745.08

108.08 1426.48 44 400 108.08 1426.48 25626.09 471228.65

8.95 45.12 4.00 37.00 8.95 45.12 9480.02 92537.14

2.07 62.23 11.00 128.00 2.07 62.23 15387.58 120047.47

0.37 1.99 20.00 66.00 0.37 1.99 149.00 496.50

0.49 1.51 27.00 44.00 0.49 1.51 224.00 337.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.37 1.99 20 66 0.37 1.99 149.00 496.50

0.49 1.51 27 44 0.49 1.51 224.00 337.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 44.36 0.00 8.00 0.00 44.36 0.00 4810.33

0.00 4.18 0.00 1.00 0.00 4.18 0.00 230.05

0.00 46.63 0.00 43.00 0.00 46.63 0.00 25297.31

46.91 470.50 0.00 67.00 46.91 470.50 14770.50 130626.74

160.81 2327.98 174 2078 160.81 2327.98 83927.43 859786.09

174.80 2125.82 335 1588 174.80 2125.82 56118.07 868276.61

i 
~ .. 



ird
a 

jo
ur

na
l J

u
n

e 
20

14

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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0.00 27.44 0.00 11.00 0.00 0.00 0.00 0.00

0.00 58.82 0.00 20.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.20 -2.00 1.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.20 -2 1 0.00 0.00 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

4.84 32.74 0.00 5.00 0.00 0.00 0.00 0.00

2.73 26.36 4.00 42.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

2.04 30.25 91.00 483.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

2.04 30.25 91 483 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.34 1.79 5 8 0.34 2.17 50 310

1 3 7 11 2 4 36 340

0.00 6.65 0.00 2.00 0 0 0 0

-0.14 0.00 -1.00 0.00 0.00 0.00 0.00 0.00

0 0 0 0 0 0 0 0

0 0 0 0 0.00 0.00 0 0

0.00 23.52 0.00 1.00 0 0 0 0

1.41 22.61 1.00 3.00 0.00 0.00 0.00 0.00

0.34 31.96 5 11 0.34 2.17 50 310

1.95 25.14 7 14 1.61 3.61 36 340

0.01 23.17 0 1 0.10 5.35 84.00 22910

2.04 31.36 39 132 1.03 4.91 11017.00 15718.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 1.13 0 10 0.00 0.00 0.00 0.00

0.95 2.78 0 18 0.00 0.00 0.00 0.00

7.23 146.70 96 521 0.44 7.52 134 23220

7.67 144.66 48 227 2.64 8.52 11053 16058
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74

LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Reliance General Insurance Company Limited

341.08 17796.33 3606.00 41206.00 -365.06 953.85 1070089.59 34972135.35

706.14 16842.48 5504.00 39556.00 339.36 5209.98 1771242.73 34016358.21

293.62 3892.74 1480.00 17087.00 219.12 1111.69 854775.40 12656055.44

74.50 2781.05 1257.00 20463.00 -30.70 -1187.01 227935.81 10921686.88

0.00 151.74 0.00 7.00 -10.17 86.17 0.00 88949.35

10.17 65.57 0.00 7.00 9.93 -15.60 0.00 9754.95

293.62 4044.47 1480 17094 208.95 1197.86 854775.40 12745004.78

84.67 2846.62 1257 20470 -20.77 -1202.61 227935.81 10931441.83

9.22 295.54 4.00 26.00 -5.04 67.53 185588.72 816919.15

14.26 228.01 0.00 32.00 14.14 -136.86 -3927.00 816891.51

289.10 7233.57 414.00 4703.00 -50.44 -1255.84 77601.38 6905082.60

339.54 8489.41 459.00 4507.00 84.39 -580.46 271550.02 7072233.70

6268.43 76901.12 174841.00 1973186.00 -100.93 2051.36 413424.55 4838928.73

6369.36 74849.76 141388.00 1639077.00 -74.55 5002.57 392333.22 4771280.49

6924.24 67563.38 251060.00 2455660.00 2439.74 13245.46

4484.50 54317.92 166123.00 1808485.00 140.31 10665.37

13192.68 144464.50 251060 2455660 2338.82 15296.83 413424.55 4838928.73

10853.86 129167.68 166123 1808485 65.76 15667.94 392333.22 4771280.49

73.47 799.12 280.00 3291.00 12.35 32.20 14154.84 131675.74

61.12 766.92 257.00 2874.00 7.69 175.09 7125.99 112317.84

3.99 171.59 47.00 586.00 0.47 -41.24 6865.60 185144.79

3.51 212.82 60.00 637.00 0.01 22.05 7250.60 117309.31

1.07 37.19 1.00 11.00 0.86 29.81 250.00 8028.23

0.21 7.38 1.00 11.00 0.21 -0.72 6.00 3486.00

25.75 2543.54 652.00 8191.00 15.53 -90.52 12837.44 812928.44

10.22 2634.06 695.00 7375.00 -2.63 1436.92 10459.50 770580.48

104.27 3551.43 980 12079 29.21 -69.75 34107.88 1137777.20

75.06 3621.18 1013 10897 5.28 1633.34 24842.09 1003693.63

148.84 2788.38 5631.00 68810.00 0.47 560.25 370942.28 20144152.31

148.37 2228.14 2297.00 17615.00 48.98 -332.76 454719.81 6044458.60

1690.86 43586.75 14332.00 302179.00 -1236.27 17507.76 342646.64 73970686.16

2927.14 26078.99 33034.00 215970.00 1608.18 7144.25 7020001.75 459928536.62

249.80 3422.45 52297.00 724583.00 -31.92 -51.62 1598456.21 27550101.12

281.72 3474.07 60673.00 721290.00 34.60 -119.67 1972228.16 37049488.36

1940.66 47009.20 66629 1026762 -1268.20 17456.14 1941102.84 101520787.29

3208.86 29553.06 93707 937260 1642.78 7024.58 8992229.91 496978024.98

0.45 3022.12 38.00 427.00 0.45 2996.45 -191.30 38062.61

0.00 25.67 0.00 21.00 -5.03 20.64 0.00 374.41

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

179.97 8676.95 4715.00 48400.00 -63.51 678.65 148726.77 9180920.36

243.49 7998.30 8689.00 57430.00 -13.10 2442.03 291110.35 11523891.62

16499.90 238882.49 334557 3675167 825.65 37881.96 5096168.11 192299770.37

15674.25 201000.53 279049 2896273 2161.79 29745.80 12422036.93 573158648.98
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

22.44 279.36 46.00 479.00 0.00 0.00 0.00 0.00

0.04 215.35 3.00 279.00 0.00 0.00 0.00 0.00

577.15 7162.26 15412.00 177388.00 0.00 0.00 0.00 0.00

117.44 6397.14 7592.00 141759.00 0.00 0.00 0.00 0.00

768.22 7586.80 8992.00 63091.00 0.00 0.00 0.00 0.00

103.44 4919.33 2871.00 13647.00 0.00 0.00 0.00 0.00

1345.37 14749.06 15412 177388 0.00 0.00 0 0 0 0

220.88 11316.47 7592 141759 0.00 0.00 0 0 0 0

0.32 54.07 6.00 169.00 0.00 0.00 0.00 0.00

0.27 40.40 13.00 212.00 0.00 0.00 0.00 0.00

0.32 3.51 3.00 28.00 0.00 0.00 0.00 0.00

0.02 5.06 4.00 63.00 0.00 0.00 0.00 0.00

0.00 6.38 0.00 1.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.53 19.34 24.00 428.00 0.00 0.00 0.00 0.00

0.44 34.07 40.00 360.00 0.00 0.00 0.00 0.00

1.16 83.29 33 626 0.00 0.00 0 0 0 0

0.74 79.53 57 635 0.00 0.00 0 0 0 0

4.51 176.35 854.00 12441.00 0.00 0.00 0.00 0.00

0.50 102.07 133.00 1207.00 0.00 0.00 0.00 0.00

21.36 2332.10 308.00 2725.00 0.00 0.00 0.00 0.00 6592254 12420727

1144.03 4939.48 179.00 2773.00 0.00 0.00 0.00 0.00 1600340 7239128

9.96 150.50 3584.00 54396.00 0.00 0.00 0.00 0.00 52649 407807

6.82 173.75 2460.00 44807.00 0.00 0.00 0.00 0.00 8430 91998

31.32 2482.61 3892 57121 0.00 0.00 0 0 6644903 12828534

1150.85 5113.23 2639 47580 0.00 0.00 0 0 1608770 7331126

0.45 3022.12 38.00 427.00 0.00 0.00 0.00 0.00

0.00 25.67 0.00 21.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

12.68 312.60 451.00 6598.00 14.79 249.71 0.00 296439.00

12.24 203.45 839.00 7016.00 24.49 228.97 832.00 240556.00

1417.93 21105.38 20726 255080 14.79 249.71 0 296439 6644903 12828534

1385.25 17055.77 11263 198497 24.49 228.97 832 240556 1608770 7331126
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Royal Sundaram Alliance Insurance Company Limited

394.91 6716.91 3641.00 34423.00 -65.15 -2536.00 780389.76 11618738.02

460.06 9252.91 3936.00 30685.00 -73.28 4146.06 929568.26 10564614.50

253.23 2875.34 4896.00 54050.00 -69.70 98.47 605747.51 6361654.09

322.93 2776.87 4053.00 44398.00 -74.61 -340.63 917355.35 7044847.08

15.54 231.18 2.00 11.00 15.54 76.12 4168.90 210868.98

0.00 155.06 0.00 0.00 0.00 120.72 0.00 179210.81

268.77 3106.53 4898 54061 -54.16 174.59 609916.42 6572523.08

322.93 2931.93 4053 44398 -74.61 -219.91 917355.35 7224057.89

0.00

0.00

352.45 3684.36 140.00 1356.00 -101.91 -130.37 161346.16 1288140.35

454.35 3814.73 169.00 1211.00 20.08 131.34 242314.64 1271452.26

6521.56 72963.94 90592.00 976333.00 -1567.78 -8689.66 331536.58 3589016.17

8089.34 81653.60 114849.00 1072650.00 -546.28 2378.45 437924.13 4003198.85

2379.55 29282.18 1821.00 18982.00 -1026.81 368.82

3406.36 28913.37 2038.00 10250.00 392.44 1492.43

8901.11 102246.13 90592 976333 -2594.59 -8320.84 331536.58 3589016.17

11495.70 110566.97 114849 1072650 -153.84 3870.88 437924.13 4003198.85

21.27 357.85 75.00 1149.00 -3.28 32.34 6009.05 78722.39

24.55 325.51 103.00 892.00 0.78 57.06 3342.97 53520.54

25.00 960.13 31.00 436.00 -0.47 -609.68 7953.81 254026.26

25.47 1569.81 45.00 504.00 -76.23 265.04 14105.01 339528.23

0.40 174.49 1.00 56.00 -22.73 -132.22 400.00 51712.74

23.13 306.72 4.00 93.00 1.58 -3.63 2116.66 96106.86

46.67 1492.47 107 1641 -26.48 -709.57 14362.86 384461.40

73.15 2202.04 152 1489 -73.87 318.47 19564.64 489155.63

402.77 4058.81 12263.00 153557.00 29.11 -748.75 1866649.11 24486857.76

373.66 4807.56 15489.00 163277.00 -15.24 1147.41 471427.35 23680843.13

1587.27 21035.86 30277.00 296690.00 -480.71 112.52 405157.05 3095492.47

2067.98 20923.34 27531.00 261725.00 767.79 37.32 288043.31 5056854.01

1587.27 21035.86 30277 296690 -480.71 112.52 405157.05 3095492.47

2067.98 20923.34 27531 261725 767.79 37.32 288043.31 5056854.01

67.40 1358.69 994.00 14586.00 -64.62 -251.33 162082.37 2191179.01

132.02 1610.02 1114.00 10311.00 3.59 -1301.20 1190249.50 4033620.89

12021.34 143699.75 142912 1532647 -3358.51 -12409.74 4331440.31 53226408.24

15379.85 156109.49 167293 1585746 400.63 8130.38 4496447.17 56323797.15
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)

77

0.17 32.96 36.00 1241.00

2.79 38.09 261.00 2290.00

0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0.00 0.00

0.00 1.36 0.00 9.00

280.69 6636.80 1848.00 52206.00

394.92 5878.37 2395.00 48435.00

280.69 6636.80 1848 52206 0.00 0.00 0 0

394.92 5878.37 2395 48435 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

1.29 125.26 160.00 19353.00 0.74 7.19 1302.00 16922.00

23.81 326.97 3521.00 36443.00 0.00 0.41 0.00 1210.00

39.96 3698.23 72.00 20722.00 0.02 3492.96 14.00 1259610.00 252563.50 1021106.00

580.20 4463.69 1932.00 40848.00 541.33 3499.78 156536.00 1153034.00 325187.50 4043014.00

39.96 3698.23 72 20722 0.02 3492.96 14 1259610 252564 1021106

580.20 4463.69 1932 40848 541.33 3499.78 156536 1153034 325188 4043014

237.01 2229.70 2903.00 28752.00 0.00 0.00 0.00 0.00

306.29 4355.80 4305.00 60324.00 0.00 0.00 0.00 0.00

559.12 12722.95 5019 122274 0.76 3500.15 1316 1276532 252564 1021106

1308.00 15064.28 12414 188349 541.33 3500.19 156536 1154244 325188 4043014
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: SBI General Insurance Company Limited

5234.20 44612.69 38139.00 316926.00 790.69 13135.85 3809923.69 37293420.22

4443.51 31476.84 35511.00 267383.00 1818.46 15673.86 3852485.74 23919662.29

96.17 994.44 410.00 3284.00 43.30 265.08 355662.20 3637114.53

52.87 729.36 203.00 1349.00 37.00 545.79 169129.93 1624064.72

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

96.17 994.44 410 3284 43.30 265.08 355662.20 3637114.53

52.87 729.36 203 1349 37.00 545.79 169129.93 1624064.72

15.26 473.14 7.00 107.00 142.54 -1147.36 0.00 120382.01

-127.28 1620.50 18.00 144.00 -128.48 -612.93 0.00 314697.61

140.79 1921.75 425.00 3573.00 4.47 -150.84 118478.38 1484473.79

136.32 2072.59 411.00 2974.00 46.25 1005.52 146073.42 1617594.34

3123.19 25302.57 55334.00 435146.00 331.48 8978.40 261362.28 3922274.94

2791.71 16324.17 45649.00 269377.00 2096.13 13699.34 796857.47 2487140.09

2798.55 21230.29 666.00 3419.00 797.98 10811.17

2000.57 10419.12 75.00 715.00 1689.82 9559.57

5921.74 46532.86 55334 435146 1129.46 19789.57 261362.28 3922274.94

4792.28 26743.29 45649 269377 3785.95 23258.91 796857.47 2487140.09

14.75 185.42 52.00 616.00 8.72 87.36 2167.61 25792.89

6.03 98.06 29.00 244.00 5.14 93.62 1247.90 11209.72

0.41 2.48 1.00 6.00 0.41 1.06 1500.00 5326.18

0.00 1.42 0.00 6.00 0.00 1.42 0.00 4980.00

0.00 13.73 0.00 2.00 0.00 13.73 0.00 7300.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

4.05 127.82 16.00 214.00 -0.50 21.88 1483.50 53505.16

4.55 105.94 17.00 114.00 4.53 105.92 1990.00 71731.00

19.21 329.45 69 838 8.63 124.03 5151.11 91924.24

10.58 205.42 46 364 9.67 200.96 3237.90 87920.72

2338.79 18149.42 530.00 4290.00 236.38 7304.10 5232795.59 49209716.55

2102.41 10845.32 88.00 597.00 2071.69 10240.32 9155181.28 22843159.50

486.69 2116.13 14895 44331 436.24 1442.02 32526.10 127482.58

50.45 674.11 279 1228 11.50 299.79 1552.30 15968.95

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

486.69 2116.13 14895 44331 436.24 1442.02 32526.10 127482.58

50.45 674.11 279 1228 11.50 299.79 1552.30 15968.95

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

422.66 3627.30 52236.00 332606.00 115.68 909.54 1576671.84 26235016.33

306.98 2717.76 37219.00 188588.00 191.66 1458.50 1090938.55 24150436.12

14675.51 118757.18 162045 1141101 2907.40 41671.99 11392571.19 122121805.18

11768.12 77085.19 119424 732004 7843.70 52070.72 15215456.59 77060644.34
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)

79

2366.65 12878.75 16353.00 137352.00 0.00 0.00 0.00 0.00

1100.34 8639.78 14559.00 104549.00 0.00 0.00 0.00 0.00

46.12 115.99 107.00 321.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

46.12 115.99 107 321 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

66.57 516.03 186.00 1235.00 0.00 0.00 0.00 0.00

25.43 370.84 98.00 857.00 0.00 0.00 0.00 0.00

1222.12 8982.66 24258.00 169065.00 246.71 715.25 11483.00 32080.00

357.63 3923.37 5813.00 71266.00 1778.39 1778.39 74428.00 74428.00

1199.59 8292.94 253.00 1030.00 255.57 708.03 28.00 52.00

135.33 2477.98 0.00 38.00 1369.17 1369.17 0.00 0.00

2421.72 17275.60 24258 169065 502.28 1423.27 11511 32132

492.96 6401.35 5813 71266 3147.56 3147.56 74428 74428

1.11 19.40 11.00 90.00 0.00 0.00 0.00 0.00

-1.42 16.30 4.00 42.00 0.00 0.00 0.00 0.00

0.00 0.59 0.00 2.00 0.00 0.00 0.00 0.00

0.00 0.61 0.00 2.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 3.61 0.00 25.00 0.00 0.00 0.00 0.00

1.92 4.33 4.00 11.00 0.00 0.00 0.00 0.00

1.11 23.60 11 117 0.00 0.00 0 0

0.50 21.24 8 55 0.00 0.00 0 0

0.64 24.69 11.00 106.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

172.92 566.15 6554.00 18301.00 0.00 0.00 0.00 0.00 25035.00 146367.00

3.01 6.12 92.00 195.00 0.00 0.00 0.00 0.00 1438.00 24165.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

172.92 566.15 6554 18301 0.00 0.00 0 0 25035 146367

3.01 6.12 92 195 0.00 0.00 0 0 1438 24165

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

227.50 1085.11 30991.00 128953.00 16.07 177.68 17259.00 119244.00

155.06 632.59 16873.00 61199.00 0.00 0.00 0.00 0.00

5303.24 32485.92 78471 455450 518.34 1600.95 28770 151376 25035 146367

1777.30 16071.92 37443 238121 3147.56 3147.56 74428 74428 1438 24165
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Shriram General Insurance Company Limited

93.43 1105.80 1804 9148 23.55 178.15 61980.94 1772577.23

69.88 927.64 727 3951 -17.61 151.41 74337.40 1971152.80

19.91 94.43 87 819 7.66 -76.42 83694.59 183920.66

12.25 170.85 85 2003 -40.54 -18.43 36509.12 361784.58

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

19.91 94.43 87 819 7.66 -76.42 83694.59 183920.66

12.25 170.85 85 2003 -40.54 -18.43 36509.12 361784.58

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

73.76 652.77 163 1623 -19.62 163.36 71086.40 366135.02

93.37 489.41 146 773 43.82 127.09 64398.99 349127.38

5623.18 52780.02 145936 1455531 -1100.97 -6183.14 523237.00 5168444.38

6724.15 58963.16 166114 1582799 194.89 5175.36 656049.27 5767762.50

9190.45 95324.09 146831 1500280 -980.53 2553.70

10170.98 92770.40 166611 1628791 1573.33 21842.83

14813.63 148104.11 146831 1500280 -2081.51 -3629.44 523237.00 5168444.38

16895.14 151733.55 166611 1628791 1768.23 27018.19 656049.27 5767762.50

10.67 119.64 121 1110 1.79 59.15 336.16 3032.46

8.89 60.49 80 488 5.43 26.49 192.54 1344.79

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.54 24.66 8 145 0.36 5.33 175.00 25991.00

0.18 19.33 9 98 0.12 4.97 122.00 25233.18

11.21 144.30 129 1255 2.15 64.48 511.16 29023.46

9.06 79.82 89 586 5.54 31.46 314.54 26577.97

32.22 461.71 12823 52113 -12.21 78.60 26684.12 641014.14

44.43 383.11 1905 12470 34.98 76.63 51789.36 460314.06

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

16.52 495.81 591 4867 -1.76 141.87 15199.42 941979.78

18.28 353.94 650 3190 12.93 107.32 20856.36 1595483.55

15060.69 151058.93 162428 1570105 -2081.72 -3079.40 782393.61 9103094.67

17142.41 154138.32 170213 1651764 1807.35 27493.67 904255.04 10532202.84
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)

81

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

306.52 3432.93 8823 94655 0.00 0.00 0 0

274.82 3420.98 8063 98941 0.00 0.00 0 0

479.24 5654.88 8863 96635 0.00 0.00 0 0

353.94 4558.45 8086 100211 0.00 0.00 0

785.76 9087.81 8863 96635 0.00 0.00 0 0

628.76 7979.42 8086 100211 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 4.32 0 28589

0.00 0.00 0 0 1.02 3.32 7339 22665

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

785.76 9087.81 8863 96635 0.00 4.32 0 28589 0 0

628.76 7979.42 8086 100211 1.02 3.32 7339 22665 0 0
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: TATA AIG General Insurance Company Limited

 4,293  34,336  12,002  124,006  -  9,580,774  197,666,531

 3,241  27,446  11,874  77,977  -  -  21,379,789  179,500,098

 1,412  21,925  265  26,091  -  352,479  5,942,654

 1,346  21,066  3,172  43,242  -  -  442,146  6,514,906

 -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 1,412  21,925  265  26,091  -  -  352,479  5,942,654

 1,346  21,066  3,172  43,242  -  -  442,146  6,514,906

 (6)  267  -  6  -  -  635,955

 6  110  -  7  -  -  -  1,450,549

 (96)  6,308  22  978  -  3,695,213  36,545,245

 200  5,117  92  1,074  -  -  630,174  18,682,863

 7,598  70,955  130,336  1,397,672  -  582,747  4,469,502

 8,115  73,185  231,931  1,922,002  -  -  553,955  4,297,577

 4,180  36,529  130,336  1,397,672  -  -

 4,539  31,233  231,931  1,922,002  -  -  -  -

 11,778  107,485  130,336  1,397,672  -  -  582,747  4,469,502

 12,655  104,418  231,931  1,922,002  -  -  553,955  4,297,577

 177  2,041  -  477  -  23,266  794,510

 193  1,959  77  473  -  -  44,790  594,361

 21  2,632  55  650  -  45,590  2,595,601

 374  3,266  55  619  -  -  204,341  5,318,585

 0  505  60  212  -  8,737  493,958

 36  566  10  107  -  -  35,396  919,212

 1,495  16,843  775  9,912  -  510,370  6,758,275

 1,717  13,899  780  9,129  -  -  609,662  5,755,039

 1,694  22,021  890  11,251  -  -  587,963  10,642,344

 2,320  19,690  922  10,328  -  -  894,189  12,587,197

 529  14,896  18,227  195,921  -  12,203,623  120,243,099

 814  12,016  17,569  80,144  -  -  12,530,962  108,916,184

 800  8,947  34,694  333,185  -  914,735  6,351,533

 1,219  9,749  20,701  38,787  -  -  434,010  2,305,515

 1,044  12,495  23,766  255,675  -  7,860,577  87,306,645

 915  8,438  23,507  442,629  -  -  10,527,918  150,249,478

 1,844  21,442  58,460  588,860  -  -  8,775,312  93,658,178

 2,134  18,187  44,208  481,416  -  -  10,961,928  152,554,993

 -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 847  7,590  8,104  44,842  -  12,166  2,727,506

 462  5,458  8,332  64,999  -  -  21,300  2,014,002

 22,295  236,271  228,306  2,389,627  -  -  35,790,277  472,531,014

 23,178  213,508  318,100  2,681,189  -  -  47,414,443  486,518,369
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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 309  3,079  2,009  15,681  -  -

 239  2,829  2,084  10,553  -  -  -  -  -  -

 146  2,511  146  1,744  -  -

 196  2,477  158  1,840  -  -  -  -  -  -

 -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 146  2,511  146  1,744  -  -  -  -  -  -

 196  2,477  158  1,840  -  -  -  -  -  -

 -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 5  129  10  157  -  -

 4  201  5  54  -  -  -  -  -  -

 2,403  21,724  31,804  339,284  -  -

 2,688  19,104  61,379  481,312  -  -  -  -  -  -

 -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 2,403  21,724  31,804  339,284  -  -  -  -  -  -

 2,688  19,104  61,379  481,312  -  -  -  -  -  -

 0  66  -  60  -  -

 6  44  20  48  -  -  -  -  -  -

 71  1,268  132  1,358  -  -

 77  1,144  107  1,112  -  -  -  -  -  -

 -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 71  1,333  132  1,418  -  -  -  -  -  -

 83  1,188  127  1,160  -  -  -  -  -  -

 156  1,682  7,261  72,436  161  4,792  -  1,905,392

 128  941  6,547  20,262  1,087  7,606  468,542  3,966,229  -  -

 98  5,468  4,942  40,116  -  -

 1,500  7,426  2,663  6,547  -  -  -  -  -  -

 57  639  214  4,492  -  -

 55  472  1,146  19,786  -  -  -  -  -  -

 155  6,107  5,156  44,608  -  -  -  -  -  -

 1,555  7,898  3,809  26,333  -  -  -  -  -  -

 -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 440  3,310  6,407  29,929  -  -

 112  1,442  6,967  49,190  -  -  -  -  -  -

 3,684  39,876  52,925  505,257  161  4,792  -  1,905,392  -  -

 5,005  36,079  81,076  590,704  1,087  7,606  468,542  3,966,229  -  -
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: The New India Assurance Company Limited

17862.17 141173.61 67150.00 665514 3889.69 7905.63 416720406.88 1507280497.74

13972.48 133267.98 81112.00 687127 291452537.03 1378342444.32

3220.91 32021.64 24989.00 275610 -212.43 251.01 91734365.15 575223457.60

3433.34 31770.63 28544.00 278094 150863497.35 437391547.39

5456.21 39124.05 994.00 11095 -265.07 3901.98 11626453.25 169917610.25

5721.28 35222.07 471.00 10660 4010049.68 311069572.01

8677.12 71145.69 25983 286705 -477.50 4152.99 103360818.40 745141067.85

9154.62 66992.70 29015 288754 0.00 0.00 154873547.03 748461119.40

-438.22 9357.94 94.00 800 -1981.53 -2884.56 11240724.79 282042578.85

1543.31 12242.50 131.00 806 11724575.50 179540321.10

5143.28 41810.80 2847.00 59633 -1243.04 -47.01 67708080.07 327443088.84

6386.32 41857.81 8480.00 69289 436589039.80 556281628.42

20097.59 229789.80 559355.00 7671962 1135.11 34021.06 6825949.35 64191281.66

18962.48 195768.74 748321.00 7022302 5631586.67 34259915.37

24642.62 230634.21 759384.00 8311544 3907.30 46782.80

20735.32 183851.41 787156.00 8678652

44740.21 460424.01 759384 8311544 5042.41 80803.86 6825949.35 64191281.66

39697.80 379620.15 787156 8678652 0.00 0.00 5631586.67 34259915.37

780.24 8996 6668.00 73245 242.15 1164.34 406368.91 6523632

538.09 7832 7524.00 74980 848735.71 2633818

46.25 174 88.00 650 -296.09 -284.35 131.78 7850

342.34 459 1431.00 2027 64.01 32512

-3.46 568 -2.00 176 -8.60 10.07 149.60 215578.10

5.14 558 7.00 85 48.78 12282

1206.02 15352 17.00 82055 -72.51 1332.73 405946.40 94261761

1278.53 14019 7749.00 82032 1048535.84 3542118

2029.05 25090.78 6771 156126 -135.05 2222.79 812596.69 101008821.46

2164.10 22867.99 16711 159124 0.00 0.00 1897384.34 6220729.76

1537.30 16898.15 53150.00 532478 1232.05 1009.27 22853836.01 690855578.26

305.25 15888.88 54492.00 547579 123254691.88 578154176.50

35362.65 328486.61 182203.00 1609012 7802.85 54121.84 37115869.00 836499087.47

27559.80 274364.77 200623.00 1632981 14577785.64 139404376.09

122.45 1092.59 2367.00 29122 96.68 62.49 848501.81 6397232.56

25.77 1030.10 471.00 27916 8985.66 876387.35

35485.10 329579.20 184570 1638134 7899.53 54184.33 37964370.81 842896320.03

27585.57 275394.87 201094 1660897 0.00 0.00 14586771.30 140280763.44

0.00 0.00 0.00 0 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0 0.00 0.00

-10.78 0.00 -5.00 0 11.95 0.00 -3500.00 0

-22.73 0.00 -4.00 0 -15000.00 0

7269.48 56823.77 375451.00 1289852 -91.04 1161.26 37839888.99 475195210.59

7360.52 55662.51 145896.00 1058429 1173762.11 331622797.57

122294.71 1152303.95 1475395 12940786 14147.47 148508.56 705323171.99 5036054445.28

108147.24 1003795.39 1324083 13150657 0.00 0.00 1041168895.66 3953163895.88
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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631.87 11766.81 3468.00 78879 -397.79 2411.65 0.00 0

419.03 14877.98 7804.00 91027 3020.99 8090.62 0.00 0

-624.14 3408.41 1367.00 19930 53.06 901.90 0.00 0

-156.31 4474.45 414.00 18446 423.40 1906.95 0.00 0

3.19 341.56 -176.00 353 72.30 140.45 0.00 0

-10.45 254.28 104.00 717 2.84 28.92 0.00 0

-620.95 3749.97 1191 20283 125.36 1042.35 0 0

-166.76 4728.73 518 19163 426.24 1935.87 0 0

-0.15 1.47 0.00 0 0.00 3.98 0.00

0.69 12.89 0.00 0 0.00 0.00 0.00 0

347.60 3106.15 470.00 6264 127.73 1333.55 0.00

101.61 3944.70 460.00 7348 251.73 1761.92 0.00 0

2510.14 44313.74 -23117.00 719113 -1348.23 6769.12 3771.00 502892

4864.82 53545.89 -14231.00 763535 834.45 10478.81 67445.00 466235

2981.22 61745.52 43726.00 829615 -5260.05 9518.85 98566.00 839711

4438.19 56943.66 78828.00 839440 1640.17 12219.31 90481.00 608189

5491.36 106059.26 43726 829615 -6608.28 16287.97 102337 1342603

9303.01 110489.55 78828 839440 2474.62 22698.12 157926 1074424

-101.11 989 -3091.00 2951 16.41 734 1651.00 24605

-21.89 1257 323.00 9690 81.90 597 2725.00 15248

0.49 1 0.00 10 45.07 45 1007.00 1007

0.00 2 1.00 15 -0.17 0 0.00 0

-0.08 5 0.00 26 0.00 0 0.00 0

1.38 83 1.00 20 -25.23 3 0.00 0

48.71 2113 -47039.00 16851 -9.21 701 2128.00 11095

-54.13 2638 1955.00 18956 129.26 1168 -1344.00 8041

-51.99 3107.85 -50130 19838 52.27 1481.02 4786 36707

-74.64 3980.36 2280 28681 185.76 1767.69 1381 23289

266.06 1573.03 1780.00 53319 320.63 2054.15 41754.00 557102

83.48 2057.64 6197.00 61368 -74.01 2431.58 40811.00 6161943

3570.12 33190.26 138369.00 223071 1748.51 18661.46 2120098.00 25116702 3239129 40019265

4257.01 36640.11 -8186.00 93569 1780.22 12539.15 1308011.00 18895618 2050260 31788829

1381.64 1422.84 -71.00 668 585.95 668.89 -217.00 2942 3837 28594

-215.01 33.23 30.00 686 1.55 33.99 722.00 4289 3077 23790

4951.76 34613.10 138298 223739 2334.46 19330.35 2119881 25119644 3242966 40047859

4042.00 36673.34 -8156 94255 1781.77 12573.14 1308733 18899907 2053337 31812619

0.00 0.00 0.00 0 0.00 0 0.00 0

0.00 0.00 0.00 0 0.00 0 0.00 0

0.00 0.00 0.00 0 0.00 0 0.00 0

0.00 0.00 0.00 0 0.00 0 0.00 0

1346.87 11666.95 69365.00 255618 180.92 2877.00 4830338.00 10610522

3390.25 17075.10 26628.00 323791 807.67 4657.60 116550.00 3806097

12362.43 175644.59 208168 1487555 -3864.70 46822.02 7099096 37666578

17098.67 193840.29 114559 1465073 8874.77 55916.54 1625401 29965660
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: The Oriental Insurance Company Limited

8703.04 97394.90 56781 528408 -1072.92 6878.69 18075429.93 249722931.07

9775.96 90516.21 57661 511633

1407.82 24951.75 16445 171448 227.18 -973.47 6256544.43 73135627.51

1180.64 25925.22 16390 176925

1139.75 20913.22 560 5680 -543.19 -561.62 111674.79 17402441.23

1682.94 21474.84 397 5263

2547.57 45864.97 17005 177128 -316.01 -1535.09 6368219.22 90538068.74

2863.58 47400.06 16787 182188

83.56 10886.71 34 441 -191.00 1485.31 1294954.13 16259563.47

274.56 9401.40 43 401

5419.52 36728.93 5762 44196 -958.44 -497.62 4323120.71 27039163.93

6377.96 37226.55 5870 45925

11211.33 116213.74 532540 5901857 -11.17 2526.77 819311.20 7963327.69

11222.50 113686.97 500050 5645479

14752.87 147665.36 717236 7906641 2123.00 20972.33 0.00 0.00

12629.87 126693.03 703085 7650825

25964.20 263879.10 717236 7906641 2111.83 23499.10 819311.20 7963327.69

23852.37 240380.00 703085 7650825

616.64 7816.60 6455 66719 -51.95 253.87 9715.82 140387.66

668.59 7562.73 6166 64930

19.60 115.20 54 443 2.54 -0.84 1020278.77 11306617.22

17.06 116.04 47 442

47.21 728.74 8 111 -5.35 199.83 74130.00 2843173.72

52.56 528.91 11 104

282.88 3413.95 3333 35921 -49.58 83.09 971482.83 14278761.64

332.46 3330.86 3020 36213

966.33 12074.49 9850 103194 -104.34 535.95 2075607.42 28568940.24

1070.67 11538.54 9244 101689

831.69 11823.80 75848 846876 -375.26 -1014.00 969758.59 21231890.66

1206.95 12837.80 79721 865733

16889.32 171144.58 145437 1203450 1155.94 22568.36 674817.10 6438870.23

15733.38 148576.22 148070 1121761

33.58 670.71 888 18502 -13.54 52.59 1081612.33 4515580.75

47.12 618.12 915 17159

16922.90 171815.29 146325 1221952 1142.40 22620.95 1756429.43 10954450.98

15780.50 149194.34 148985 1138920

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0

5566.55 62659.96 97746 843291 -3274.33 6804.18 10894750.75 85041858.17

8840.88 55855.78 106591 855263

67005.36 713128.15 1126587 11672127 -3038.07 58777.47 46577581.38 537320194.95

70043.43 654350.68 1127987 11352577 0.00 0.00
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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979.04 8593.55 12015 106417 0.00 0.00 0 0 0 0

655.63 6060.70 12544 100204 0.00 0.00 0 0 0 0

96.98 1180.57 994 10091 0.00 0.00 0 0 0 0

108.71 1041.87 780 8039 0.00 0.00 0 0 0 0

17.69 134.90 161 1298 0.00 0.00 0 0 0 0

64.47 189.78 90 1180 0.00 0.00 0 0 0 0

114.67 1315.47 1155 11389 0.00 0.00 0 0 0 0

173.18 1231.65 870 9219 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

338.72 1668.72 675 6069 0.00 0.00 0 0 0 0

207.99 1292.53 723 8956 0.00 0.00 0 0 0 0

2249.76 23028.84 112152 1207899 0.00 0.00 0 0 0 0

2211.77 21605.57 104244 1109175 0.00 0.00 0 0 0 0

3585.91 34310.17 160980 1695016 0.00 0.00 1246 44304 100119 884195

2977.16 27797.18 151973 1551119 0.00 0.00 103 312260 130682 1050217

5835.67 57339.01 160980 1695016 0.00 0.00 1246 44304 100119 884195

5188.93 49402.75 151973 1551119 0.00 0.00 103 312260 130682 1050217

101.70 1218.26 874 11632 147.35 1941.27 0 0 0 0

105.01 1078.92 878 11104 178.92 1964.27 0 0 0 0

0.59 4.28 3 27 0.00 0.00 0 0 0 0

0.00 5.14 0 31 0.00 0.00 0 0 0 0

0.00 2.21 0 4 0.00 0.00 0 0 0 0

0.00 0.74 0 4 0.00 0.00 0 0 0 0

43.96 343.88 364 3268 0.00 0.00 0 0 0 0

39.12 289.85 341 3245 0.00 0.00 0 0 0 0

146.25 1568.63 1241 14931 147.35 1941.27 0 0 0 0

144.13 1374.65 1219 14384 178.92 1964.27 0 0 0 0

90.53 1009.09 13473 157996 154.46 2736.58 6 5581 437 25887

69.49 1081.90 13685 167107 213.56 3344.23 69 3775 1801 23702

829.49 5871.64 10785 82078 3320.85 26518.94 48 444 191 1723

672.59 4665.87 11956 75070 2990.05 25305.97 51 448 202 1945

1.13 24.35 35 777 0.00 0.00 0 0 0 0

1.72 26.98 40 730 0.00 0.00 0 0 0 0

830.62 5895.99 10820 82855 3320.85 26518.94 48 444 191 1723

674.31 4692.85 11996 75800 2990.05 25305.97 51 448 202 1945

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

1386.00 13259.35 41292 299015 1102.47 24983.43 308 17401 561 21337

1106.72 10479.00 48248 299240 3956.39 20845.67 2815 49564 3125 51289

9721.50 90649.81 241651 2373688 4725.13 56180.22 1608 67730 101308 933142

8220.38 75616.03 241258 2226029 7338.92 51460.14 3038 366047 135810 1127153
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: United India Insurance Company Limited

13014.45 118973.58 397885 1214122 -21.16 6897.15 14100163 128898786

13035.61 112076.43 333251 1193082 1270.11 16384.93 14123088 121426251

2296.15 30704.73 158146 393495 -343.98 -1425.47 4869883 65121379

2640.13 32130.20 105774 413780 -816.05 -873.98 5599427 68144645

-329.25 28023.36 32901 52325 -2692.00 2.94 -118435 10080346

2362.75 28020.42 20484 44495 800.12 4381.79 849910 10079288

1966.90 58728.09 191047 445820 -3035.98 -1422.53 4751448 75201725

5002.88 60150.62 126258 458275 -15.93 3507.81 6449337 78223933

2086.54 6842.18 210 1838 839.09 447.48 313059 1026584

1247.45 6394.70 5 1873 -1022.82 1968.43 187164 959444

6712.95 55349.30 12520 124593 -1900.60 -1025.28 2893513 23857457

8613.55 56374.58 11265 158735 1712.33 3853.36 3712737 24299388

8965.67 159659.96 654970 7066309 5353.56 1339.57 1272181 22654900

3612.11 158320.39 580975 6777886 -11471.77 18112.51 512539 22464823

30212.60 211324.58 1119837 11602186 1081.90 30657.85 0

29130.70 180666.73 963246 11184501 5613.50 25293.53 0 0

39178.27 370984.54 1119837 11602186 6435.46 31997.42 1272181 22654900

32742.81 338987.12 963246 11184501 -5858.27 43406.04 512539 22464823

840.07 8945.77 825 106098 -80.04 192.65 0

920.10 8753.11 954 106093 -129.94 623.08 0 0

526.41 1513.64 1179 6557 388.99 209.56 89222 256549

137.42 1304.08 2789 9193 559.21 -52.03 23292 221031

462.12 1377.54 785 5903 253.41 223.46 91946 274083

208.71 1154.08 730 2582 103.20 167.77 41526 229622

396.08 3915.10 3082 38476 -985.50 362.41 120503 1191122

1381.58 3552.69 1021 28970 1065.66 456.78 420329 1080863

2224.68 15752.05 5871 157034 -423.14 988.08 301670.52 1721753.84

2647.81 14763.96 5494 146839 1598.13 1195.60 485146.78 1531515.99

6567.36 20852.50 137014 654240 861.42 1759.25 21624498 68661508

5705.94 19093.25 37620 573616 4579.11 269.42 18788080 62868785

23671.45 265359.54 337823 2503578 -6458.97 1585.14 3269865 36655541

30130.42 263774.40 2268211 4392021 -25334.52 40984.69 4162077 36436577

75.66 634.56 2212 16450 378.14 128.06 22259 186691

-302.48 506.50 -14131 3118 10546.20 114.95 -88991 149015

23747.11 265994.10 340035 2520028 -6080.83 1713.20 3292124 36842231

29827.94 264280.90 2254080 4395139 -14788.32 41099.64 4073086 36585592

182.54 402.50 6866 57575 -167.46 52.50 1463

350.00 350.00 29723 29723 350.00 350.00 0 0

96.44 103.95 2 59 96.44 103.95 0

0.00 0.00 0 0 0.00 0.00 0 0

-6.11 56910.52 212751 2151788 3708.35 2778.32 -1178 10970703

-3714.46 54132.20 289937 2299047 -8991.17 -3364.83 -716040 10435123

95771.13 970893.31 2424038 18929283 311.60 44289.55 48547479 369837111

95459.53 926603.76 4050879 20440831 -21166.84 108670.39 47615139 358794855
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)

89

46.52 8609.56 298735 471565 0.00 0.00 0 0

43.48 8046.32 241147 392971 0.00 0.00 0 0 0 0

11.97 1367.51 25690 52109 0.00 0.00 0 0

123.66 1302.39 21323 43424 0.00 0.00 0 0 0 0

35.44 168.63 427 3010 0.00 0.00 0 0

118.29 224.84 302 2150 0.00 0.00 0 0 0 0

47.41 1536.14 26117 55119 0.00 0.00 0 0

241.95 1527.23 21625 45574 0.00 0.00 0 0

0.00 0.00 0 0 -0.06 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

16.73 2811.72 1618 47209 0.00 0.00 0 0

6.96 2533.08 988 39341 0.00 0.00 0 0 0 0

38.07 35744.25 297569 1471573 0.00 0.00 0 0

34.30 32202.03 218064 1196401 0.00 0.00 0 0 0 0

299.57 31731.46 219420 1973418 0.00 0.00 0 0

14.64 28331.66 131117 1617556 0.00 0.00 0 0 0 0

337.64 67475.71 297569 1973418 0.00 0.00 0 0

48.94 60533.69 218064 1617556 0.00 0.00 0 0

4.33 893.31 7013 27377 -26.72 1607.77 -8243 82325

14.07 697.90 5479 21388 88.43 1560.94 246 81839 0 0

2.01 56.99 3 1208 0.00 0.00 0 0

0.45 50.43 3 1079 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

3.86 227.75 78 3341 0.00 0.00 0 0

0.00 193.01 0 2610 0.00 0.00 0 0 0 0

10.20 1178.05 7094 31926 -26.72 1607.77 -8243 82325

14.52 941.34 5482 25077 88.43 1560.94 246 81839

155.06 9684.35 133582 238812 156.49 5193.41 1102603 10169646

121.14 7565.90 106464 194156 224.03 4721.28 30682 3693852 0 0

1052.89 24797.74 1393792 1698494 8533.96 51231.63 -14406 36641258 10432539 48976895

4173.72 24552.22 978824 1213210 10552.73 48331.73 9733110 36630013 6710888 38863810

-229.94 54.08 113 4671 0.00 0.00 0 0 202 9134

-200.63 36.05 88 3649 0.00 0.00 0 0 -1134 25425

822.95 24851.82 1393905 1703165 8533.96 51231.63 -14406 36641258 10432741 48986029

3973.09 24588.27 978912 1216859 10552.73 48331.73 9733110 36630013 6709754 38889235

182.54 402.50 -108 31811 0.00 0.00 0 0

350.00 350.00 29723 29723 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 -0.01 0.00 0 0 0 0

1741.19 24956.68 883252 1917686 2665.16 18681.93 77278 985216

2937.09 23768.26 519998 1534149 1642.79 16532.68 194652 983919 0 0

3360.24 141506.53 3041764 6470712 11328.83 76714.74 1157232 47878445 10432741 48986029

7737.17 129854.10 2122403 5095406 12507.97 71146.63 9958690 41389624 6709754 38889235
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Universal Sompo General Insurance Company Limited

1162.47 10716.26 19881.00 136245.00 7.88 1684.14 1551217.16 16665514.50

1154.59 9032.12 15751.00 118318.00 110.70 1304.19 2254262.62 15296525.55

70.36 1816.04 271.00 2366.00 -93.30 320.87 1851010.85 18493378.82

163.66 1495.17 317.00 2416.00 65.32 605.55 2353358.70 14307342.40

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

70.36 1816.04 271 2366 -93.30 320.87 1851010.85 18493378.82

163.66 1495.17 317 2416 65.32 605.55 2353358.70 14307342.40

0.00 34.45 0.00 7.00 0.00 34.45 0.00 50100.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

250.43 1915.07 189.00 1799.00 155.98 689.67 35384.68 756311.15

94.44 1225.40 225.00 2068.00 -4.67 265.97 70837.18 734956.11

1715.45 12892.34 47043.00 407369.00 -145.64 -1935.64 231435.81 1843815.05

1861.09 14827.97 62206.00 482554.00 -121.18 -2361.67 158146.96 1236700.23

1126.34 10282.74 0.00 0.00 -778.89 -3960.80

1905.23 14243.54 0.00 0.00 1409.66 9892.83

2841.79 23175.08 47043 407369 -924.53 -5896.44 231435.81 1843815.05

3766.32 29071.52 62206 482554 1288.48 7531.17 158146.96 1236700.23

18 209 106 1454 -7.96 -26.06 2640 40926

25.85 235.55 177.00 1518.00 8.29 21.77 3789.47 44438.78

0.18 2.39 1.00 10.00 0.18 -0.29 1500 9865

0.00 2.68 0.00 11.00 0.00 -4.89 0.00 6250.00

1.74 29.99 1.00 14.00 1.74 8.32 1023.00 6362.00

0.00 21.66 0.00 11.00 0.00 12.67 0.00 4255.25

27 180 10 191 19.04 42.16 8622 47520

8 138 23 211 0 67 2758 47086

46.86 422.31 118 1669 12.99 24.13 13784.76 104672.95

33.87 398.18 200 1751 8.52 96.90 6547.47 102030.06

117.42 689.94 1301 8231 287.79 395.70 503140.03 16203084.44

-170.37 294.24 -2258.00 4505.00 -196.24 -168.49 -2088051.50 1776020.41

1663.33 8669.18 34925 137044 765.37 3156.55 209953.78 728022.39

897.96 5512.63 38695 118983 518.52 1939.13 82537.41 352628.06

3.05 26.62 146.00 1641.00 2.70 12.62 28184.24 435635.45

0.35 14.00 66.00 1546.00 -0.09 3.68 5037.28 343092.78

1666.37 8695.80 35071 138685 768.07 3169.17 238138.02 1163657.84

898.31 5526.62 38761 120529 518.43 1942.80 87574.70 695720.84

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

-0.18 18.44 1.00 12.00 -0.18 18.44 0.00 30400.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

1003.76 6561.34 32787.00 192431.00 -110.56 169.83 684343.45 4294352.02

1114.33 6391.51 31744.00 191783.00 391.31 1398.23 2688680.49 5784527.72

7159.29 54044.73 136662 888814 104.15 609.97 5108454.77 59605286.77

7055.14 53434.77 146946 923924 2181.85 12976.34 5531356.61 39933823.31
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

98.64 211.92 711.00 4082.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.23 8.38 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.23 8.38 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

498.99 2585.46 16128.00 77482.00 0.00 0.00 0.00 0.00

676.99 2772.24 16927.00 82659.00 259 258.77 2516107 2516107

597.63 2797.37 16839 81564 0.23 8.38 0 0 0 0

676.99 2772.24 16927 82659 258.77 258.77 2516107 2516107 0 0
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Agriculture Insurance Company of India Ltd.

25811.14 338395.45 74728 1217768 3154.34 14870.49 430218.96 6512971.97

22656.81 323524.96 50035 625445 8121.98 65817.60 408488.66 6176493.04

25811.14 338395.45 74728 1217768 3154.34 14870.49 430218.96 6512971.97

22656.81 323524.96 50035 625445 8121.98 65817.60 408488.66 6176493.04
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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25811.14 338395.45 74728 1217768 NA NA NA NA 1393538 23548159

22656.81 323524.96 50035 625445 NA NA NA NA 1148254 25342768

25811.14 338395.45 74728 1217768 NA NA NA NA 1393538 23548159

22656.81 323524.96 50035 625445 NA NA NA NA 1148254 25342768
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Apollo Munich Health Insurance Company Limited

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

276.91 1671.15 7612 44835.00 276.91 1671.15 319724.34 3327251.42

226.99 1315.59 6511 37960.00 226.99 1315.59 312683.75 1946151.61

9031.66 65810.46 73139 434492.00 9031.66 65810.46 356857.88 3264885.92

6934.84 59317.84 59425 324863.00 6934.84 59317.84 321465.17 2369668.19

33.29 657.07 2894 29296.00 33.29 657.07 228521.25 4296366.50

38.01 557.12 2857 25810.00 38.01 557.12 285087.00 2893174.36

9064.94 66467.53 76033 463788 9064.94 66467.53 585379.13 7561252.42

6972.85 59874.96 62282 350673 6972.85 59874.96 606552.17 5262842.55

46.19 1109.27 0 2 46.19 1109.27 34389.00 3385032.00

34.62 808.07 0 2 34.62 808.07 300475.00 4067750.00

9388.04 69247.94 83645 508625 9388.04 69247.94 939492.47 14273535.85

7234.46 61998.62 68793 388635 7234.46 61998.62 1219710.92 11276744.16
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)

95

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

11.65 40.15 9011 17417 0 0.00 0 0

29.12 52.84 242 1852 0 0.00 0 0

499.17 3773.12 51435 227506 172 752.11 40462 155748 149316 1841222

804.93 5307.54 29877 694571 3219 3559.06 1039045 1116553 448647 2159183

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0 3759 47414

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0 3345 37042

499.17 3773.12 51435 227506 172.10 752.11 40462 155748 153075 1888636

804.93 5307.54 29877 694571 3219.06 3559.06 1039045 1116553 451992 2196225

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

510.83 3813.27 60446 244923 172.10 752.11 40462 155748 153075 1888636

834.05 5360.38 30119 696423 3219.06 3559.06 1039045 1116553 451992 2196225
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96

LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: CignaTTK Health Insurance Company Limited

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

29.32 33.66 415 555 29.32 33.66 1540.00 2114.50

0.00

29.32 33.66 415 555 29 34 1540.00 2114.50

0.00 0.00 0 0 0.00 0.00 0.00 0.00

29.32 33.66 415 555 58.64 67.32 1540.00 2114.50

0.00 0.00 0 0 0.00 0.00 0.00 0.00
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 828 1013

0.00 0.00 0 0 0.00 0.00 0 0 828 1013

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 828 1013

0.00 0.00 0 0 0.00 0.00 0 0 0 0
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98

LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Export Credit Guarantee Corporation of India Ltd.,

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

16064 130385 1133 9460 2821 14663 337524 3795838

13243 115722 1081 9698 -332 15211 399433 4646140

16063.93 130384.78 1133 9460 2820.72 14663.22 337523.87 3795837.95

13243.21 115721.56 1081 9698 -332.01 15210.84 399433.06 4646140.01
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0
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100

LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Max Bupa Health Insurance Company Limited

 6.25  132.21  27.00  294.00  6.25  132.21  230,150.00  390,027.82

 -  -  -  -  -  -  -  -

 4,222.37  30,753.28  28,201.00  204,609.00  4,222.37  30,753.28  306,393.16  2,261,949.82

 3,200.94  20,721.84  15,598.00  150,137.00  3,200.94  20,721.84  210,841.31  901,285.88

4222.37 30753.28 28201.00 204609.00 4222.37 30753.28 306393.16 2261949.82

3200.94 20721.84 15598.00 150137.00 3200.94 20721.84 210841.31 901285.88

 4,228.62  30,885.49  28,228.00  204,903.00  4,228.62  30,885.49  536,543.16  2,651,977.64

 3,200.94  20,721.84  15,598.00  150,137.00  3,200.94  20,721.84  210,841.31  901,285.88
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 883.84  1,811.50  919.00  2,582.00  143.42  146.31  197,161.00  197,268.00  308,669.00  1,786,349.00

 38.23  1,042.97  560.00  2,487.00  14.64  46.08  4,738.00  19,569.00  70,100.00  1,248,231.00

883.84 1811.50 919.00 2582.00 143.42 146.31 197161.00 197268.00 308669.00 1786349.00

38.23 1042.97 560.00 2487.00 14.64 46.08 4738.00 19569.00 70100.00 1248231.00

 883.84  1,811.50  919.00  2,582.00  143.42  146.31  197,161.00  197,268.00  308,669.00  1,786,349.00

 38.23  1,042.97  560.00  2,487.00  14.64  46.08  4,738.00  19,569.00  70,100.00  1,248,231.00
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Religare Health Insurance Company Limited

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

33.06 226.98 39.00 287.00 25.85 186.58 112.21 445760.79

7.21 40.39 11.00 34.00 7.21 40.39 60.05 110464.84

1121.90 15003.76 12441.00 68227.00 549.41 11164.62 -23839.04 948276.79

572.49 3839.14 4404.00 16776.00 572.49 3839.14 30560.50 171627.20

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

1121.90 15003.76 12441.00 68227.00 549.41 11164.62 -23839.04 948276.79

572.49 3839.14 4404 16776 572.49 3839.14 30560.50 171627.20

1154.96 15230.73 12480 68514 575.25 11351.20 -23726.83 1394037.57

579.70 3879.53 4415 16810 579.70 3879.53 30620.55 282092.04
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)

103

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 2.19 0.00 5.00 0.00 0.00 0.00 0.00 10496.00 111335.00

0.89 0.89 1.00 1.00 0.89 0.89 24914.00 24914.00 27961.00 37981.00

157.52 988.86 1506.00 5643.00 4.37 445.34 17307.00 1741830.00 94372.00 2434077.00

112.83 164.82 300.00 754.00 0.00 0.00 0.00 0.00 33787 170882.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

157.52 988.86 1506.00 5643.00 4.37 445.34 17307.00 1741830.00 94372.00 2434077.00

112.83 164.82 300 754 0.00 0.00 0 0 33787 170882

157.52 991.05 1506 5648 4.37 445.34 17307 1741830 104868 2545412

113.71 165.71 301 755 0.89 0.89 24914 24914 33787 170882
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Star Health and Allied Insurance Company Limited

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

386.87 2277.18 19574 156522.00 85.01 627.23 337875.98 2460519.63

301.86 1649.95 6471 127046.00 -0.97 120.33 2388758.20 4465527.20

14786.61 106249.69 191428 1397949.00 3234.69 23204.78 958155.38 8445017.01

11551.92 83044.91 64277 1151813.00 9533.81 -24948.01 -1157638.99 3446682.39

91.95 1194.46 2563 38854.00 -36.72 -132.31 358191.50 4280185.38

128.67 1326.77 -2037 37758.00 62.90 133.16 -4243844.57 93015.30

14878.56 107444.15 193991 1436803 3197.97 23072.47 1316346.88 12725202.39

11680.59 84371.68 62240 1189571 9596.71 -24814.85 -5401483.56 3539697.69

0.00 0.00 0 0.00 0.00 0.00 0 0.00

0.00 0.00 0 0.00 0.00 -276.10 0 0.00

15265.43 109721.33 213565 1593325 3282.98 23699.70 1654222.86 15185722.02

11982.45 86021.63 68711 1316617 9595.74 -24970.62 -3012725.36 8005224.89

i 
~ .. 



ird
a 

jo
ur

na
l J

u
n

e 
20

14

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF MARCH, 2014

(Premium in ` Lakhs)
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0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

25.93 315.28 3031 27146.00 44.25 399.51 6792 68083.00

233.52 1013.37 -4735 56605.00 14.78 142.75 6237 46047.00

1650.69 11421.94 24156 181439.00 3065.95 26502.02 44390 4893186.00 206065 6078964.00

3872.35 30491.06 17340 387488.00 3099.77 21657.03 2951923 4062015.00 3714918 6583261.00

6.48 100.10 148 3142.00 14.91 251.72 495 8541.00 2568 38860.00

30.29 301.62 -332 7192.00 39.52 400.81 -519 13092.00 -615 38816.00

1657.17 11522.04 24304 184581 3080.86 26753.74 44885 4901727 208633 6117824

3902.64 30792.68 17008 394680 3139.29 22057.84 2951404 4075107 3714303 6622077

0.00 0.00 0

0.00 0.00 0

1683.10 11837.32 27335 211727 3125.11 27153.25 51677 4969810 208633 6117824

4136.16 31806.05 12273 451285 3154.07 22200.59 2957641 4121154 3714303 6622077

i 
~ .. 



Is your insurance company 
listening to you? 

If not, you can now register your complaint with 
Insurance Regulatory and Development Authority (IRDA) 

online through its 
Integrated Grievance Management System (IGMS) 

Access IGMS* at 

www.igms.irda.gov.in 

* IGMS is also linked to IRDA Grievance Call Centre~ 155255 

A public awareness lnlttattve by 

JI\ . lfii:n' 1"'cl~auqq; a:ltt~ s.rfbcfi<OI 
£Ii INSURANCE REGULATORY AND 
bla DEVELOPMENT AUTHORITY 

Promoting lnsuranc•. Protffllnr, insurwd. 

www.irda.gov.in 
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EVENTS

18 – 20 Jun 2014 Strategic Issues Conference
Venue: Taipei, Taiwan By LIMRA/LOMA

02 – 03 Jul 2014 Asia Cyber Liability Insurance Conference
Venue: Singapore By Asia Insurance Review.

04 Jul 2014 Geosure-2014
Venue: NIA, Pune By National Insurance Academy/GIC of India.

14 – 16 Jul 2014 Workshop on Effective Communication (Non-Life)
Venue: NIA, Pune By National Insurance Academy.

28 – 30 Jul 2014 Risk-based Underwriting (Non-life)
Venue: NIA, Pune By National Insurance Academy.

11 – 13 Aug 2014 Workshop on Social Marketing (Life)
Venue: NIA, Pune By National Insurance Academy.

25 – 27 Aug 2014 Market Segmentation – Effective Service Delivery
Venue: NIA, Pune By National Insurance Academy.

01 – 02 Sep 2014 Conference on Insurance M&As in Asia
Venue: Singapore By Asia Insurance Review.

01 – 04 Sep 2014 The 30th GAIF General Conference
Venue: Sharm El Sheikh city, By General Arab Insurance Federation
Egypt

04 – 05 Sep 2014 12th Conference on Catastrophe Insurance in Asia
Venue: Jakarta, Indonesia By Asia Insurance Review.



The global insurance marketplace in which we operate demands an insurance

supervisor with the ability to co-operate quickly and effectively for the benefit of

consumers.

Mr. Peter Braumüller

Chairman of the Executive Committee of the

International Association of Insurance Supervisors (IAIS).

The business of insurance and reinsurance is both local and global; and the financial

crisis reminded us how interconnected our world and financial markets have become.

Mr. Adam Hamm

NAIC President and North Dakota Insurance Commissioner.

If financial market imbalances are growing, ceteris paribus, monetary policy should

be tightened, even if it causes further deviations in output from potential in the

short term.

Mr. Ravi Menon

Managing Director, Monetary Authority of Singapore.

Growing international activity in insurance markets creates a need for mutual

cooperation and exchange among supervisory authorities in order for each authority

to reach the goals of administrative efficiency and enforcement of insurance laws.

Mr. Roberto Westenberger

Superintendent of Brazil’s Superintendência de Seguros Privados (SUSEP).

Economic and financial progress (in Asia) has also been accompanied by remarkable

social progress. These include rising life expectancy, lower mortality rates, increasing

literacy rates and higher education levels.

Dr. Zeti Akhtar Aziz

Governor, Bank Negara Malaysia.

Owing to their deep understanding of the business and their skill to analyse the

data, actuaries are better placed to communicate the issues to be focussed in an

appreciable and convincing manner.

Mr. T.S. Vijayan

Chairman, Insurance Regulatory & Development Authority, India.
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